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OmCIAL REPORT

HOUSE OF THE PEO PLE

Monday, 1st March, 1954

The House met at Two of the Clock 

[Mr. Speaker in the Chait^

ORAL ANSWERS TO QUESTIONS

C alcutta  T eleph o n e  E xchange

*498. Shri Bahadur Singh: Will the
lidinister of Communications be pleas- 

to state whether any foreign enr 
gineers have been asked to help in the 
Calcutta Telephone Automatisation 
Scheme?

The Deputy Minister of Communica­
tions (9jri Raj Bahadur): The answer 

lis in the affirmative.
ShH Bahadur Singh: May I know

what amount is going to be spent on 
this scheme, and how much time is 
likely to be taken for its completion?

Shri Raj Bahadur: To be/?in with,
this scheme had to be prepared 
through a group of consultants, who 
were brought from U.K. They were 
paid an all-inclusive sum of Rs. 25,000 
lor the purpose. Then we got five 
engineers—officers of the l&ritish Post 
Office—and paid them emoluments 
ranging from Rs. 2,400 per mensem 
down to Rs. 1,800 per mensem. These 
five officers also have retired, and with 
effect from 15th January 1954, we have 
got four other officers who have been 
brought under the Commonwealth 
Technical Co-operation Scheme under 
the Col6mbo Plan. For them, we 
would not have to pay salary or pas­
sages. We only incur on them ex­
penditure in connection with office ac­
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commodation, travelling allowance* 
suitable accommodation for residential 
purposes and medical facilities.

Shri Bahadur Singh: May I know
whether the telephone automatisation 
scheme is going to be started in some 
cities other than Calcutta?

Shri Raj Bahadur: Many towns have 
the automatic telephone system even 
now. For our future programme to 
begin with, we have proposed that all 
capital cities in various States should 
be provided with the automatic tele­
phone system.
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P latform? Tickets

♦499. Th. Lakshman Slnffh Charak:
(a) Will the Minister of Railways be 
pleased to state whether it is a fact 
that the Zonal Railway Users* Con­
sultative Committee, Madras has sug­
gested reduction in the price of plat­
form tickets from two annas to one 
anna?

^b) What action ha^^e Government 
taken on this and other recommen­
dations made by the Committee?

(c) What is the total income from 
the sale of the platform tickets in 
India for the year 1952-53?

The Parliamentary Secretary to the 
Minister of Railways and Transport 
(Shri Shahnawaz Khan): (a) Yes, Sir.

(b) Government have decided not to 
reduce the price of platform tickets 
from two annas to one anna. A state­
ment showing the action taken on other 
lecommendations of the Committee 15- 
placed on the Table of the House. [See 
Appendix III, annexure No. 1.]

(c) Information is being coUect<»d 
and will be placed on the Table of the 
House.

Th. Lakshman Singh Charak: May I
know what is the difficulty in the way 
of Government accepting this recom­
mendation to reduce the cost of the 
platform tickets from two annas to one 
anna?

Shri Shahnawaz Khan: The difficulty 
is mainly financial.

Th. Lakshman Singh Charak: What 
would be the total loss to Government 
if this recommendation is implemented?

Shri Shahnawai Khan: About Rs. 32 
lakhs.

Sardar Hukam Singh: May I know 
whether complaints have come to the 
notice of the Railway Ministry that 
these automatic machines for vending 
^ t f o r m  tickets have not been honest 
enough to deliver the platform tickets

as soon as they devour the two-anna, 
piece?

Shri Shahnawaz Khan: No, Sir. That 
complaint has not come to our notice.

Shrt M. L. Dwivedi: Is it a fact that 
by taking a one-anna platform ticket 
a passenger can travel from Old Delhi 
to New Delhi or any other station, b u t 
that a passenger cannot do so with a 
two-anna platform ticket, and that is 
vrhy the two-anna platform ticket ha» 
been necessary?

Shri Shahnawaz Khan: That is quite- 
right.
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The Minister of AgricuUure (Dr; 
P. S. Deshmukh): (a) The President. 
Forest Research Institute is 
Specialist, being a member of the  
Indian Forest Service.

(b), J[c) and (d). Do not arise.

(e) No, the second part does nofc 
arise.
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EM PLovrrs’ State I nsurance C orporation

♦501. Sardar Hiikam Singh: Will the 
Minister of Labour be pleased to state;

(a) whether it is a fact that the 
Employees’ State Insurance Corpora­
tion has approved of a plan to set up 
hospitals and special medical treat­
ment centres for insured workers; and

(b) if so. the number of beds that 
would be provided in the new hospitals 
and in the special centres respectively?

The Deputy Minister of Labour (Shri 
Abid Ali): (a) and (b). The Employees’ 
State Insurance Corporation has 
generally agreed that where the exist­
ing hospital beds are not enough to 
meet the requirements of insured per­
sons under the Employees’ State In* 
surance Act» 1948. arrangements should 
be made for providing sufficient number 
of beds either by constructing indepen­
dent hospitals or annexes to existing 
tiospitals. To enable a final decision 
to be taken in the matter, the Corpora­
tion is conducting a survey to find out 
the existing facilities for indoor treat­
ment including those for T. B. patients 
available in all industrial centres in 
different States.

Sardar Hnkam Singh: What were^the 
compelling circumstances in which the

implementation of this scheme was un­
duly delayed and the expectations of 
the workers were not fulfilled?

Shri Abid Ali: I do not think that the 
implementation of the scheme has been 
unduly delayed.

Sardar Hukam Singh: Even where the 
scheme has been implemented, may I 
know whether it is a fact that the 
quality and standard of the medical 
treatment has not been adequate?

Shri Abid Ali: I do not think it is in­
adequate. The workers much appre­
ciate this scheme, and the feeling is that 
it is giving them much better facilities. 
Wherever the scheme has not been im­
plemented, there is a demand from the 
workers that it should be implemented. 
It is quite evident that the scheme is 
doing much good to the workers.

Shri Venkataraman: May 1 know whe­
ther the doctors to be appointed under 
these schemes are to be whole-time 
servants of the Corporation, or are the 
Government drawing up a pLiicl 
system?

Shri Abid Ali: We can have both
systems and it is proposed to have 
panel systems as far as possiWe. Where 
it is not possible, we will have the ser­
vice system.

Dr. Ram Subhag Singh: May I know 
whether the Employees' State Insurance 
Corporation has prepared a scheme to 
construct a hospital in Bombay and. if 
so, how many beds would be provided 
in that hospital and at what cost?

Shri Abid Ali: We are expecting
about Rs. 45 laklis from the tjandhi 
Smarak Nidhi for a hospital in Bombay 
for about 300 beds.

Sardar Hukam Singh: May I know 
whether these hospitals are meant to 
treat only the T.B. patients or any other 
diseases of the workers also would be 
treated?

Shri Abid Ali: Other diseases also. 

H omoeopathy

♦502. Sardar A. S. Saigal: Will the 
Minister of Health be pleased to 
refer to starred question No, 1178 ans­
wered on the 21st December, 1953 and
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state wloal action Government have 
taken on tthe recommendations of 
the adrfectc Committee appointed by 
+hera t-o consider the recommendations? 
of the Planning Commission on the 
Homoeopathic system of medicine?

The Deputy Minister of Health (Shri- 
mati Chandrasekhar): A statement con.
taining the required information is laid 
on the Table of the House. [See Ap­
pendix III. annexure No. 2.]

Sardar A. S. Saigal: May I know
whether the homoeopathic system of 
medicine is cheaper and more useful 
than the allopathic system?

Shrimati Chandrasekliar: It is a
question of opinion.

Shri A. M. Thomas: May I enquire 
whether the Government has taken 
any steps in the direction of standardis­
ing and upgrading of any homoeo­
pathic teaching institution and, if so, 
what steps have been taken?

Shrimati ChandraseUhar: So far the
proposal is to upgrade one of the 
three institutions in West Bengal and 
a research institute to' be established 
in Bombay.
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'rRANSPORT OF COAL

♦503. Shri Jhulan Sinha: Will the
Minister of Railways be pleased to 
state;

whether the difficulties in the 
transport of brick-burning and coking 
coal to North Bihar have been eased 
to any extent, during the year 1953; 
and

^b) if so, to what extent, and if not, 
why?

The Deputy Minister of Railways and 
Transport (Shri Alagesan): (a) and (b).
Brick burning coal is despatched to 
North Bihar from Bagrakote collieries 
and from the West Bengal and Bihar 
coalfields and coking coal (namely, soft 
coke) is despatched from West Bengal 
and Bihar coal-fields. Despatches of 
brick burning coal from Bagrakote to 
North Bihar amounted to 1144 metre 
gauge wagons during 1953 as compared 
with 1096 wagons during 1952 or an 
increase by 48 wagons. With regard 
to the movement from West Bengal and 
Bihar coalfields, separate figures for 
despatches to North Bihar are not avail­
able but for destinations in Bihar State 
as a whole, the despatches of brick 
burning coal in 1953 amounted to 
1,73,619 tons as compared with 1,09,178 
tons during 1952 and of coking coal, 
i.e., soft coke, 1,38,841 tons as against 
1,10,732 tons in 1952 or an increase of 
64,441 tons and 28,109 tons respectively 
during 1953.

Shri Jhulan Sinha: May I know if the 
difficulties still existing in North Bihar 
are so acute that the Minister for Civil 
Supplies in Bihar saw the hon. Minister 
only the other day regarding this very 
problem?

The Minister of Railways and Trans­
port (Shri L. B. Shastri): It is true that 
the Bihar Transport Minister came' here 
day before yesterday and met me. I 
may inform the hon. Member that he 
has gone back quite satisfied with what 
we have done.

Shri P. C. Bose: May I enquire
whether the figures just now given re­
late to the whole of Bihar or only to 
North Bihar beyond the river Ganges?

Shri Alagesan: It is for the whole of 
Bihar.

R a ilw ay  T elegraph  I nspectors

*B04. Shri Moniswamy: (a) Will
the Minister of Railways be pleased to 
state whether it is a fact that higher 
grades have be^xi sanctioned to certain
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telegraph inspectors doing block sig­
nal maintenance on Signal and Tele- 
rommunication department of the 
Southern Railway?

(b) Are the Ministry of Railways 
aware of the representations from the 
Southern Railway telegraph inspectors 
on this matter?

The Deputy Minister of Eailways and 
Transport (Shri Alagesan); (a) Yes; 
five temporary posts of Tele-communi­
cation Inspectors in the grade of Rs. 360­
500 have been sanctioned on the 
Southern Railway for a period of one 
year. The duties of these Tele-communi­
cation Inspectors include the mainten­
ance of all telecommunication equip­
ment including block instruments.

(b) Representations have been r e c e iv ­
ed by the Southern Railway Adminis­
tration from Inspectors belonging to 
Telegraph Branch and the Wireless 
Branch, each claiming that the posts 
should be open exclusively to their 
branch.

Shri Muniswamy: May I know whe­
ther the grievances represented in their 
memorandum were concurred in by the 
Government, and if so, what action was 
taken?

Shri Alagesan: As I said, each branch
wants these posts to be reserved ex­

clusively for itself, but both the branches 
will have an opportunity now for being 
selected.

Shri Muniswamy: Are the Govern­
ment aware that the grades sanctioned 
for the Southern Railway are going to 
be given only to the wireless communi­
cation inspectors, ignoring the claims of 
the telegraph inspectors who are much 
senior and doing more responsible work?

Shri Alagesan: Candidates from both 
the branches will be taken into consi­
deration and they will be fitted in as 
per merit.

Shri Muniswamy: May I know whe­
ther any distinction is shown between 
telegraph inspectors and wireless 
inspectors, and if so, why?

Shri Alagesan: No, Sir. They are 
treated alike.

C entral P h o sph a tic  P ool

♦505. Shri Nanadas: Will the Min­
ister of Food and Agriculture be
pleased to state the reasons for the 
closure of the Central Phosphatic 
Pool and its effect on the production 
of superphosphate in the country?

The Minister of Agriculture (Dr. P. S. 
Deshmukh): The Pool was discontinued 
from August 1952 as with substantial 
improvement in supplies, there was no 
further necessity for controlling distri­
bution of superphosphate.

Although there was a fall in the pro­
duction during 1952, there was an in­
crease in 1953. As such, it is difficult 
to attribute the fall in production in
1952 to the discontinuance of the Pool.

Shri Nanadas: May I know. Sir, whe­
ther there was any difficulty in having 
this pool?

Dr. P. S. Deshmukh: There was no 
difficulty, but we thought that the pur­
pose of the pool was served.

Shri Nanadas: May I know whether 
any organisation like the National 
Fertilisers* Association will be formed 
in place of this pool?

Dr. P, S. Deshmukh: I would like to 
have notice.

Shri T. N. Singh: May I know the
difference in price between imported 
superphosphate and that produced here, 
and also the actual extent of the gap?

Dr. P. S. Deshmukh: I am afraid I 
have not got the information.

Shri Nanadas: May I know whether 
the Government is thinking of de-link­
ing ammonium sulphate from super­
phosphate?

Dr. P. S. Deshmukh: There is no such 
proposal at the moment.

R ice R ationing

*506. Shri Dabhi: WiU the Minister 
of Food and Agriculture be pleased 
to state:

(a) whether it is a fact that the 
Deputy Food Minister in an interview 
with the Free Press of India on the 
28th December, 1953 has stated that
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rationing of rice could be removed by 
June, 1954. as the rice situation has 
considerably improved all over India; 
and

(b) if so, whether the ban on inter­
s ta te  movement of rice will also be 
removed by June, 1954?

The Minister of Acriculture (Dr. 
P. S. Deshmukh): (a) No, Sir. The
Deputy Minister had only said that 
coarse grains would »be decontrolled 
from the 1st January, 1954. On being 
asked about decontrol of rice, he, how­
ever, added that if the South West 
monsoon in June next proved to be 
normal, the Government might have 
to consider the question of retention ' 
or otherwise of control on rice.

(b) Does not arise.

Shri Dabhi: In which areas of the 
country rationing of rice is still in
force?

The Minister of Food and Agriculture
(Shri Kidwai): In Calcutta, Travancore- 
Cochin and in the city area of Bombay.

Shri Dabhi: May I know in which of 
these areas both ration shops as well 
as fair price shops are being run?

Shri Kidwai: That is in Calcutta area. 
In Travancore-Cochin also, rice is avai’- 
ablc in the open market, but in Bom­
bay it is available only in ration shops.

Shri Dabhi: May I know whether in 
view of the fact that the Deputy Minis­
ter of Food and Agriculture stated a 
few days ago on the floor of the House 
that there is no short supply of rice 
in the country, there is justification for 
continuing the rice ration?

Shri Kidwai: We are procuring and 
we are also importing rice. I think in 
a few days’ time I would be able to 
announce in the House the new policy 
that we are going to follow about rice.

Shri Raghuramaiah: May I know
whether the attention of the hon. Minis­
ter has been drawn to a newspaper 
report that in view of the satisfactory 
position of rice in the country, it is 
prt posed to stop procurement and 
instructions are being Issued to States 
accordingly?

Shri Kidwai: Wherever the procure- 
ipent prices were high, we have already 
stopped it because we do not need 
high price for rice in ration shops, and 
our deficit areas are disappearing. 
Even Bengal has now announced that 
they are not going to import any rice 
for distribution in the State.

The only two States which still re­
quire rice are Travancore-Cochin and 
Bombay and their requirements are 
much below what we are going to pro­
cure or have already procured. There­
fore, it is Government’s policy to build 
up stocks and then take the risk.

Shri Amjad All: Is the hon. Minister 
in a position to testify to the fact that 
rice from the ration shops at Delhi is 
unfit for human consumption?

Shri Kidwai: I do not know what is 
the standard of the hon. Member. But 
if he goes and sees what people are 
eating in non-rationed areas, then he 
will not declare it unfit for human 
consumption.

M in o r  I rrigation  P rojects

*̂ 508. Dr. Ram Subhag Singh: Will
the Minister of Food and Agriculture
be pleased to state the total amount 
so far sanctioned as loans to various 
State Governments for small-scale 
irrigation projects since the com­
mencement of the year 1953-54?

The Minister of Agriculture (Dr 
P. S. Deshmukh: Rs. 1430 55 lakhs.

Dr. Ram Subhag Singh: May I know 
whether Government receive any re­
ports from the States to which loans 
are advanced about the progress of the 
irrigation projects?

Dr. P. S. Deshmukh: Yes, Sir. We
get very regular reports and if we do 
n o t  get t h e m  w e  s e n d  o u r  o w n  o f f ic e r s  
to see the progress.

Dr. Ram Subhac: Singh: Which are 
the States to which loans have been 
advanced?

Dr. P. S. Deshmukh: The complete
list which I have got is a very long 
one.



523 Oral Answers 1 MARCH 1954 Oral Answers 524

Shri K. K. Basu: May we know the 
amount advanced to the State of West 
BengaJ?

Dr. P. S. Deshmukh: Rs. 58*80 lakhs.

Shrl L. N. Mishra; Have the Govern­
m ent of Bihar been able to utilise the 
am ount granted under this head?

Dr. P. S. Deshmukh: 1 could not say 
>at the moment.

Shri Heda: In regard to these pro­
jects while certain State Governments 
have asked for some contribution from 
th e  people towards the project, the 
fOthers have not done so. Have Gov­
ernment formulated any policy or is­
sued any directions to the State Gov­
ernments in this matter?

Dr. P. S. Deshmukh: I do not think 
m y  hon. friend is correct in saying that 
•contributions are asked under the GMF 
scheme. There is some levy and the 
amount is recovered in fifteen years. I 
think the schemes where contributions 
:are asked are different.

Shri S. N. Das: Have Government
taken, or do they propose to take, any 
•steps to ascertain whether the loans 
granted for the purpose have been uti­
lised for that purpose?

Dr. P. S. Deshmukh: We try to And
out. We have not got the* officers, or 
the machinery to pursue every scheme. 
We rely upon the State Governments 
to  perform their duties, and on the 
whole they have done well.

S ugar

•509. Shri K. P. Sinha: Will the
Minister of Food and Agriculture be
pleased to state :

Ta) whether it is a fact that Gov­
ernment decided to release for free 
sale all the sugar produced ty  the 
sugar-factories up to 15th December. 
1953:

(b) the total quantity of sugar pro- 
<iuced during the year 1953 uoto 
15th December; and

(c) whether by the release for free 
sale of all the sugar produced till

15th December, 1953 sugar was avail­
able in market at the previously con­
trolled price to the consumer?

The Minister of Agriculture (Dr.
P. S. Deshmukh): (a) Yes.

(b) 1-04 iakh tons.

(c) There was no control on price ol 
sugar produced in the year 1952­
53, except for a certain quantity re­
quisitioned at a price of Rs. 27/- per 
maund. There is no control on price of 
sugar produced during the current 
season either. The regional ex-factory 
controlled prices during 1951-52 varied 
from Rs. 29/12/- to Rs. 34/14/- per 
maund. The ex-factory prices for  
Northern India Mills were quoted from 
Rs. 28/12/- to Rs. 32/- per maund in 
December, 1953 and January, 1954.

Shri K. P. Sinha: May I know the
total quantity of sugar that is going to 
be produced in the season and the 
quantity required for consumption dur­
ing this period?

The Minister of Food and Agriculture 
(Shri Kidwai): It is difficult to say 
what quantity will be produced but 
we may produce about 12 00 lakh tons 
and as I have already said in this 
House, we may import upto 15 lakh 
tons to meet consumption in this 
country.

Shri K. P. Sinha: May I know what 
steps Government is taking to do away 
with imports?

Shri Kidwai; There are only two 
ways of doing away with imports: not 
to deration but ration again and give 
a  f ix e d  quantity s o  that nobody can 
consume more; or, to have a little 
m o r e  o f  im p o r t s .

Shri Jhulan Sinha: May I know if 
the Government is aware that even 
in spite of imports, sugar is selling at 
the rate of fourteen annas per seer 
in the open market and that the Mem- 
))ors of Parliament have to purchase 
It at that rate still?

Shri Kidwai: You cannot reduce the 
price of sugar. In Delhi it includes a 
municipal tax of Rs. 1-8-0 per maund. 
Therefore, sugar will get its own prJi.ce 
if people want to coat i t  There is no
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control of price and if we resort again 
to control of the prices, in some 
factories the price will be Rs. 27-8-0 
while in factories like those in South 
Bihar or East Punjab or Rajasthan, 
the price will be about Rs. 33.

R ayagada R ailway  C olony

•510. Shri San^anna: Will the Min­
ister of Railways be pleased to state 
whether the plant for the supply of 
water to the Rayagada Railway Colo­
ny from the Kiajholla Spring in the 
Koraput District (Orissa), is being in- 
staUed?

The Parliamentary Secretary to the 
Minister of Railways and Transport 
<Shri Shahnawaz Khan): Yes. Sir.

Shri Sanganna: May I know when 
the scheme will be implemented fully?

Shri Shahnawaz Khan; It will be 
completed in the next three months.

Shri Sanganna: What is the daily 
out-turn of the plant?

Shri Shahnawaz Khan: Two and a 
half lakh gallons a day.

W ireless P la n n in g  and  C o-o rd in a tio n  
Branch

*611. Shri S. C. Samanta: Will the 
Minister of Communications be pleas­
ed to state:

(a) how many medium-wave broad­
casting services have been brought 
up-to-date by the Wireless Planning 
and Co-ordination Branch:

(b) whether monitoring facilities 
have been established to select fre­
quencies free from international inter­
ference; and

(c) if so, in how many places and 
how they are working?

The Deputy Minister of Communi­
cations (Shri Raj Bahadur): (a) The
hon. Member presumably means 

frequencies: 30 new frequencies have 
been brought into use for the medium 
wave broadcasting service (band 535­
1605 kc/s.)

<b) and (c). S k e le to n  m o n i to r in g  
facilities are being eitablished in the

W.P.C. Branch; proposals have been 
worked out to establish six fully equip­
ped stations forming a monitoring net­
work in the country, work on which i» 
expected to commence during the 
financial year 1954-55.

Sliri S. C. Samanta: May 1 knowr
whether the frequencies mutually al­
lotted to different countries are 
furnished to all countries who follow 
the international obligations?

Shri Raj Bahadur: This is contained 
in what is known as Atlantic City 
Table of Frequency Allocation which 
was settled at an international con­
ference known as the Extraordinary 
Radio Administrative Conference, 
held in Geneva in 1951.

Shri S. C. Samanta: Is it a fact that, 
for the medium wave broadcasting 
service at Delhi, some new machines 
have been brought and if so, w hether 
Government intend to set up also sucte 
machines where there are monitoring: 
services with a skeleton staff?

Shri Raj Bahadur: So far as the
requisition of new machines for broad­
casting in Delhi is concerned, I would 
request the hon. Member to refer it 
to the Ministry of Information and 
Broadcasting.

F oreign  T ourist

•512. Shri p. C. Sharma: Will the 
Minister of Transport be pleased to 
s ta te :

(a) the number of foreign tourists 
who visit Amritsar annually; and

(b) what facilities have been pro­
vided there for foreign visitors?

The Parliamentary Secretary to the  
Minister of Railways and Transport 
(Shri Shahnawaz Khan): (a) The
number was 230 in 1953.

(b) The State Government have- 
recently ^opened a Tourist Information^ 
Bureau to furnish necessary informa­
tion to intending visitors.

Shri D. C. Sharma: May I know if  
the abolition of first class travel on 
Railways has afTected the inflow of 
these tourists adversely?

Shri Shahnawaz Khan: We do not
think so.
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Shri D. C. Sharma: May I know if 
there is a proposal to set up retiring 
rooms at the Amritsar railway station 
to help these tourists?

Shri Shahnawaz Khan: Perhaps the 
hon. Member is not aware of this fact. 
There are already three very good re­
tiring rooms at Amritsar railway sta­
tion.

Shri D. C. Sharma: May I know if 
the hon. Minister is making any 
distinction between waiting rooms and 
retiring rooms?

Shri Shahnawaz Khan: I am refer­
ring specifically to retiring rooms.

Shri D. C. Sharma: May 1 know if 
the hotel facilities for the accommoda­
tion of these tourists have been in­
vestigated?

Shri Shahnawaz Khan: Yes, Sir. Wc 
have thoroughly exhausted all the 
possibilities and there is no really 
good hotel.

R ailw ay  C atering

•514. Shri Hem Raj: Will the Min­
ister of Railways be pleased to state 
what decisions, if any, have been
taken by the National Railway Users' 
Consultative Council regarding the 
present system of catering by con­
tractors?

The Parliamentary Secretary to the 
Minister of Railways and Transport 
(Shri Shahnawaz Khan): The Council 
took no specific decision regarding the 
present system of catering by con­
tractors. It was, however, urged that 
suitable measures for greater vigilance 
and strictness in dealing with con­
tractors whose services were found un­
satisfactory should be enforced.

Other suggestions made included the 
increasing of the tenure of contracts 
from 3 to 5 years and placing of some 
limitation on the number of stations 
to be allotted to individual firms of 
contractors.

Shri Hem Raj: Is it a fact that the
contract system is one of the main
causes for the corruption on the rail* 
ways ?

Shri Shahnawaz Khan: No, Sir.

Shri Hem Raj: May I know whether 
a representation has been received 
from the vendors of the Northern Rail­
way that the licences may be given 
direct to them?

The Minister of Railways and Trans­
port (Shri L. B. Shastri): Yes, we
have received a representation like 
that. But, as I told the House 
sometime back, the old method is 
being looked into by a sub-committee 
which was appointed by me recently, 
and I hope the committee will be able • 
to submit its report early.

Shri T. K. Chaudhuri: May I Kn jw
if there were any specific complaints 
against the firm of Messrs. Vallabhdas 
and Co. who are contractors for a 
large number of Railways; if so, wtiat 
was the recommendation of this Coun­
cil with regard to that?

Shri Shahnawaz Khan: Messrs. Val­
labhdas and Co. are caterers over a - 
very large number of railway stations 
and occasionally we get some com­
plaints against them which are enter­
ed in the complaint book. Proper 
action is taken on the nature of the 
complaint after proper investigations.

Shri T. K. Chaudhuri: I wanted to - 
know whether there was any specilia 
complaint macle in the meeting of the 
National Railway Users’ Consultative 
Council—not in the complaint book.

Shri Shahnawaz Khan: The Con­
sultative Council did not meet to go 
Into cases of individual complaints 
against contractors; and as far 7s I 
remember, there was no such ihin^ 
brought up.

G osadans

♦515. Shri K. C. Sodhia: Will the 
Minister of Food and Agriculture be
pleased to state:

(a) the total number of *Gosadans^ 
opened Statewise upto date;

(b) the total number of cattle in 
them; and

(c) what expenditure has been in­
curred on these during the year 1953?*
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STATEMENT 
Expenditure 0/ Gosadans and expenditure on them during 1953

SI.
No.

Name o f States

No. of N:>. of 
Gosadans cattlc in 

already Gosadans 
opened

Expenaiturc sanction­
ed during i953-54t

Total
cost

c en tra l
Govt.
share

I 2 3 4 5 6

I Bihar . . . . 2 407
Rs.

4 8 ,6 0 0
Rs.
2 4 ,3 0 0

2 Uttar Pradesh . . . 2 226 3 0 ,0 0 0 1 5 ,0 0 0

3 Bhopal . . . I 61 3 1 ,1 0 0 3 1 ,1 0 0

4 Tripura . . . I 36 18 ,300 1 8 ,3 0 0

5 Vindhya Pradesh . . 1 200 52,9i« 5 2 ,9 1 8

7 93 0 * 1 ,8 0 ,9 1 8 * 1 ,4 1 ,6 1 8

* Figures of actual expenditure incurred during 1953-54 are not yet available, 
t  Separate figures for the calendar year 1953 are not available.

Shri K. C. Sodhia: What are the
reasons for our lagging behind the ta r­
get in this respect?

Dr. P. S. Deshmukh: There are many 
difficulties. The proposals have to 
come from the State Governments. 
They have to find the necessary 
amount of land and then take up the 
proposals. It is likely to be speeded 
up a bit hereafter.

Shri K. C. Sodhia; I find that the 
number is so small in each gosadan. 
May I know the reason for this?

Dr. P. S. Deshmukh: As the hon.
Member asked me what are the diffi­
culties, there are the difficulties which 
I mentioned, and that is why the 

.number is small.
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TO TT« : Wlr ? 

«r> fv w #  : arr??r ^  f  i

D eten t io n  o f  L ocom otives by P akistan

♦516. Shri Dhusiya: Will the Minis­
ter of Railways be pleased to state:

(a) whether it is a fact that some 
locomotives were detained and relea®- 
<ed by the Pakistan Government in 
1953;

(b) if so, what was the total n u m -  
iber;

(c) the grounds on which they 
were detained; and

(d) the dates of detention and re­
lease ?

The Deputy Minister of Rallwajrs 
and Transport (Shri Alacesan): (a)
land (b). Yes; 20 locomotives have 
iDeen detained in Pakisttan and are 

: still there.

(c) The cx-B.A. Railway had, at 
the time of partition, certain number 
of locomotives taken over from the 
War Department after the w a r ,  oi 
purchased directly by the Railway De­
partment in addition to the locomo­
tives borne on its authorised stock; 20 
of these locomotives were due to be 
returned to India as its share as per 
the decision of the Indo-Pakisthn 
Stores Sub-Committee taken in 
February 1949. These locomotives 
have remained with Pakistan, as no 
agreement could be reached regarding 
the movement of assets belonging tr 
one country but held up in another.

(d) The Indo-Pakistan Stores Sub­
Committee decided in November, 1953, 
that the 20 locomotives will be return­
ed by the E.B. Railway (Pakistan) to 
Indian Railways as per agreed pro­
gramme which is awaiting Imple- 
•mentation.

sfr anfr
3TPT i 'f  %

Shri Alagesan: As I said, we hope to 
receive it. I cannot indicate any time 
limit.
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The Deputy Minister of Communica­
tions (Shri Raj Bahadur): (a) Yes.

(b) Yes, and the opening of a Public 
Call Office has been sanctioned.

^ « n r o  ijJTo 3rTfTO«p»
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TELEa)MMUNICATIONS IN PUNJAB

*518. Shri Ram Dass: Will the Min­
ister of Communications be pleased 
to state :

(a) the number of places in the
Punjab from where requests have been 
received for opening of sub-post 
offices; and ^

(b) whether all the police stations 
in the Punjab have been telegraphi­
cally connected with the district head­
quarters?

The Deputy Minister of Communica. 
iions (Shri Raj Bajiadur): (a) 15; out
of which 7 Sub Post Offices were 
opened, 4 were not justified and 4 are 
under examination.

(b) 61 Stations remain to be con­
nected.

Shri Ram Dass: May I know whe­
ther applications for starting sub post 
office and telegraph office have been 
received from Noor-per-Bedi in 
Hoshiarpur district?

Shri Raj Bahadur. In all we got 
fifteen applications out of which, as I 
have just submitted, seven were ac­
cepted, four were rejected and four 
are pending. Apart from that there 
were forty-four applications for con­
verting branch offices into sub offices. 
Of these, sixteen were accepted, six 
were rejected and twenty-two are 
pending.

Shri Ram Dass: The point is whether 
any application has been received 
from Noor-per-Bedi?

Shri Raj Bahadur; I would like lo 
have a specific question about that 
particular place.

J ute Seed A cts

*521. Shri L. N. Mishra: Will the
Minister of Food and Agriculture be
pleased to state the steps taken 
so far in pursuance of the recommen­
dation of the Expert Committee, to 
provide retting facilities to jute

growers and also enactment of Ju te  
Seed Acts?

The Minister of A^ricttlture (Dr. 
P. S. Deshmukh); Construction of I3a 
new retting tanks cind re-excavation 
of 130 old ones has been taken up in 
West Bengal and is likely to be com­
pleted witliin the current financial. 
year. Bihar has decided to construct
1,000 retting tanks In 1954-55. Assam, 
has taken up excavation of 60 new 
tanks and re-excavation of 120 old 
ones. In Orissa, survey work in 10 
major jute growing areas is over and 
excavation of 200 new tanks and re­
excavation of 150 old ones are likely 
to be completed in the current finan­
cial year. U.P. has decided to ex­
cavate 20 new retting tanks in the. 
current financial year.

The Q u e s tio n  of enacting Jute Seed 
Acts in Assam, Bihar, West Bengal 
and U.P. is under consideration of 
the State Govi&rnments. Orissa does 
not contemiJlate enacting such legis­
lation at present.

Shri L. N. Mishra: May I know how 
these tanks are to be excavated: whe­
ther at Government cost or partially 
by the Government and partially by 
the peasants?

Dr. P. S. Deshmukh: It is almost
wholly .by Government.

Shri L. N. Mishra: May I know what 
amount is allotted to the State of 
Bihar under this head?

Dr. P. S. Deshmukh: I have not:
got the figure here. In respect of some 
States I have got them.

Shri L. N. Mishra: May I know the 
object .behind the proposed Jute Seed ’ 
Act?

Dr. P. S. Deshmukh: In order to see 
that purity and high quality are 
maintained and other inferior seeds 
are not allowed in that area. This is 
done with regard to other crops also 
like cotton wherever there are pro­
tected areas.

Shri Sarangadhar Das: May i know 
what reason Orissa Government has
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^iven  for not enacting? the Jute Seed
.Act?

Dr. P. S. Deshmukh: The reason so 
far as I know is that they are survey­
ing. At present, they have surveyed 
ten major jute growing areas and there­
fore they do not feel the need for this 
Act from the point of view of having 
evolved any such variety which re­
quires protection.

Shri T. K. Chaudhuri: May I know 
if there is any proposal for opening 
chemical and mechanical retteries?

Dr. P. S. Deshmukh: 1 require
notice

Shri L. N. M i^an: May 1 know whe­
ther as a^result of this enactment of 
the Jute Seed Act, cultivation of in­
ferior quality jute will be prohibited?

Dr. P. S. Deshmukh: In that area, it 
would be.

I ndian D airy Research I nstitute, 
Bangalore

^522. Shri Thinunaiah; Will the 
IVIinister of Food and Agriculture be
pleased to state:

(a) whether Government propose to 
shift the Indian Dairy Research Insti­
tute from Bangalore to some other 
Centre in Northern India; and

(b) if so, the reasons therefor?

The Minister of Agriculture (Dr. 
P. S. Deshmukh): (a) Yes.

(b) In 1944. the Indian Dairy Re­
search Insfitute took over from the 
Ministry of Defence its Agram Farm, 
with an area of 488 acres. This land 
was used for growing fodder and the 
Institute was thus able to build up 
a large herd of pedigree cattle. The 
Farm had to be returned to the Minis­
t r y  of Defence in 1953. Efforts were 
made to get suitable land in and near 
Bangalore, but it was possible to 
get it. The maintenance of this herd 
has consequently become very ex- 
pfjnsiv^e and it is, therefore, proposed 
:to find some other «MUable place where 
adequate and suitable land for grow­
ing fodder for the herd of the Insti­
tute will be available. An expert 
Committee has been appointed to

examine the question and suggest a 
suitable place for the Institute.

Shri Thimmalah: May I know whe­
ther the Central Government has made 
any efforts with the Mysore Govern­
ment to get the land required for the 
Institute?

The Minister of Food and Agricul­
ture (Shri Kidwai): Yes, Sir.

Dr. P. S. Deshmukh: For the last
2i years.

Shri Thimmalah: In view of the fact
that this Institute is very essential for 
improving the cattle and also many of 
the workers will be thrown out of 
employment if it is shifted, will the 
Government reconsider this question 
of shifting the Institute to some other 
place?

Shri Kidwai: There is no question 
of unemployment. It is onl.y a ques­
tion of shifting it to some other place 
where the employment will continue 
and the breeding also will continue.

Shri Venkataraman: May I know
whether the Estimates Committee is 
examining this question? Will the 
Government take any decision before 
the Committee reports?

SCiri Kidwai: I do not know how fa r 
the Estimates Committee has to deal 
with it. We are considering it in­
dependently.

Shri Venkataraman: Is it not a fact
that a special pedigree called Red 
Sindhi has been developed in that 
area and that by fhe transfer of the 
Institute from that area, that breed 
will be affected?

Shri Kidwai: We tried our best to 
get suitable land from the Govern­
ment of Mysore. When that was not 
possible, we tried in the neighbouring 
States. Wherever suitable land is 
available, it will .be shifted.

Shri Thimmalah: What is the reply
given by the Mysore Government when 
the Central Government asked for 
land?
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Shii Kldwal: They tried to find some 
land. But. the land that they offered 
was not sufficient in area for our re­
quirements.

L ocomotives

♦523. Shri G. P. Sinha: Will the 
Minister of Railways be pleased to 
state the total number of locomotives 
in India af present?

The ParliamciDtary Secretary to the 
Minister of Railways and Transport 
(Shri Shahnawaz KhajL): 8426 Loco­
motives were in service on Indian 
Railways on 31st December 1953.

Shri G. P. Sinha: What was the
strength of locomotives just after par­
tition?

Shri Shahnawaz Khan: I shall re­
quire notice for that.

Shri G. P. Sinha: May I know the 
number of locomotives imported in 
1953 and what target figure has been 
fixed for the immediate future?

Mr. Speaker: Does he mean target
for imports?

Shri G. P. Sinha: Yes.

The Deputy Minister of Railways 
and Transport (Shri Alagesan): All
this information is given in the various 
pamphlets that have been circulated to 
the hon. Members along with the 
Budget papers. All this information is 
given there.

Shri G. P. Sinha: May I know how 
many locomotives have been manufac­
tured in India and how many centres 
for manufacture of locomotives are 
working here?

Shri Alagesan: More than hundred
in Chittaranjan and 50 in TELCO.

Shri T. B. Vittal Rao: How many 
overaged locomotives have been put 
off the rails during the year 1953 and 
scraped.

Shri Alag^sas: I should like to have 
notice.

F.A,0. C onference

*524. Shri M. S. Gurupadaswamy:
Will the Minister of Food and Agricul­
ture be pleased to state:

(a) what recommendations have 
.been made by the F.A.O. Conference 
which met recently in Rome; and

(b) whether Government have 
accepted any of those recommenda­
tions?

The Minister of Agriculture (Dr. 
P. S. Deshmukh): A copy of the Pro­
visional Report of the Seventh Session 
of the F. A. O. Conference, containing 
the resolutions passed, is already 
available in the Library of the House 
for reference purposes.

The recommendations mainly relate 
to the programme of work of the 
Organisation for the year 1954-55 and 
action will be initiated by the 
Organisation itself. Recommendations 
where national action is called for are- 
being exammed by the Government 
of India.

Shri M. S. Gurupadaswamy: May I
know whether the Government of In­
dia has accepted any recommendations 
made by the F.A.O. in the past?

Dr. P. S. Deshmukh: Generally
speaking, the recommendations are 
acceptable to Governments.

Shri M. S. Gurupadaswamy: May I 
know who represented the Govern­
ment of India in this conference?

Dr. P. S. Deshmukh: I am one of 
those who went

If he wants the other names also, I 
can give.

Shri M. S. Gurupadaswamy: Yes, I 
want them.

Mr. Speaker: Next question.
T ungabhadra Bridge

*525. Shri Gadilingana Gowd: Will
the Minister of Transport be pleased 
to refer to the reply given to starred 
question ^o. 175 asked on the 21st 
November, 1953 and state:

(a) whether the Government of 
Andhra have taken a decision regard­
ing the construction of a Road Bridfee-
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over the Tungabhadra River near 
Kurnool;

(b) if so, when the work is likely to 
commence; and

(c) if the answer to part (a) above 
be in the negative, whether Govern­
ment propose to construct a bridge 
over the Tungabhadra River near 
Madhavaram?

The Deputy Minister of Railways 
and Transport (Shri Alas^esan): (a) 
and (b). The Government of Andhra 
have proposed that the Banaras Cape- 
Comorin Road (National Highway No. 
7) should be taken via Kurnool in­
stead of via Raichur. The proposal is 
under examination. A bridge over 
the Tungabhadra near Kurnool will be 
constructed if it is decided finally that 
the National Highway should be taken 
via  Kurnool.

(c) A bridge will be constructed 
near Madhavaram if the National 
Highway is to be taken via Raichur 
but, as stated in reply to part (a), the 
question of alignment is still under 
consideration.

Shri Gadilingana Gowd: May I know 
if the estimates have been prepared?

Shri Ala^esan: They have been ask­
ed to prepare estimates for the differ­
ent alignments that they have propos­
ed and send them for scrutiny.

Shri Raghavachari: How long will
this consideration take?

Sbri Alagesan: It is always a ques­
tion which is rather difficult to ans­
wer. We have asked the State Gov­
ernment to provide further informa­
tion. We are awaiting it.

H o s p i ta ls  in  C o m m u n ity  P ro je c t  A rl'a

*526. Shri Sivamurtfiii Swami: Will
the Minister of Health be pleased to 
state:

(a) the number of new hospitals that 
have so far been opened in the Com­
munity Project areas; and

(b) the amount spent by the Cen­
tral Government on medical aid under 
such village development schemes, in 
the year 1953?

The Deputy Minister of Health  ̂
(Shrimalti Chandrasekhar): (a) Dur­

ing the period from October, 1952 to 
September, 1953, 31 Primary Health 
Centres with 2 mobile dispensaries and
2 Sub-centres, 2 Secondary Health 
Centres with 1 Dispensary extension 
and 72 Maternity Centres were started 
in Community Project areas.

(b) The total expenditure on Health 
and Sanitation in the Community pro­
jects during the period from October
1952, to Septem.ber, 1953, was Rs, 14*66 
lakhs.

Shri Sivamurthi Swami: How many 
new hospitals are to be opened to meet, 
the target fixed in the Five Year Plan?

Shrimati Chandrasekhar: I have not 
got the figure.

Shri Nanadas: May I know the num­
ber of personnel employed in the hos­
pitals newly opened in the Community 
Project areas?

Shrimati Chandrasekhar; I have not 
got the information.

Shri N. L, Joshi: May I know how 
much money was actually spent on 
medicine?

The Minister of Health (Rajkumarl 
Amrit Kaur): The expenditure oa
medicines naturally depends on the 
number of people who come to the 
hospitals, and those figures would be 
with the States. I cannot possibly give 
that information.

L o a n s  i o r  P urchase o f  FuRTiLiziijis

♦528. SCiri L. Jogeswar Singh: (a>
Will the Minister of Food and Agricul­
ture be pleased to state whether any 
State Governments have approached the 
Government of India for loans for 
purchase of fertilizers in 1954?

(b) If so. which are those States?

The Minister of Agriculture 
P. S. Deshmukh): (a) Yes, Sir.

(Dn

(b) So far, Madhya Pradesh, Madras^ 
Punjab, West Bengal, Hyderabad^-
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Madhya Bharat, Mysore, PEPSU, Rajas­
than, Ajmer, Bhopal, Kutch and Vin- 

( dhya Pradesh, have specifically indi­
cated the loans required by them.

Shri L. Jogeswar Singrh: May 1 know 
the amount of loan to be advanced to 

<each of these States?

Mr. Speaker: The hon. Minister has 
mentioned a number of States, and 
therefore it will mean a long time.

Shri L. Jofireswar Singh: I want to 
know the total amount.

Dr. P. S. Deshmiikh: The total
amount would be in the neighbourhood 
of Rs. 7:5 to 8 crores.

Shri L. Jogeswar Singh: May I
know whether it is a fact that a large 

' quantity of fertilizers, has accumulated 
: at Sindri, and if so, the steps taken 
for early disposal of these stocks?

Dr. P. S. Deshmukh: There has been 
some accumulation, but we are doing 

^our best to remove it, and we are 
proceeding fairly well.

Shri K. K. Basu: What is the amount 
■of loan asked for ,by the West Bengal 
Government, and what portion of the 
same has been granted by the Central 
Government?

Dr. P. S. Deshmukh: Generally we 
grant the full quantity they want. 
For 1954-55, I think they have asked 
for 197*70 lakhs of rupees.

Shri Nanadas: May I know whether 
the Andhra Government have intimat­
ed their intention to take any loan for 
purchase of fertilizers from the Cen­
tral Government?

Dr. P. S. DeshmukCi: I would re>
• quire notice for that.

Shri L. Jogeswar Singh: May I
know how the agriculturists are bene­
fited by such loans, and to what ex­
tent?

Dr. P. S. Deshmukh: The use of 
fertilizers is most beneficial to agri­
culture, and every good agriculturist 
knows it.

Im po r t  o f  F oodgrains

*529. Shri Vecraswamy: Will the
Minister of Food and Agriculture be
pleased to state whether private mer­
chants will be allowed to import food­
grains from abroad or the import of 
foodgrains will be completely stopped 
in 1954?

The Deputy Minister of Food jwd 
Agriculture (Shri M. V. Krishnappa):
Private merchants are already allow­
ed to import rice for sale in the non­
rationed areas. The question of al­
lowing them to import other food­
grains especially wheat is, however, 
under consideration. It is not contem­
plated to stop import of foodgrains in
1954.

Shri Vecraswamy: May I know whe­
ther the Tamil Nad merchants have 
approached the Central Government 
for licence to import foodgrains?

Shri M. V. Krishnappa: All the
merchants Tiave approached, and those 
llhal had sufficient resources have 
been allowed to import.

Shri Velayudhan: May I know whe­
ther the import of foodgrains under 
the recent deal between Burma and 
India will be given to private parties?

The Minister of Food and Agricul­
ture (Shri Kidwai): The imports will 
be by Government. As to how it will 
be distributed, I will not be in a posi­
tion to state now. After the negotia­
tions have been completed, I will be 
able to make an announcement in this 
House.

P . &  T .  Q u a r t e r s  (H y d e ra b a d  C irc x b )

•530. SGiri T. B. Vittal Rao: Will the 
Minister of Communications be pleas­
ed to refer to the answer to part (a) 
of unstarred question No. 286 regard­
ing quarters for Hyderabad circle 
en\ployees, asked on the 3rd December.
1953 and state:

(a> whether the three sets of 
quarters for P. and T. employees said 
to bp under construction in Hydera­
bad Circle have since been completed;

(b) if not. when they are likely to 
be completed;
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(c) the nuraber of employees to 
whom each set of these quarters will 
be allotted; and

(d) the places where these are being 
•constructed?

lUie Deputy Minister of Communica­
tions (Shri Raj Bahadur): (a) No. One
^quarter is under construction and the 
work on others will start shortly.

(.b) During 1954-55.

(c) One set will be allotted to one 
official only.

(d) One at Gulbar^a and two at 
Secunderabad.

Shri T. B. Vittal Rao: May I know 
tne number of employees who have 
not been provided with quarters?

Shri Raj Bahadur: It is a large num­
b e r ,  b u t  th e  D ro b lem  is e s s e n t ia l ly  r e s ­
tricted to cities w ith  a large popula­
tion.

Shri T. B. Vittal Rao: May I know 
whether Government propose to ac­

celerate the construction of houses in 
view of the acute shortage of housing 
in Secunderabad and Hyderabad?

Shri Raj Bahadur: There is not only 
housing shortage, but shortage of 
accommodation for post offices and 
telegraph offices also.

K haragpur  R a ilw ay  Store

*531. SCiri N. B. Chowdhury: Will
the  Minister of Railways be pleased to 
state:

(a) whether any enquiry has been 
instituted into the recent out-break of

lire in the Kharagpur Railway Store- 
yard;

(b) if so. what was the cause of the 
fire; and

(c.) the estimated loss in this con­
nection?

The Parliamentary Secretary to the 
Minister of Railways and Transport 
(Shri Shahnawaz Khan); (a) Yes. 

Sir,
(b) It was held that the flre was 

probably due to a live match or the 
end of a cigarette or biri thrown by
732 PSD «

someone carelessly on the heap of the 
straw in the vicinity of Stores build­
ing.

(c) Rs. 3,22,000/- approximately.

Shri N. B. Chowdhury: M^y I know. 
Sir, whether Government had no 
evidence to the effect that interested 
persons were implicated in the matter 
just to avoid detection of thefts from 
the yard?

Shri Shahnawaz Khan: A n  i n q u i r y  
b y  adminisff*ative officers was ordered 
and a detailed report is awaited. We 
have not yet received it.

R a ilw a y  W agons and  G oa ches

*532. Shri Jethalal Joshi: (a) Will 
the Minister of Railways be pleased 
to state the total number of coaches 
and wagons which require to be re­
habilitated or replaced?

(b) For how many new coaches and 
wagons have Government placed 
orders with foreign firms during the 
year so far?

The Deputy Minister of Railways 
and Transport (Shri Alagesan): (a)
On 1st April. 1953 about 7.500 and
40.000 respectively.

(b) Coaches and Wagons ordered, 
since 1st April 1953, from abroad
are:—

Coaches — 124.
Wagons — 5616.

Shri Jethalal Joshi: How many coa­
ches and wagons are expected to ar­
rive during the current year under 
some sort of aid from foreign coun­
tries?

Shri Alagesan: In the next year's 
programme, we expect to get 5,000 wa­
gons under aid programmes.

Shri T. B. Vittal Rao: How does the 
price of imported wagons compare with
that of wagons of indigenous manu­
facture? .

Shri Alagesan: I do not have the cor­
rect price difference now. But I can 
supply it to the hon. Member.
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T ransfer of R ailw ay  E m ployees

♦533. Shri Frank Anthony: (a) Will 
the Minister of Railways be pleased to 

state whether it is a fact that the 
transfer of a railway servant cannot be 
resorted to as a punishment?

(b) Are there any rules or conven* 
tions laid down by the Administration 
in order to minimise the hardships 
caused by transfers particularly in 
view of the non-availability of quar­
ters?

(c) Have complaints been received 
against frequent transfers, particularly 
on the Southern Railway?

The Depaty Minister of Railways 
and Transport (Shri Alagesan): (a)
Yes, Sir. •

(b) Transfers have to be ordered in 
the interests of administrations and 
most of the essential staff are provided 
with railway quarters at the places to 
which they are transferred.

(c) Yes, Sir.

Shri Frank Anthony: Is it a fact
that complaints have been received, 
particularly from the local staff on the 
Southern Railway, about unnecessary 
transfers to places where no quarters 
are available?

Shri Alagesan: I answered the ques­
tion in the affirmative.

Mr, Speaker; Complaints have been 
received.

Shri Alavesan: Yes.

Shri Frank Anthony: Have any in­
structions been issued to General 
Managers to try to minimise unneces­
sary transfers owing to the non-availa­
bility of quarters?

Shri Alas:esan: When I said com­
plaints had been received, that did not 
mean that transfers are made unneces­
sarily Or to cause harassment to any­
body. But all these transfers were 
justified.

P assenger C ensus

•534. Sardar A.' S. Saigal: (a) Will 
ttie Minister of Railways be pleased to 
state whether it is a fact that on the

ex-B. N. Section of the Eastern Rail­
ways,, a census of passengers was 
taken four times in 1953?

(b) What were the reasons for tak­
ing the census*'

(c) For how many days was a cen­
sus taken on the main line and on the 
branch line?

(d) Is it a fact that during the 
period of census, there was no check­
ing of tickets on the trains?

(e) In how many districts was the 
census taken?

The Parliamentary Secretary to thê  
Minister of Railiways and Transport 
(Shri Shahnawaz Khan): (a) Yes.

(b) The census was taken in order 
to obtain a precise appreciation of the 
trend of passenger traffic by particu­
lar trains and to adjust train services 
in accordance with traffic require­
ments.

(c) For a total of 20 days on the* 
main line, and 10 on the branch lines..

(d) No. ‘

(c) Six.
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Shri Muniswamy: May I know, Sir, 
whether the Minister could tell us the 
proportion of the density of popula­
tion between 1951-52 and 1952-53?

Shri Alacresan: How does it arise
out of this, Sir?

Mr. Speaker: He refers to the ques­
tion about census. What is the density 
of population where? In that parti­
cular zone?

Shri Muniswamy: In 1952.

Mr. Speaker: We will go to the next 
question.
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R a ilw a y  C o r r u p t io n  E n q u iry  C o m m itte  b

♦535. Shri Jhulan Sinha: Will the
Minister of Railways be pleased to 
state the progress so far made by the 
Railway Corruption Enquiry Com­
mittee?

The Parliamentary Secretary to the 
Minister of Railways and Transport 
(Shri Shahnawaz Khan): The Com­
mittee has so far held three meetings.

They have issued a questionnaire and 
the replies received are being collat- 
ted.

Shri Jhulan Sinha: In view of the
necessity of eliminating corruption as 
soon as possible, may I know whether 
Government are taking any steps to 
expedite the submission of the report?

Shri Shahnawaz Khan: I am sure 
the Committee and its President in 
particular are as keen as any other 
hon. Member here to deal with this 
matter as expeditiously as possible.

Shri T. B. Vittal Rao: May I know
if this Committee has visited any other 
place; and if so, how many places has 
it visited so far?

Shri Shahnawaz Khan: The Com­
mittee has visited Allahabad only so 
far, but later on it is intended that the 
Committee will tour almost through­
out the country.

Shri T, B. Vittal Rao: May I know
the circumstances which led thig Com­
mittee to visit Allahabad first?

Shri Shahnawaz Khan: Because in 
Allahabad there was a large number 
of pilgrims expected, it was consider­
ed that it would be a very good place 
to see if there was any corruption in­
dulged in by the Ticket CoUectors or 
Ticket Examiners.

Sugar P o sitio n  in  M adras

*536. Shri Muniswamy: Will the
Minister of Food and Agriculture be
pleased to state-

(a) whether it is a fact that a 
consignment of 7,500 tons of sugar 
arrived at Madras port during the 
second week of December, 1953;

(b) how the consignment was distri­
buted in the State; and

(c) whether the supply position of 
sugar in the Madras State is satis­
factory?

The Minister of Agriculture (Dr. 
P. S. Deshmukh): (a) Yes.

(b) The consignment was distribut­
ed in accordance with the normal prac­
tice of sale to the co-operative Socie 
ties and merchants of the State by 
inviting tenders.
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(c) Yes.

Shri Muniswamy: May I know whe­
ther any request was made by the 
Madras Government, and if so, for 
what quantity?

The Minister of Food and Affricul- 
ture (Shri Kidwai): I am not aware of
any request. It might have come 
later. I will find out.

Shri Muniswamy: May I know
wherefrom this sujiar was imported?

Shri Kidwai: Sugar is imported
from wherever it is available. In this 
particular case, I am not in a position 
to say wherefrom it was imported.

K h a d i U n ifo r m

•537. Shri Dabhi: Will the Minister 
of Communications be pleased to 
state:

(a) whether it is a fact tha<t Gov­
ernment propose to use khadi for 
uniforms supplied to the Posts and 
Telegraphs employees; and

(b) if so. at what ŝ tage. is the 
matter?

The Deputy Minister of Oommnnica. 
tions (Shri Raj Bahadur): (a) Yes.

(b) The staff entitled to uniforms in 
all administrative offices are being 
supplied with uniforms in Khadi since 
1950. Regarding the other staff the 
implementation of the policy is entrus­
ted to a Committee appointed by 
Works, Housing and Supply Ministry 
in which the P. & T. Department is 
also represented. The Committee are 
examining the availability of suitable 
substitutes, the extent of price prefer­
ence to be given, and whether any re­
laxations would be necessary in res­
pect of standard specifications.

Shri Dabhi: May I know how many 
employees were given this khadi uni­
form and how many rupees worth c t  
khadi is l ik e ly  to be required?

Shri Raj Bahadur: The increase in 
the cost of khadi uniforms will come 
to about Rs. 8 lakhs, and our present 
consumption is about Rs. 10 lakhs 
worth. So, on a rough estimate, the

total may be about Rs. 18 lakhs worth 
of khadi.

Sliri Dabhi: How many employees
will be getting this khadi uniform?

Shri Raj Bahadur: The exact num­
ber, I cannot give.

H oney

■̂ 538. Shri D. C. Sharma: Will the 
Minister of Food and Agriculture be
pleased to state:

(a) the quantity of honey produced 
annually in the different States of 
India; and

(b) what efforts are being made to 
make India self-sufficient in honey?

The Minister of Agriculture (Dr 
P. S. Deshmukh): (a) No Information 
is available.

(b) In almost every State produc­
tion of honey on a Cottage Industry 
basis is being encouraged. In some 
States Co-operatives and private agen­
cies are also resorting to bee-keeping. 
Under  ̂Government auspices, research 
IS also being conducted on various as­
pects of honey production.

Shri D. C. Sharma: May I know  ̂ li 
the representations and resolutions 
submitted by the All-India Bee-Kee­
pers* Association have been examined 
by Government, and if so, what action 
is proposed to be taken on them.

Dr. P. S. Deshmukh: I would like to 
have notice of the question. I think
some action is being taken.

Shri D. C. Sharma: May I know if 
anything is being done to encourage 
bee-keeping, specially in the hill dis­
tricts of India?

Dr. P. S. Deshmukh: Very great ef­
forts are being made.

Shri Heda: The hon. Minister sa*d 
figures are not available. Do Govern 
ment contemplate to find out how much 
honey is being produced in India and 
how much honey is being imported'^

Dr. P. S. Deshmukh: I do not kno<v 
whether it would be worth while to do 
so, but without committing myself, I
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may say that we will examine the 
matter.

Short Notice Question and Answer

D akota Crash near Delhi

SNQ3. Shri KasUwal: WiU the Min­
ister of CommunlcatieBs be pleased to 
state:

(a) the number of occupants—p«fs- 
sengers and staff—in the Dakota Plane 
of the Indian Airlines Corporation 
which crashed near Delhi on the 25th 
February, 1954 at 11 a .m .

(b) the number of casualties there­
in;

(c) the causes of the crash; and
(d) how much loss the Corporatioii 

has sustained thereby?

The Minister of Communications 
(Shri Jag^ivan Ram): (a) There were 
3 occupants in the aircraft, 2 of whom 
were crew and the third an observer 
from the Civil Aviation Department.

(b) All the three were killed.

(c) The accident is under investiga­
tion.

(d) The Corporation has sustained 
no financial loss as Government naa 
under-written the risk in respect of 
the aircraft.

Shri Kasliwal: May I know if it is 
a fact that there was a difference of 
400 running hours between one over­
hauled engine and the other?

Shri Jagjivan Ram: Yes, there was.

Shri Kasliwal: Has the Government 
ever instituted a technical enquiry into 
the proper s3mchronisation in the run­
ning of such engines as have not been 
overhauled simultaneously?

Shri Jagjivan Ram: Sir, the experts 
do not think that there is any defect 
In the existing arrangement so long as 
the engines are air-worthy and are not 
exhausted. After an engine is over­
hauled it does up to 800 hours before 
it is again sent for overhauling.

8ard«r A. S. Sainl; ig it a fact that 
eveiy pUot’a certUlcatc is

every month but in this case, this was 
not done?

Shri Jagjivan Ram: I do not think 
it is renewed every month.

Sardar A. S. Saigal: May I know if 
the pilot certificate was renewed or 
not?

Shjd Jagjivan Ram: It was; and both 
ol them were very good pilots with long 
experience.

Sardar A. S. Saigal: May I know if 
the engine was examined before the 
plane took off?

Shri Jagjivan Ram: Yes, it was.

Shri Sarangadhar Das: May I know 
if this plane and other planes of the 
Airlines Corporation are insured, 
against partial or total loss, with any 
insurance company?

Shri Jagjivan Ram: All the aircraft 
used to be insured. This year, after 
the Corporation has been started, we 
decided to create an Insurance Fund 
of the Corporation itself and we have 
insured only a certain percentage of 
the aircraft and not all of them.
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Shri Ragrhuramaiah; May I know
whether the Aviation Regulations 
require that each of the two engines 
should be able to lift the plane up m 
the case of failure of the other and 
whether our planes satisfy that regula­
tion; and whether the Government 
have satisfied themselves on the point?

Shri Jagjivan Ram: Yes, they did
satisfy themselves; but. as the Press 
Note* says, after the report of the Court 
of Enquiry on the Nagpur accident was



^53 Written Answers 1 MARCH 1954 W ritten Answers 554

out, it was decided to test the Dako- 
tas regarding their performance under 
various conditions and what could bt; 
the maximum load which they can 
carry even in the case of failure of one 
engine. Therefore, all these tests are 
being carried out.

Shrl T. B. Vittal Rao; May I know 
if it is a fact that a schedule of experi­
mental flights is drawn by the Direc­
tor of Civil Aviation and, if so, had 
they the approval of the technical ex­
perts of the ICAO?

Shri Jagjivan Ram: As has beeii
mentioned again in the Press Note, 
after the Nagpur accident and the En­
quiry Committee’s recommendation 
we took up these test flights and whut 
should be the nature of the tests was 
decided by the experts of the Indian 
Airlines Corporation and the experts 
of the Civil Aviation Directorate.

Shri T. B. Vittal Rao: May I know
if it is not necessary that a representa­
tive of the manufacturers should b*! 
present when these experimental 
flights are being carried out?

Shri Jagjivan Ram: I don’t think it 
is necessary.

Shri Ramachandra Redd rose—

Mr. Speaker. I don’t propose to al­
low any further questions.

Shrl Ramachandra Reddi: I am not
asking a question, but I wish to make 
a submission.

Mr. Speaker: Afterwards.

WRITTEN ANSWERS TO 
QUESTIONS

R a ilw ay  R u n n in g  Staff

*497. Shri Frank Anthony: Will the 
Minister of Railways be pleased to 
state whether it is a fact that the 
hours of work for running staff are 
calculated from the starting and the 
terminating of a train and not from 
the actual time of the staff signing 

•on and signing off?

The Deputy Minister of Railways 
and Transport (Shrl Alagesan): No.
T he hours of work for running staff

are calculated from the time they 
'sign on’ to the time they ‘sign off*.

F a m ily  P la n n in g

*507. Shri Gidwani: Will the Minis­
ter of Health be pleased to state ;

(a) what is the total amount of 
money provided in the revised Five 
Year Plan for family planning work; 
and

(b) what measures are being adopted 
to implement it?

The Minister of Health (Rajkumari 
Amrit Kaur): (a) Rs. 65 lakhs.

(b) The Government of India- have 
opened three Family Planning Centres 
in India to conduct pilot studies in 
the “Rhythm” method of family plan­
ning. As a result of the recommend­
ations recently made by the Family 
Planning Research and Programmes 
Committee, the question of granting 
subsidies to States and private Family 
Planning Clinics, for family planning 
services to the public, is under consi­
deration.

L o ng  and  M edium  T erm  L oans

*513. Pandit I>. N. Tiwary: Will the 
Minister of Food and Agriculture be
pleased to state the amount given to 
Bihar Government for the grant of 
long and medium term loan to agri­
culturists in 1952-53 and 1953-54?

The Minister of Food and Agricul­
ture (Shri Kidwai): No amount has 
been given so far.

V ijayawada A erodrome

*519. Shri Gopala Rao: Will the
Minister of Communications be pleas­
ed to state whether Government are 
re-considering the re-opening of the 
Vijayawada Aerodrome for regular 
air service?

The Deputy Minister of Com­
munications (Shrl Raj Bahadur): Ex­
periments fnade in the past of operat­
ing air services to Vijayawada showed 
that the traffic potential of Vijayawada 
was very low. The Indian Airlines 
Corporation who are now responsible 
for the operation of all internal 
scheduled air services examined again
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the possibility of bringing in Vijaya­
wada along with a few other towns on 
a suitable air route, but found that 
«uch operation would be very un- 
•economic.

R ice P rodu ctio n

*̂ 520. Shrimati Renu Chakravartty:
'Will the Minister of Food and Agri- 
>culture be pleased to state the esti- 
Tnated production of rice in the year 
1954?

The Minister of Food and Agricul­
ture (Shri Kidwai); Final Estimates of 
production of rice for 1953-54 are not 
.yet available.
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The Parliamentary Secretary to the 
Minister of Railways and Transport 
(Shri Shahnawaz Khan): (a) This 

information is not avsiilable as statis­
tics of the amount of claims preferred 

foy claimants are not maintained.

(b) The number of claims received, 
including those which were re-opened, 
during 1952-53 was 352,672. The value 
of these claims is not available for 
reasons furnished in reply to part (a) 
of the Question.

(c) The numbers of claims paid on 
account of goods stolen and goods lost 
during 1951-52 were 60,737 and 34,641 
and during 1952-53 were 70,847 and 
30,222 respectively.

C h a m pio n  Reef G old  M ines

•539. Shri Gopala Rao: Will the
Minister of Labour be pleased to 
state:

(a) whether Government are aware 
that 12,000 workers of the Champion 
Reef Gold Mines, Kolar, struck work 
on the 10th December, 1953;

( b )  if so, the reason for that strike; 
and

(c) the steps taken by Government 
to see that the workers’ demands are 
met?

The Deputy Minister of Labour 
(Shri Abid Ali): (a) and (b). About 
9,600 workers of Champion Reef and 
Mysore Gold Mines observed a hartal 
on the 10th December, 1953, following 
the break-down of negotiations 
between the Mines management and 
the workers on the following three 
issues:—

(i) revision of wages and dear­
ness allowance;

(ii) retirement gratuity; and
(iii) bonus for 1952.

(c) The Chief Labour Commis­
sioner (Central), conciliated! in the 
dispute and succeeded in narrowing 
down the differences between the 
parties to a considerable extent. There 
was agreement in regard to two issues, 
namely, revision of wages and dear­
ness allowance and retirement 
gratuity, but no agreement could be
reached on the question of the
quantum of bonus. While a number 
of unions were anxious for settlement 
on agreed issues, two unions would 
not have a partial settlement. Having 
regard to the special circumstances of 
this case it was considered that it
would be in the interest of the
workers to make further attempts for 
an amicable settlement of the dispute. 
The workers* unions were informed 
accordingly through the Chief Labour 
Commissioner.
P ost and  T elegraph  O ffices in  J ammu 

AND K ashm ir

*540. Th. Lakshman Singh Charak:
Will the Minister of Communications
be pleased to state:

(a) the number of new post offlcies 
and telegraph offices opened in the
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Jammu and Kashmir State since 1947 
up the end of 1953; and

(b) whether the staff working in 
the post offices in that State have 
been granted the Cen/tral Government 
pay scales?

The Deputy Minister of Com­
munications (Shri Raj Bahadur): (a)
Total number of Post Offices and 
Telegraph Offices opened since 15-8-47 
up to 31-3-53:

Post Offices Telegraph Offices
142 Nil

(b) Yes.
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The Minister of Food and Airricul- 

ture (Shri Kidwai); (a) and (b). The 
required information is being collected.

E xploratory  T ube-w ells  in  M a n ipu r

*542. Shri L. Jogeswar Singh: Will 
the Minister of Food and Agriculture
be pleased to state:

(a) whether Government propose to 
drill exploratory tube-wells in Mani­
pur State; and

(b) if the answer to part (a) above 
be in the negative, whether Govern­
ment have any other scheme fo  
irrigating high-lying lands in the 
valley?

The IMOnister of Food mad Agricul­
ture (Shri Kidwai): (a) The suit­
ability of the State for tube-wells is 
under investigation of the experts of 
tW Geological Survey of India. The

question of exploratory wellg can be 
considered only after the results of 
these investigations are available.

(b) Arrangements have been made 
for the purchase of seven pumps for 
irrigating high-lying lands in th e  
State.

R. M . S . V ans

*543. Shri T. B, Vittal Rao: WiU the 
Minister of Communications be pleas­
ed to refer to the answer to part (b) 
of starred question No. 1006 regarding: 
R. M. S. Vans, asked on the 16th 
December, 1953 and state:

(a) the number of new mail vans 
that have been added on the ex-Nizanib 
State Railway system during 1953;

(b) the number of vans that are 
actually required and the num ber 
provided aT present; and

(c) by what time Government pro­
pose to meet <the demand of mail vans 
in full on this sector with a view to  
relieving the hardship experienced by 
the sorters?

The Deputy Minister of Com­
munications (Shri Raj Bahadur): (a)
No mail vans have been added dur­
ing the year 1953.

(b) The number of mail vans re­
quired is 22(17 for regular service and 
5 for emergencies) against which we 
have 13 mail vans in stock.

(c) The demand is expected to be 
completely met by 1956-57 by adding, 
three mail vans each year.

T ourist T r a fh c

*544. Dr. Ram Subhag Singh: Will
the Minister of Transport be pleased 
to state:

(a) the total number of foreign, 
tourists who visited India during 
1953: and

(b) whe^ther Government propose 
to take any additional measures for 
improving tourist traffic in this coun­
try?

The Parliamentary Secretary to tlie 
Mlnisier BaUwaya and Traaaport 
(Shri ttMhnawas Kluiti): (a) 28,060
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(b) Yes, the measures, inter alia, 
include opening of new Tourist Offices 
abroad and in India, bringing out 
better and more publicity material 
and better arrangements for its dis­
tribution abroad.

L icence  F ees for R ailw ay  S talls

♦545. Shri Veeraswamy: Will the
Minister of Railways be pleased to 
sitate:

(a) whether licence fees for non­
vegetarian Restaurants, Fruit and Tea 
Stalls on the Southern Railway 
stations are fixed on the basis of sale 
proceeds of each or on tenders;

(b) whether it is a fact that a num­
ber of complaints have been made by 
these stalls to the Railway Board re­
garding the abnormal ralte of licence 
fees: and

(c) if the answer to part (b) above 
be in the affirmative, what action the 
Railway Board has taken or proposes 
to take in this regard?

The Deputy Minister of Railways 
and Transport (Shri Alagesan): (a)
Licence fees for Non-vegetarian Re­
freshment Rooms, Fruit Stalls and Tea 
Stalls on the Southern Railway have 
been fixed in some cases on the basis 
of sale proceeds and in some others on 
tne Dasis of highest offers received 
for the running of the contract.

(b) Some representations have been 
received.

(c) The matter is under examina­
tion.

K andla P ort

^546. Shri Jethalal Joshi: Will the
Minister of Transport be pleased to 
state what expenditure has been in­
curred on ^he construction of the 
Kandla port upto December, 1953?

The Deputy Minister of Railways 
and Transport (Shri Alagesan): Near­
ly Rs. 2:52 crores.

PREsroENT OF U. K* Medical Council

*547. Shri MoBlBwamj: Will the
Minister of HaaMi be pleased to state:

(a) whether it is a fadt that the 
President of the General Medical

Council of the United Kingdom visit­
ed India during December, 1953;

(b) if  lo . the purpose of the visit; 
and

’• (c) how many places were visited
by him?

The Minister of Health (Rajkumari 
Amrit Kaur): (a) The answer is in the
affirmat ive. -

(b) The purpose of his visit was to
examine the facilities for medical 
education in the Indian Universities, 
with a view to the recognition of 
Indian qualifications for registration 
in the United Kingdom Medical
Register and also to discuss other
allied problems with the Medical 
Council of India.

(c) He visited seven places viz.,.
Bombay, Madras, Mysore, Calcutta,
Delhi, Agra and Gwalior. ‘

irP i ^  JT? JTcTR sliY
%  : 
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(w ) 5̂  w r  w >rr
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The Minister of Foo.» and Agricul­

ture (Shri Kidw»i): (a) In 1952, a total 
quantity of 74,576 tons of cnwhed 
bones of the size between 3/32" and 
2" was exported. There was no im­
port of bone-meal.

(b) 71.

G rand  T runk  R oad

*549. Shn L. Jogeswar Siach: (a>
Will the Minister of Trunqport be 
pleased to state whether Government 
arc aware of the deplorable condition 
of the portion of Grand Trunk Road 
lyinc between Howrah and Burdwan?
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(b) What steps have so far been 
laken  to improve this portion of road?

The Deputy Minister of Railways 
and Transport (Shri Alagresan): (a)
Excepting the 53rd and 54th miles 
from Howrah on which some repair 
works are being carried out, the road 
is in good condition, though the section 
between Howrah and Serampore is 
very congested.

(b) It is proposed to construct a 
bye-pass to avoid the congested sec­
tion between Howrah and Serampore 
arid the survey work in this connec­
tion is already in progress.

L abour T ribunals

"̂ 550. Th. Lakshman Singh Charak:
Will the Minister of Labour be plead­
ed to state:

(a) what are the industries for 
^h ich  Tribunals have already been 
appointed for adjudication of dis­
putes; and

(b) those for which such Tribunals 
are proposed ito be appointed?

The Deputy Minister of Labour 
(Shri Abid Ali); (a) and (b). So far 
as the Central Government is con­
cerned, two one-member standing 
tribunals have been set up at Dhanbad 
and Calcutta, for adjudicating indus­
trial disputes in undertakings which 
come within the Central sphere. Be­
sides. ad hoc tribunals are also set up 
as and when necessary. No standing 
Tribunal has been set up for any 
specified industry. A three-member 
Tribunal was appointed in the year 
1952 for the adjudication of industrial 
disputes concerning banking Com­
panies, and another three-member 
Tribunal has been set up recently for 
the adjudication of disputes in the 
coal industry.

W e l f a r e  I nspectors (S o u thern  R ailw ay )

•551. Shri Veeraswamy: Will the
Minister of Railways be pleased to 
state:

(a) whether the posts of Welfare 
Inspectors on the Southern Railway 
are filled by selection or by seniority;

(b) the qualification required for 
these Inspectors;

(c) whether any such posts were 
recenidy filled on the Southern Rail­
way; and

(d) if so, how many and what is the 
number of Scheduled Castes among 
them?

The Deputy Minister of Railways 
and Transport (Shri Alagesan); (a)
By selection from among serving 
railway staff.

(b) The duties of Welfare Inspectors 
have been laid down and the candidat­
es should have an aptitude for the 
work which is of an outdoor nature. 
They should have knowledge of the 
basic conditions of service and be able 
to move freely with staff.

(c) Yes, in August 1953.

(d) Seven. None of them belongs 
to Scheduled Castes.

K um bh  M ela

*552, Dr. Ram Subhag Singh: Will
the Minister of Railways be pleased 
to state the total amount of money 
spent by the Railways on the Allaha­
bad Kumbh Mela operations for handl.- 
ing additional traffic?

The Parliamentary Secretary to the 
Minister of Railways and Transport 
(Shri Shahhawaz Khan): The actual 
expenditure incurred is not known as 
returns have not yet been received 
but a total expenditure of about 45 
lakhs of Rupees bas been provided for 
in the Revised Estimate for works for 
Kumbh Mei;̂

Bota n ica l  D rugs

67. Dr, Amin: Will the Minister of 
Health be pleased to state:

(a) the quantity and value of crude 
botanical drugs produced annually 
during the last five years,

(b) the quantity and value of such 
drugs exported annually in this period;

(c) the quantity and value of such 
drugs consumed annually by the indi­
genous pharmaceutical industry; and
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(d) the quantity and value of such 
•<drugs consumed annually by the 
foreign pharmaceutical firnia establish- 
■ed in India?

The Minister of Health (Raj- 
:kumari Amrit Kaur>: (a), (c) and
(d). No information is available.

(b) The figures of export of crude 
botanical drugs is not shown sepn 
rately in the Customs’ returns but is 
lumped together under ‘Drug® and 
Medicines*.

Information which is available, in 
respect of certain drugs only, is as 
follows:—

Quantity in cwts.

Value in ’000 Rs.

Drugs
and

Mcdicincs

1949-50 1950-51 1951-52 1952-53 1953-54 April.* 
December.

Qty. Val. Qty. Val. Qty. Val. Qty. Val. Qty. Val.

<0  Asafoctida . 880 171 556 116
*<«*) Nux Vomica 18066 209 34061 507
'(iii) Senna . 37421 978 40403 1566

C entral T ube- w ells S ub- D iv isio n

68. Shri Kami Singhji: Will the
Minister of Food and Agriculture be
pleased to state:

(a) how many tube-wells have been 
'constructed by the Rajasthan Under­
ground Water Resources Board for 
private parties in Rajasthan, during 
the last two years ending December, 
1953; and

(b) the, total cost of the wells re­
covered from private oarlles during 
the above period?

The Minister of Food and Agricul­
ture (Shri Kidwai): (a) Two new
tube-wells were constructed and 20 
open wells deepened by the Rajasthan 
Underground Water Board, Jodhpur, 
during the two years ending Decem­
ber, 1953.

(b) Rs. 46,485.

wTo ^  m r

Jim# ^  :

( t )  ' h t r  n  fPnr
% ftp? ^  ^  % 

^  ;

670 149 2180 248 495 137

49687 1102 17961 354 5777 440
45040 2832 40883 1775 37794 I 191

( ^ )  w i w  
3rrfir % ^  %

w r  ^ ; arU

(»f) ^  fT ^
3imr ?  ?

The Deputy Minister of Labour 
(Shri Ahid Ali): (a) and (b). A state­
ment relating to the Session 1953-54 
is placed on the Table of the House. 
f5ee Appendix III, annexure No, 3.]

The names of the Scheduled Caste 
members are underlined.

(c) Yes, before every session. The 
representation of various interests on 
the Selection Committee remains the 
same but the personnel may differ for 
different sessions.

P ail  WAY A ccidents

70. Shri M. L. Agrawal: Will the
Minister of Railways be pleased to 
state :

(a) the details of all Railway acci­
dents which have occurred since the 
beginning of 1954 till today;

(b) the dates on which these hap­
pened and how:

(c) the places of occurrence;
(d) the number of injured and dead 

in each case:
(e) the loss of property of (i) the 

Railways and fh) public In each case;
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(f) the causes of these accidents;

(g) the results of enquiries, if any; 
and

(h) the precautions taken to avoid 
recurrence of such mishaps?

The Deputy Minister of Railways 
and Transport (Shri Alagesan): (a)
to (g). Information is furnished in 
the attached statement. [Sec Appen­
dix III, annexure No. 4], in res­
pect of all serious accidents, 
i.e. accidents to trains attended 
with loss of human life and/or grievous 
hurt and/or damage to Railway 
property to the value of approximately 
Rs. 20,000 or over in each.

(h) The precautions taken include: —

Provision of refresher courses at 
Training schools at regular intervals.

Provision of mechanical devices tO’ 
minimise failure of the human ele­
ment, such as, inter-locking the Block 
Instruments with Signals; replacing 
Paper Line Clear System of working, 
especially on the Metre Gauge sec­
tions, by Token Working with Block 
Instruments; Lock and Block Instru­
ments on double line sections; conver­
sion of ‘Free* Block Instruments into- 
Lock and Block Instruments, and so* 
on.

R a il w a y  R o l l in g  S t o c k  

r Sardar Hukam Singh:71. \  Seth Govind Das;

Effective disciplinary action against 
railway staff held responsible for 
accidents.

Systematic examination of the work­
ing of stations.

Frequent and intensive inspections 
of permanent Way and rolling-stock 
etc.

Provision of certain mechanical 
devices in the structure of the per­
manent Way, so as to make tampering 
with track difRcult.

More intensive patrolling of select­
ed lengths of the Permanent Way in 
consultation and collaboration with 
State Governments, where necessary.

Grant of special priority for works 
required to enhance the margin of 
safety.

Education of staff in the safety 
rules through periodicals, circular 
letters etc.

Tightening up of supervision 
control.

and

Frequent warnings to staff to remain 
vigilant and cautious and making 
them more safety-minded.

(a) Will the Minister of Railways 
be pleased to state the number of
(i) Wagons, (ii) Locomotives and
(iii) Coaches which were made by 
Indian manufacturers during 1953?

(b) Whnt was the number of each 
of this item which was Imported 
during the same period?

(c) What is the programme of manu­
facture for 1954?

The Deputy Minister of Railways 
and Transport (Shri Alagesan): (a)
Including output from Railway work­
shops, the production was:—

Cb)

Wagons .
Locomotives 
Coaching Vehicles
Wagons .

Locomoti ves 
Coaching vehicles

(c) The numbers expected to be 
delivered in 1954 are

Indigenous.
Wagons . .
Locomotives . .
Coaching Vehicles

Imported,
Wagons . . .
Locomodvcs . .
Coaching Vehicles .

6564
73

785
1328
112
217

8500
116

1050

8900
256
475
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C o t t o n

72. Shri S. N. Das: Will the Minis­
ter of Food and Acrrictilture be pleas- 
<ed to state:

fa) the total exoenditure so far 
incurred by the Indian Central Cotton 
•Committee on the various schemes to 
increase the yield per acre in India;

'̂b) the results of the experiments 
for the evolution of better yielding 
varieties by selection and by hybridir 
:sation and for better agricultural 
practices; and

(c) how the present yield of cotton 
in India compares with that in U.S.A. 
and Egypt 7

The Minister of Food and Agricul­
ture (Shri Kidwai): (a) Indian Central 
Cotton Committee Schemes do not 
always have Increase in yield per’acre 
as their only object and therefore no 
separate figures on this account can be 
furnished. However, the total ex­
penditure incurred upto 31-3-1953 on 
the various schemes designed to pro­
duce varieties of cotton of better 
'quality and higher yield is Rs. 
1,15,26,000.

(b) A statement is placed on the 
Table of the House. [See Appendix
III, annexure No. 5.]

(c) The average yield per acre of 
cotton lint in 1952-53 was 
about 90 lbs. in India, against 283 
lbs. in U.S.A. and 480 lbs. in Egypt.

\9?. fTfr : ^
^  fHTT fs|7:
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The Depaty Minister of Railways 
and Transport (Shri Alagesan): (a)
The number of major accidents, i.e., 
accidents which have resulted in the 
death of a number of persons in each 
case which occurred on the Indian 
Railways during the year, 1953 was 
six, viz., five to trains carrying pas­
sengers and Ihe other to a goods train.

(b) 90 persons died and 201 were 
injured.

The approximate cost of damage to 
railway property was about 4,94,000. 
The extent Df loss of passengers’ pro­
perty is not known,

(c) Out of 129 claims which have 
been preferred, the railways had so far 
to pay compensation in 80 cases. The 
amount of compensation paid so far is 
Rs. 1,45.570.

This information refers to claims 
arising from accidents to passenger 
trains only. Information in respect of 
the * accident to goods trains is not 
available and will be placed on the 
Table of the House.

R ailway U sers’ CoNSULTATivn C om m itter

74. Shri Krishnacharya Joshi: Will
the Minister of Railways be pleased to 
state:

(a) whether a meeting of the Divi­
sional Railway Users’ Consultative 
Committee was held at Sccunderabad 
in the Last week of December, 1953; 
and

(b) if so, the important 
arrived at ^

decisions

The Deputy Minister of Railways 
and Transport (Shri Alagesan); ( a )
Yes, on 23-12-1953.
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(b) The im portant m atters which 
were discussed and the action taken

thereon are shown below in juxtaposi­
tion;—

Subject discussed Action taken.

(0  Provision of additional bogies for 3rd class 
long distance passengers between Secun- 
dcrabad and Bombay and reservation of 
seats for such passengers.

(ti) Provision of covering over platforms and 
extension of existing cover of main plat­
form at Hyderabad station.

From 1-3-54 the under-mentioned tocommo- 
dation is being set apart for reservation by 
3rd class passengers in the through coaches 
running between Secunderabad and 
Bombay.

11/329 64 seats Dn. & 12/330 Up 
9/101 48 seats Dn. & 10/102 Up

The work is being included in the List of 
works to be placed before the Passenger 
Amenities Committee, which will meetiii 
May 1954 for selection of works to be 
included in the 1955-56 Works Programme,.

S u ppl y  of F oodstuffs to  A ndam an  and 
N icobar I slands

7.5. Shri S. C. Samanta: Will the Min­
ister of Food and Agriculture be
pleased to state ;

(a) the quantity  of foodstuffs sup­
plied to the Andaman and Nicobar 
Islands in the year 1953;

(b) the quantity  of foodstuffs pro­
duced during the above period in the 
Islands ;

(c) w hether the production of food­
stuffs has increased in comparison 
w ith the previous three years:

(d) if so, how much year-wise; and
(e) w hat is the quantity  of imported 

foodstuffs supplied?

The Minister of Food and Apicul­
ture (Shri Kidwai): (a) 2,103 tons
composed of 1,044 tons of rice and 
1,059 tons of wheat.

(b) 1.805 tons in 1952-53.

(c) and (d). Production of rice in 
Andaman and Nicobar during the 
th ree previous yearg was as under:—

1949-50

1950-51
1951-52

(e) 1,913 tons composed of 854 tons 
of rice and 1,059 tons of wheat.

A^nth

1,400 tons. 
2,050 tons. 
1,488 tons.

1953  -

1 9 5 4 -

Octobcr
November
December

January

I n d ia n  F orest C o llege , D ehra D u n

76, Shri K. P. Sinha: Will the Minis­
ter of Food and Agriculture be pleased 
to state how many students in the 
Indian Forest College at Dehra Dun are 
Indians and how many are foreigners?

The Minister of Food and Agricul­
ture (Shri Kidwai): 66 Indians and
3 foreigners (2 from Ceylon and 1 
from Nepal).

E m plo y m en t  E xchanges

f  Shri D. C. Sharma:
\  Shri K. P. Sinha:

(a) Will the M inister of Labour 
be pleased to state the num ber of 
persons who sought employment as­
sistance a t the Employment Ex­
changes during the months of October, 
November and December, 1953 and  
January , 1954?

(b) For how many of them w as 
employment secured?

(c) Is it a fact that there is a shor­
tage of qualified persons in certain 
categories?

(d) If so, what are those categories*;

The Deputy Minister of Labour 
(Shri Abid Ali): (a) and (b).
No. registered for No. placed in 

___ employment__________ employment

1,08,738
1 ,07,077
1,25,817

1,16,269

12,038
12,703
15,215
I3»6o6
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(c) and (d). Yes. a number of Em- 
plojmnent Exchanges have reported a 
shortage of stenographers, typists, 
trained teachers, overseers, qualified 
draughtsmen, experienced engineers, 
compounders, nurses, doctors, elec­
tricians and road roller drivers.

P otatoes

78. Shri N. M. Lingam: Will the
Minister of Food and Agriculture be
pljeased to state:

(a) the total annual production of 
potatoes in ^India (Statewise);

(b) the estimated consumption there­
of;

(c) the quantity of potatoes import­
ed annually; and

(d) the countries from which import 
is being permitted?

The Minister of Food and Airicul-
tru(» (Shri Kidwai): (a) A statement 
giving the required information for
1952-53 is placed on the Table of the 
House. [5ee Appendix HI, annexure 
No. 6.]

(b) No authentic information about 
consumption of potatoes in the coun­
try is available.

(c) Information is .being collected 
and will be laid on the Table of the 
House.

(d) These are generally imported 
from Burma and Netherlands.

H il l  S tations

79. Shri N. M. Lingam: Will the
Minister of Transport be pleased to 
refer to the answer given to starred 
question No. 1203 asked on the 21st 
December, 1953 and state:

(a) the names of hill stations on 
which guide books, pamphlets, posters 
etc., have been prepared;

(b) the names of hill stations on 
which documentaries have been pre­
pared; and

(c) whether any local tourist ad­
visory committee has applied for rub- 
sidy from Government?

The Deputy Minister of Railways 
and Transport (Shri Alagesan): (a)
Kangra-Kulu Valley, Darjeeling,
Dalhousie and Kashmir.

(b) Kashmir, Kulu Valley, Spitiand. 
Kamaon Hills.

(c) Yes.

Sugar A nalysis

80. Shri K. C. Sodhia: Will the
Minister of Food and Agriculture be
pleased to state:

(a) the total number of sugar 
samples analysed and the total number 
of cases in which sugar standards 
were enforced during the year 1953;

(b) the method adopted for their 
enforcement; and

(c) the factories concerned in this 
analysis?

The Minister of Food and Agricul­
ture (Shri Kidwai): (a) to (c). Dur- 

the year ending 31st December,
1953, 551 samples of sugar were
drawn from 96 sugar factories, for 
analysis. Out of these 232 were found 
to be correct and 328 not conforming 
to the Indian Sugar Standard grades 
as declared by the factories. The 
factories whoso samples were found 
not in conformity with the speciflca- 
tions, were informed of mis-grading 
and asked to correct the grades on 
the bags at the time of delivery of 
sugar.

A list of sugar factories whose 
samples were analysed is attached 
[See Appendix III, annexure No. 7.]
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The Deputy Minister of Commani- 
cations (Shri Raj Bahadur): (a) Rain­
fall during the current winter season 
has so far been normal pr in excess of 
normal in the States, namely,

.Sub-Himalayan, West Bengal, Bihar, 
Uttar Pradesh, Punjab including Delhi, 
PEPSU and Himachal Pradesh, Rajas­
than including Ajmer, Madhya Bharat 
and Bhopal, Vindhya Pradesh, West 
Madhya Pradesh, Saurashtra and 
Kutch, Konkan in Bombay State, 
Mysore and Coorg, Madras, and 
Travancore-Cochin.

(b) The Rabi crops are expected to 
be satisfactory this year.

C alcutta  T eleph o n e  D is t r ic t

82. Shri T. K. Cfaaudhuri: Will the
Minister of Cominanications be pleas­
ed to state:

(a) the total strength of the clerical 
'C a d re s  in the Calcutta Telephone Dis­
trict Administrative Office;

(b) how many of them are selection 
grade posts;

(c) whether there is a rule that the 
ratio of selection grade posts to the 
strc-ngth of ordinary clerical posts 
should be one selection grade post for 
every ten clerks;

(d) the standard for selection to the 
selection grade posts;

(e) whether any examinations are 
held for recruitment to these grades; 

:and

(f) the number of graduates amongst 
the present incumbents of selection 
grade posts in the above office?

The Deputy Minister of Com­
munications (Shri Raj Bahadur): (a)
611.

(b) 31.
(c) No, but as a guiding principle 

one lower selection grade clerk is 
generally sanctioned for every ten 
upper and lower division clerks ex­
cluding leave reserve.

(d ) .T h e  posts are not filled by 
selection but on the principle of 
seniority subject to the rejection of 
the unfit.

(e) No.
(f) 3.

I r o n -O res

83. Shri Deogam: Will the Ministei 
of Railways be pleased to stat^ the 
quantity of Iron Ores despatched by 
each mine-owner together with the 
name of each actual mine-owner from 
Badampahar and Kuldia stations from 
January H,53 to 31st March, 1953?

The Deputy Minister of Railways 
and Transport (Shri Alagesan): De­
tails of iron ore despatched by each 
mine-owner together with the name 
of each actual mine-owner from 
Badampahar and Kuldiha stations 
from January 1953 to 31st March 1953 
are not available. However, informa­
tion is available in respect of the 
names of the consignors and despatch­
e s  of iron ores by them for this period 
and a statement is attached herewith. 
[See Appendix III, annexure No, S.]
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OFnCIAL REPORT

963

HOUSE OF THE PEOPLE 

Monday, 1st March, 1954

The House met at Two of the Clock 

[Mr. Speaker in the Chair]

QUESTIONS AND ANSWERS 

(See Part I)

3-05 P.M.

STATEMENT RE U.S. MILITARY 
AID TO PAKISTAN

The Prime Minister and Minister of 
External Aiffairs and Defente (Slirl 
Jawaharlal Nehru): Mr. Speaker, Sir,
I am grateful for this opportunity »o 
make a statement in rê ârd to a mat­
ter which is no doubt in the minds of 
most Members of this House as well 
as many people in the country. This 
relates to a recent letter which I re­
ceived from the President of the Unit* 
ed Slates of America, together with a 
copy of a statement which was issued 
by him. I received the letter on the 
24th February, and both that letter 
and the statement, I believe, appeared 
in the public Press on the morning of 

. the 26th February. Hon. Mem.bers 
have seen those and I do not propose 
to read them, but for facility of re­
ference, I am placing copies of that 
letter and that statement, as well 3S

758 P.SD.

a copy of my reply, on the Table 
the House.

964
of

Letter from the President of the Unit  ̂
ed States of America to the Prime 
Minister of India delivered on 
February 24, 1954.

“My dear Mr. Prime Minister, '

I send you this personal message 
because I want you to know about my 
decision to extend military aid to 
Pakistan before it is public knowledge 
and also because i want you to know 
directly from me that this step does 
not in any way affect the friendship 
we feel for India. Quite the contrary 
We will continually strive to streng 
then the warm and enduring friend 
ship between our two countries.

• Our two governments have agreed 
that our desires (or peace are in ac­
cord. It has also been understood 
that if our Interpretation of existing 
circumstances and our belief in how 
to achieve our goals differ, it Is the 
right and duty of sovereign nations 
make their own decisions. Having 
studied long and carefully the problem 
of opposing possible aggression in the 
Middle East, I believe that consulta­
tion between Pakistan and Turkey 
about security problems will serve the 
interests not only of Pakistan and 
Turkey, but also of the whole free 
world. Improvement in Pakistan’s 
defensive capabilities will also serve 
these interests and it is for this rea­
son that our aid will be given. This 
Government's views on this subject 
are elaborated in a public statement 
I will release, a copy of which 
Ambassador Allen will give you.
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fShrl Jawaharlal Nehru]
What we are proposing to do, and 

what Pakistan is agreeing to, is not 
directed in any way against India. 
And I am cgnflrming publicly that if 
our aid to any country, including 
Pakistan, is misused and directed 
against another in aggression, I will 
undertake immediately, in accordance 
with my constitutional authority, 
appropriate action, both within and 
without the United Nations to thwart 
such aggression. I believe the Pakis- 
tan-Turkey collaboration agreement 
which is being discussed is sound 
evidence of the defensive purposes 
which both countries have in mind.

I know that you and your Govern­
ment are keenly aware of the need 
for economic progress as a prime 
requisite for stability and strength. 
This Government has extended assi> 
tance to India in recognition of this 
fact, and I am recommending to 
Congress a continuation of substan­
tial economic and technical aid for 
this,reason. We also believe it in ihe 
interest of the free world that India 
have a strong military defense capabi­
lity and have admired the effective 
way your Government has administer­
ed your military establishment. If 
your Government should con­
clude that circumstances require mili­
tary aid of a type contemplated by» 
our mutual security legislation, please 
be assured that your request would 
receive my most sympathetic consi­
deration.

I regret that there has been such 
widespread and unfounded specula­
tion on this subject. Now that the 
facts are known, I hope that the real 
import of our decision will be under­
stood.

I am, my dear Mr. Prime Minister,

Sincerely,
DWKiHT D. EISENHOWER**.

Statement made by President 
Eisenhower

“On February 19, Turkey and Pakis­
tan announced their intention to

study methods of achieving closer col* 
laboration on various matters, includ­
ing means designed towards streng­
thening peace and security. This Gov­
ernment welcomed this move and call­
ed it a constructive step towards better 
ensuring the security of the whole 
area of the Middle East. The Govern­
ment of Pakistan has now asked the 
United (States for grant of military 
'issistance.

I have said repeatedly that regional 
groupings to ensure security against 
aggression constitute the most effec­
tive means to assure survival and 
progress. No nation can stand alone 
today*. My report to the Congress on 
June 30, 1953 stated, that we should 
strengthen efforts towards regional 
political, military and economic In­
tegration. I, therefore, under the au­
thority granted by the Congress, am 
glad to comply with Pakistan’s re­
quest, subject to the negotiation of the 
required Mutual Defence Assistance 
Program agreement. This Government 
has been gravely concerned over the 
weakness of the defensive capabilities 
in the Middle East. It was with the 
purpose of helping to increase the 
defense potential in this area that 
Congress in its last session appro­
priated funds to be used to assist 
those nations in the area which desir­
ed such assistance, which would pledge 
their willingness to promote interna­
tional peace and security within the 
frame-work of the United Nations, 
and which would take effective col­
lective measures to prevent and re­
move threats to peace.

Let me make it clear that we shall 
be guided by the stated purposes and 
requirements of the mutual security 
legislation. These include specifically 
the provision that equipment, materials 
or services provided will be used sole­
ly to maintain the recipient country’s 
internal security and for its legitimate 
self-defense, or to permit it to partici­
pate in the defense of the area of which 
it is a part. Any recipient country 
also must undertake that it will not 
engage in any act of aggression against
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any other naTion. These undertakings 
afford adequate assurance to all na­
tions, regardless of their political 
orientation and whatever their inter* 
national policies may be, that the arms 
the United States provides for the 
defense of the free world will in no 
way threaten their own security. I 
can say that if our aid to any country, 
including Pakistan, is misused and 
directed against another in aggres- 

 ̂ sion, I will undertake immediately, in 
‘ accordance with my constitutional au­

thority appropriate action both within 
and without the United Nations to 

 ̂ thwart such aggression. I would al­
* so consult with the Congress on fur­

ther steps.
The United States earnestly desires 

that there be increased stability and 
strength in the Middle East, as it has 
desired this same thing in other parts 
of the free world. It believes that the 
aspirations of the peoples in this area 
for maintaining and developing their 
way of life and for realizing the social 
advances close to their hearts will oe 
best served by strength to deter 
aggression and to reduce the fear of 
aggression. The United States is pre­
pared to help in this endeavor, If its 
help is wanted.”

My reply has not yet been published. 
It is a relatively brief reply and so 
I shall read it out to the House.
**Dear Mr. President,

I thank you for your personal mes­
sage which your Ambassador in Delhi 
banded to me on February 24th. With 
this message was a copy of your state- 

 ̂ ment in regard to the military aid be­
ing given by the United States to 
Pakistan. I appreciate the assurance 

 ̂ you have given. You are, however, 
aware of the views of my Govern­
ment and our people in regard to this 
matter. Those views and the policy 
which we have pursued, after the 
most careful thought, are based on 
our desire to help in the furtherance 
of peace and freedom. We shall 
continue to pursue that policy. ”

That is the reply. I should like to 
add a few more words in regard to

this matter. In his letter. President 
Eisenhower, as the House knows, gave 
certain assurances, and stated what 
his objectives or motives were. I have 
at no time in this House challenged 
any individual’s or any country’s mo­
tives—I cannot go behind their mo­
tives. We have to consider facts as 
they are. So far as President Eisen­
hower is concerned, on my part I am 
convinced that certainly he bears no 
ill-will to India; he wishes well of 
India, and that he would not take any 
step to injure India. It is not a ques­
tion of motives, but rather of certain 
results which inevitably follow cer­
tain actions, and it has seemed to us 
in regard to this matter of military 
aid to Pakistan, that the results were 
.bound to be unfortunate. It is stated 
that the aid is merely meant to streng­
then Pakistan so that it can defend it­
self against aggression, and also to 
ensure security and peace. It is not 
clear to me what kind of aggression 
and from what Quarter It is feared. 
I am unable to see any danger of ag­
gression on Pakistan from any quarter; 
but perhaps to throw lî iht on this 
question, the Pakistan delegate to the 
United Nations. Mr. Ahmed Bokhari, 
only a day or two ago spoke in New 
York, and made it clear as to what 
his fears were. He said: “We want
the guarantee that the two biggest 
countries in Asia will leave us alone.” 
He referred to China and India. Now, 
it is not again clear to me how China 
is going to invade Pakistan,—whether 
it is going to come over the Karakoram 
Pass into Pakistan, or how it is go­
ing to get there. As for India, it 
not necessary for me to remind the 
House as to what our attitude has 
been. I may say a little about it 
later.

So far as ensuring security and peace 
are concerned, one need not go into 
any argument about it. It is a fact 
that since this aid has been announc­
ed there has been greater insecurity 
and greater tension. Whatever, as I 
said, the motives may be. the result, 
the fact, is there— t̂hat there has been 
In India, in Pakistan, an upsetting of 
things as they were and a sense of
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insecurity. In other countries in Asia, 
West and other, there has also been 
M sense of the situation becoming^ if I 
may say so, “fluid” , and a certain ap­
prehension as to what the conse­
quences might be.

Now, so far as India Is concerned, 
the House will remember that for 
the last three years we have repeated­
ly offered a No-war Declaration to 
Pakistan, A No-War declaration is 
what is called in perhaps more precise 
language a Non-Aggression Pact. Now 
We have offered that repeatedly and 
Pakistan hag been repeatedly reject­
ing that for whatever reason it may 
be. If there had been such a No-War 
declaration or Non-Aggression Pact, 
obviously that would have eased ten­
sion between the two countries and 
in surrounding areas and produced a 
greater feeling of security in both 
countries, it would have helped us 
to solve the problems that face us. 
Now it is in the context of this re­
jection of our proposal for a No-War 
declaration that We have to view this 
military aid from the United States 
to Pakistan. I venture to say that it 
is not easy to even imagine any ag­
gression on Pakistan as things are, 
either from that great country China, 
or from India, regardless, i say, of 
motives about it. I am looking at the 
barest physical poss‘ibilities of the 
matter.

How then does this question of 
aggression arise and is made a pretext 
for this kind of military aid being- 
given, from Pakistan’s side? I am 
wholly unaware of any possible, reason 
which I can understand. For my part, 
I would welcome the strengthening of 
Pakistan, economically, even militari­
ly, in the normal sense,—if they build 
themselves up I have no complaint. 
But this is not a normal procedure. 
This is a very abnormal procedure, up­
setting normality, and in so far as it 
upsets normality it is a step away 
from peace.

Now, the President of the United 
States has stated that if the aid given

to Pakistan is misused and directed 
against another in aggression he will 
undertake lo thwart such aggression.
I have no doubt that the President is. 
opposed to aggression. But we know 
from past experience that aggression 
takes place and nothing is done to 
thwart it. Aggression took place in 
Kashmir six and a half years ago with 
dire consequences. Nevertheless, the 
United States have not thus far con­
demned it and we are asked not to- 
press this point in the Interests of 
peace! Aggression may take place 
again and be denied, as the previous 
aggression was denied till it could not 
be hidden. If conditions are created 
for such an aggression to take place 
it may well follow, in spite of the 
desire of the United States to prevent 
it. Later long arguments will be 
carried on as to whether it was ag­
gression or not. The military aid 
given by the United States to Pakis­
tan is likely to create the conditions 
which facilitate and encourage aggres­
sion.

The President of the United States 
has been good enough to suggest that 
he would consider sympathetically any 
request from Us for military aid. In 
making this suggestion the President 
has done le'ss than justice to us or to 
himself. If we object to military aid 
being given to Pakistan, we would be 
hypocrites and unprincipled oppor­
tunists to accept such aid ourselves.

As I have said repeatedly, this grant 
of military aid .by the United States 
to Pakistan creates a grave situation 
for us in India and for Asia. It adds 
to our tensions. It makes it much 
more difficult to solve the problems 
which have confronted India and Pakis­
tan. It is vitally necessary for India and 
Pakistan to solve these problems and 
to develop friendly and co-operative 
relations which their geographical 
position as neighbours as well as their 
long common history demand. These 
problems can only be solved by the 
two countries themselves and not by 
the intervention of others. It is, in­
deed, this intervention of other coun­
tries in the past that has come in the
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way of their solution. Recently a new 
and more friendly atmosphere had 
been created between India and Pakis­
tan, and by direct consultations bet­
ween the two Prime Ministers progress 
was being made towards the solu­
tion of these problems. That progress 
has now been checked and fresh diffi­
culties have arisen. -

The military aid being given by the 
United States to Pakistan is a form 
of intervention in these prablems which 
is likely to have more far-reaching 
results than the previous t3rpes of

• intervention.

At the pfesent moment there is a 
considerable number of American 
Observers attached to the United Na­
tions team on either side of the “cease­
fire” line in the Jammu and Kashmir 
State. These American Observers can 
no longer be treated by us as neutrals 
in this dispute, and hence their 
presence ther® appears to us to be im­
proper.

I have referred previously to the 
wider aspects of this aid, aspects which 
may affect that whole of Asia. Many 
countries in Asia have recovered their 
freedom after long years of colonial 
subjection. They prize their freedom, 
and any intervention which lessens 
their freedom is considered by us to 
be harmful and a step away from 
both freedom and peace.

Recently, on the 26th of January 
the Assistant Secretary of State in the 
United Statefi, Mr. Walter S. Robertson, 
made a statement to the House Appro­
priations Sub-Committee of the Con­
gress of the United States of America.

' Now, I have no official record of the 
statement. The statement was made 
on January 26th. It was released, 1 
believe, on February 23rd or 241h.
I have to rely on Press reports on 
which I have two, which are not identi­
cal though the meaning perhaps is 
much the same. One Press report 
states that he told the House Appro­
priations Sub-Committee of the Con­
gress that the U.S.A. must dominate 
Asia for an indefinite period and pose

a military threat against Communist 
China until it »breaks up internally. 
Another report says that the US must 
hold a posture of strength in Asia 
for an indefinite period till those 
results follow. Whether it is a Pos­

ture of strength or clear domination,— 
I do not know what the exact words 
were,—the idea behind it appears to 
be much the same. This testimony, 
as I said, was made public about five 
days ago. It is known that India's 
policy in regard to the People's Gov­
ernment of China differs from that of 
the U.S.A. We have recognised this 
Government in China and have friend­
ly relations with it. Our two policies, 
therefore, in this respect are wholly 
opposed to each other. What is more 
important is that a responsible official 
of the US should say that it is their 
policy that the U.S.A. must dominate 
Asia for an indefinite period. What  ̂
ever the ol^jective may be, the coun­
tries of Asia, and certainly India, do 
not accept this policy and do not pro­
pose to be dominated by any country 
for whatever purpose. It is in this 
wider context that We must view these 
recent developments and more 
especially the military aid to Pakistan.

The Prime Minister of Pakistan has 
stated that by the receipt of this mili­
tary aid, a momentous step forward 
has been taken towards the streng­
thening of the Muslim world and that 
Pakistan has now entered a glorious 
chapter in its history and is now cast 
for a significant role in world affairs. 
It is not for me to criticise what the 
Pakistan Prime Minister says, but I 
have endeavoured to understand how 
the Muslim world is going to be streng­
thened through arms supplied by a 

Foreign Power, and how any country 
is going to play a significant role in 
world affairs relying on military aid 
from another country.

The Prime Minister of Pakistan has 
also stated that this military aid will 
help to solve the Kashmir problem, that 
is an indication of the way his mind 
works and how he thinks thig military 
aid might be utilteed. Military aid is 
only utilised in war or in a threat of 
war.
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There is another aspect which I 

should like to mention. These separate 
pacts ibetween countries take place, 
some of them in the nature of military 
alliances. It is for us and others to 
consider how far they are in conso­
nance with the spirit of the U.N. 
Charter, even with the letter, I might 
say. But, I am not for the moment 
speaking in legal or juristic terms. The 
United Kaiions was formed for a 
particular purpose and the Charter 
lays down that purpose. I would like 
the House to consider—this is not the 
time to discuss this matter—how far 
those purposes are being furthered by 
all these developments that we see in 
regard to countries linking up militari­
ly against other countries, both sides 
often being represented in the United 
Nations.

Also it IS becoming rather signi­
ficant how discussions on particular 
vital matters affecting world peace are 
avoided in fhe United Nations General 

Assembly, and when something is dis­
cussed, previous decisions have been 
taken which almost appear to be im­
posed upon the United Nations in tha 
General Assembly. That, I submit, is 
not the way either to work the United 
Nations to fulfil the purposes of the 
Charter or to remove the tensions of 
the world.

The world suffers today from an 
enormous amount of suspicion and 
fear. And we have to judge every 
matter from this point of view as to 
whether it adds to suspicion and fear 
or lessens them. Can there be any 
doubt that the recent step taken in 
regard to military aid being given to 
Pakistan is a step which adds to sus­
picions and fears and therefore the 
tensions of the world, instead of bring­
ing about any feeling of security?

There is another small matter—not 
a small but relevant matter—relating 
to Kashmir. The House will rememiber 
Us long history and how for the last 
two years among the questions being 
discussed has been the Quantum of 
forces to be left in Kashmir with a

view to having afterwards a plebiscite; 
that is, a reduction of forces—some­
times it is called demilitarisation. 
There has thus far been no agreement 
on that issue. Now the whole issue 
has to be considered from an entirely 
different point of view when across 
the border, across the “cease-fire” 
line on the other side, large additional 
forces are being thrust from outside in 
Pakistan and out at the disposal of 
Pakistan. It does make a difference. I 
said some time back, that this mili­
tary aid was changing the balance of 
things in India and Asia. I was not 
thinking so much of the relative mili­
tary strength of Pakistan or India, 
although that of course is a relevant 
matter, but I was rather thinking of 
all ihese other upsets, to some of 
which I have drawn the attention of 
the House.

India has no intention of surrender­
ing or bartering her freedom for any 
purpose or under any compulsion what­
ever.

In this grave situation that has arisen 
this House and the country will, I have 
no doubt, stand united. This is no 
Party matter, but a national issue, on 
which there can be no two opinions.

Dr. Lanka Sundaram (Visakha- 
patnam): May I make a submission to 
the Leader of the House? In view of 
the historic statement just made .by 
the Prime Minister, may I reauest him 
through you to put a motion on the 
Order Paper for discussion of this 
matter in the House, so that the world 
can be informed that the House 1« 
entirely wifh him on this matter?

Mr. Speaker: I shall have to consi­
der this matter before I say anything.

Shri Ramacbandra Redd! (Nellore): 
Amongst the papers that have been 
supplied to us on Saturday last, there 
is an item, viz, “Discussion on the 
Report of the Industrial Finance 
Corporation Enquiry Committee” put 
down for tomorrow. The time allot­
ted for general discussion of the Rail­
way Budget Is only three days, and 
that will be about less than 12 ho’jrs.
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It we have two hours cut off from that 
period of 12 hours it will be a great 
handicap to the House. 1 would, there­
fore, request you to tell the House 
whether compensatory time will be 
allotted on another day, or whether 
this item could be postponed to the 
end of the week. ^

Mr. Speaker: Instead of ieciding
this matter just now, let us proceed 
with the discussion. Let us see how 
we go, how many points are being 
made in the discussion, whether it is 
necessary to continue it for all the 
three days, and then we will decide. 
If necessary we might sit for soma 
longer time. If necessary we can drop 
the question-hour. There are so many 
methods of doing it. We will see later 
on.

Shri T. K. Chaudhurl (Berhampore): 
Apart from that, may I make a sub­
mission, through you. to Government 
to make more copies of the Report of 
the Industrial Finance Corporation 
Enquiry Committee available to Mem­
bers, because only five copies were 
supplied to the Library and they have 
all been issued?

Mr. Speaker: Will the Minister, Mr. 
(5uha, Just attend to this matter? Ths 
hon. Member wants more copies of 
the Report to be supplied. Only five 
copies were placed on the Table.

The Deputy Minister of Finance 
(Shri A. C. Guha): I have just now 
received a letter from him. I think 
it will take some time. I do not know 
whetfii?  ̂ it will be possible today. 
Just now I have received this letter 
from him. I am trying to contact the 
Office to send the copies as soon as 
possi.ble. If the hon. Member wants, 
I can give my personal copy on loan.

Mr. Speaker: It is not a question of 
supplying a copy to an individual Mem­
ber. As the report is printed, I pre­
sume there must be a larger number 
of copies.

Shri A. C. Gvlui: Yes, surely.

Shri S. S. More (Sholapur): It may 
be circulated to Members.

Mr. Speaker: It is not necessary
to circulate to all the five hundred 
Members. The only thing is that 
every one of those thfft want it should 
get a copy. (Interruptions.) Those 
who want should get a copy.

Several Hon. Members: All of us
want a copy.

Mr. Speaker: The hon. Minister may 
see and then say whether he can sup­
ply copies by this evening. Will he?

Shri A. C. Guha: I shall try my 
best. I am trying to contact the office 
now, and I think it may be possible.

RAILWAY BUDGET—Contd.

Mr. Speaker: The House will now 
proceed with the general discussion of 
the Railway Budget. I might state 
that according to the usual rule that 
we have (followed, there will be a 
time-limit of fifteen minutes for each 
individual Member, and about twenty 
minutes to leaders of parties. That is 
the time-limit within which the dis­
cussion may be carried on.

Shri Ramachandra Reddi (Nellore): 
There are no two opinions, generally 
speaking, that the Budget that has 
been presented iby the hon. Minister 
of Railways has been fairly satisfac­
tory, especially when he dealt with 
the amenities that he has provided for 
third class passengers and also for 
the improvement in the welfare of 
railway workers. The promise, or 
assurance, of continuing the same 
policy of progressive help to these 
sectors is very welcome.

I do not want to deal with the smal­
ler details in the Budget, but I would 
only touch upon a few important points 
relating to the Budget as a whole. For 
a long time, I have been wondering 
why there should be a separate Budget 
for the Railways. The Railways being a 
national enterprise, they «?ould have 
been treated like other similar na­
tional enterprises that are under the
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control of Government, and the Rail­
way Budget could have been incorpo­
rated in one single budget for the 
entire nation. A separate Budget for 
the Railways is not justifiable ac­
cording to me, especially when all 
the railways have been incorporated 
under Government, and private enter­
prises have been completely cut off 
after 1950. It is therefore necessary 
at this stage that Government should 
pay a greater atention to the 
question of having a combined 
budget presented to this Hou'je, 
not exclusively for the Railways, but 
for the entire nation. If for any rea­
son it is not possible to have one 
single ibudget for the entire nation, 
it might perhaps be useful and pos­
sible to have a budget for the Rail­
ways, the Posts and Telegraphs De­
partment, and other similar national 
enterprises, like the Sindri Fertiliser 
Factory and other production enter­
prises.

Some progress has been indicated 
with regard to the advantages that 
accrued from the regrouping of Rail­
ways, but the advantages that we see 
are not clear, and we could only see 
the repetitions of those that have been 
promised hitherto in the present Budget 
speech even. We were, at any rate, 
expecting that further regrouping 
might be possible in the interests ot 
economy, and perhaps a more effi­
cient running of the administration.

I have in mind the increasing of the 
sones by one more zone and to have its 
headquarters either at Nagpur or at 
Hyderabad so as to include a portion 
of the Central Railways, the Andhra 
system and the Hyderabad system. 
This matter may have to be examined 
sooner or later with a view to improve 
the administrative efficiency of these 
Railways.
[Mr, Dwutv-Speaker in the Chair]

It has been pointed out in the course 
of the Minister’s speech that the Wal- 
tair-Madras secUon is a most heavily 
worked section. I would suggest with 
a view to decrease the congestion on

that particular railway the project of 
having a double line all through from 
Waltair to Madras will have to be con­
sidered sooner or later. It might be 
said that a huge amount of money is 
necessary not only for laying a second 
line but also for improving the exist­
ing bridges so as to hold two lines. I 
do not suggest that the entire line 
should be taken up in one year or that 
a provision for that should be made 
in one year’s budget. Tlie policy 
niight be adopted after due considera­
tion without further delay and in each 
year’s budget a few miles of a second 
line might be provided for. In the 
absence of that, I am afraid the Rail­
way department themselves are suf­
fering a huge loss because they are 
now forced to send a large quantity of 
their coal supplies by sea rather than 
by rail. Probably nearly a crore 
of rupees can be saved on that account 
every year; and not only out of that 
saving, but also by providing from tlie 
general revenues, a few miles can be 
added every year with a view to cover 
the entire line within the course of 
five or six years.

From a report of the survey of rail­
ways, we find that a number of rail­
way lines have been surveyed upto 
1930 or 1931, but subsequently further 
survey has been stopped, except in 
small places where a diversion here or 
an improvement there has been thought 
nf. I would desire that the hon. 
Minister for Railways should earnestly 
consider the possibility of giving an 
opportunity of Andhra, especially the 
interior portion of Andhra, being open­
ed up with a view to develop not only 
the resources of that particular area, 
pnrticularly the famine-stricken Raya- 
laseema, but also to improve the 
amenities of that particular area. I 
am sure any line between N^lore 
right up to Cuddapah, or any other 
line which would cover up that portion 
of unattended Nellore to the Rayala- 
seema area, should be most welcome. 
At this stage, I am not in a position, to 
recommend or suggest any particular 
line; it must be left to the department 
themselves to find out the most suita­
ble and useful line. But I may assure 
the Government that any line In Ibis
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direction would be certainly more pay­
ing and more useful than the Aran- 
thangi line (Tanjore district) or the 
Hassan-Mangalore line. I am told 
that a line suggested between Ilass^i 
and Mangalore will be a very heavy 
one, and very difficult one also, with 
the result that it may not be paying 
adequate returns for the amount of 
money that is going to be spent upon 
that. By this I do not suggest that 
the idea of having these lines opened 
up should be completely abandoned. I 
only plead for priority to be accorded, 
according to necessity and utility. 
I must congratulate the Grovernment 
not only for appointing an Anti-corrup­
tion Committee but also for securing; 
the assistance and active guidance of 
my revered friend, Mr. Kripalani. 1 
should think that no special committee 
is necessary because the department 
knows the methods of corruption and 
every public man knows in what way 
corruption is practised in the Railwa3” 
department. Only the departmeni:
officials must come forward to find out 
ways and means to remove this corrup­
tion. I am sure that this Committee 
would not be able to secure all the in­
formation that is necGssary to effecti­
vely report which suggesting ways ard 
means to remove corruption from the 
Railways. T think the Committee is 
a “packed” tody mostly with Congress­
men and the Presidentship or Chair­
manship of Mr. Kripalani may not be 
iielpful to himself. I would not bfe
surprised if the minute of dissent of 
the Chairman himself will be longer 
than the report itself. At any late, I 
would only suggest that the repDft
should be expedited and that it should 
be attended t.> and implemented in
the best way possible by the Govern­
ment without any delay. At any rnte, 
let it not be an eyewash or white­
wash.

I may point out to you. Sir. that 
tlcketless txavelUng has been on the 
increase in spite of all the measures 
lhat have boen taken by the Govem- 
nient. That section of travellers is 
becoming more and more adamant and 
they are aho preventing law from tak­

ing its own effective course. I sugg(;st

that special attention will have to be 
paid to that particular aspect not only 
to see that the department does not 
lose any mare money on tha'. account 
but also to ensure discipline among 
the traveller i In certain qua i ters
for certain reasons, I know that peo­
ple think that they have got a right to 
travel without ticket and it is not 
possible as it is today for the depart­
ment to enf(uce law with a view to 
avoid that kind of trouble.

I am informed that even after the 
regrouping ol these Railways, the 
officers cadre is treated separately and 
differently. If there is any truth in 
that informa^on, I would only desire 
the hon. Minister for Railways who 
Is expected to be very just, to take up 

the matter i.mmediately in his naiids 
and find out that all zones, ratlie»’ all 
the officers working in all the zones, 
are treated on a par. If there is a 
difference in (.he scales of pay, or if 
there is a diOerence in the rules that 
prevail with regard to the promotions. 
I should like the hon. Minister to see 
that the matter is not allowed to de­
velop Still further, and that early steps 
are taken to remove these discrepan­
cies. I do not want to go into fur­
ther details about this, but I will llnd 
an occasion some time later to rlerrly 
indicate to him the circumstances un­
der which fuch differential treatmcitl 
is being encouraged in this depart­
ment.

It is not known. Sir, why the coacli 
factory attached to the Hindustan Air­
craft Factory in Bangalore is njt al­
lowed to grow. In my recent visif to 
that factory J found that lesser at­
tention is b«ing paid to the develop­
ment of that factory. Also, the allot­
ment of money for that purpose ?s not 
very encouraging. If it has been 
doing good work and if the methods 
of working are satisfactory, I do not 
see any reason to discourage that par* 

ticular branch of the Hindustan Air­
craft Factory. I find that the conAes 
that are manufactured there are good 
enough and probably th ^  compane 
very favourably with the foreign coa­
ches that are imported. The Inteirrfl 
coach factory that was thought of in 
Perambur is still arranghig itself. 1
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would like to be assured by the Miriib' 
ter, within what period it will be able 
to settle down for development and 
work. The people are fondly hopina 
for an early manufacture in that en̂  
terprise, and it will also go a great way 
to ease the wagon situation in this 
country.

Shri S. V, Ramaswamy (Salem); Mr. 
Deputy-Speaker; Sir, the Indian Rail­
ways have registered ^et another year 
o£ impressive steady progress and the 
Railway Ministry must be congratulat­
ed for the able and business-like man­
ner in which they have managed the 
affairs of this, the biggest State concern 
of vhe nation. The citizens of India 
are the sole share-holders of this great 
concern worth more than Rs. 067 crores, 
and they have been given a dividend of 
5'5 per cent, 0-5 per cent, more than 
the revised estimate. That itself is very 
commendable, but the way in which 
the funds have been utilised for the 
improvement of railways, for the im­
provement of amenities to the passen­
gers, is even more commendable. 
Everywhere we go, we see Improve­
ments allround. Platforms have been 
covered. There is cement surfacing 
of platforms. There are improved faLi- 
lities for staying, for refreshments and 
for supply of water—this, that and the 
other. It is an all-round attack UDon 
the discomfort of the passengers, and 
it must be said to the credit of our 
Railway Administration that they are 
very earnest about it and they have 
eflected a considerable improvement.

But this is not to say that the Rail­
way Administration is not open to 
criticism in some»matters. For in­
stance, it might be pointed out that al­
though the Railways are to spend 
about Rs. 400 crores during the period 
of the first Five Year Plan, they have 
spent only some Rs. 200 crores during 
the first three years, and Rs. 200 cixires 
still remain to be spent during the 
remaining two yedrs. It might be 
said that the spacing has not been cor­
rect. But whetlier the spacing has 
been correct or not, what I am inter­
ested in seeing is that the full amounn 
should be spent before the wa r

are over, and while the remaining 
amount of Rs. 200 crores is to be spent 
during the next two years, I would 
urge upon the Railway Minister to al­
lot a considerably greater sum for the 
restoration of dismantled lines and the 
construction of new lines.

The restoration of dismantled line& is 
to the extent of about 400 miles, and 
still some 300 miles have to be restored 
and reconstructed. Some new lines 
have been taken up and some surveys 
have also been made, and it must be 
admitted that in assigning priorities, 
the Railway Ministry has been quite 
fair. The Mangalore-Hassan Railway, 
for instance, has received priority, but 
what I would urge is that when sur­
veys have been made, priority should 
be given for the completion of the lines 
that have been surveyed, and for other 
railways also surveys must be ordered.

I have in mind the case of the Ban- 
galore-Salem link-up. It is not whol­
ly the restoration of a dismantled raiU 
way. It is partly restoration and oai- 
tly new construction. From Dharma- 
puri to Hosur, it will be restoration, 
but the link-up between Salem and 
Dharmapuri, and from Hosur to Ban­
galore, will be new construction. T 
submit that topmost priority should be 
given In the next year for this link-up. 
In this connection, I shall read one 
passage from the booklet, The Progress 
of the Five Year Plan on Indian Rail­
ways. On page 33, it says in regard 
to the Khandwa-Hingoli line as fol­
lows:—

“This line will provide the ne­
cessary arterial link between the 
Northern and Southern M. G. sys­
tems and avoid expensive ferrying 
of M. G. stock. It will also a:- 
celerate all North-South move­
ment of food, raw materials and 
industrial products along the M.G. 
route. The line is^an operational 
necessity and will eliminate BG- 
MG transhipments, thus cutting 
down delays in the transit of 
goods.”

Word for word comma for comma, 
full stop for full stop. I would apply
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these considerations to the case of the 
Bangalore-Salem link.

The reason is this. From an opera­
tional point of view, it is a necessary 
corollary to the Khandwa-Hingoli link­
up. Even if that line is completed, 
there will still be difficulty in tran­
shipment from the' western and nor­
thern sectors of the M.G. to the eas­
tern and southern sectors. As it is, 
the whole of the traffic from the north 
and the west passes to the south and 
the east along the Dharmavaram- 
Pakala route. From the operational 
point of view, therefore the M.G. link­
up of Bangalore with Salem is urgen­
tly called for.

There is another ground too, name­
ly, commercial advantage. The M.G. 
line goods are locked up and there is 
enormous delay in those goods being 
moved from the south to the north. 
This, I would submit, is the first stage 
in the development of the south. I 
would urge upon the Railway Minis­
ter to extend this line from Salem to 
Dindigul, so that there may b§ almost 
a straight line connection between 
Salem and Madurai due south. I urge 
this to be taken up as the second 
stage. This is a necessary link-up to 
move all the goods from the south to 
the north,, and if this line is laid, then 
the Punjab will get linked with Tra- 
vancore-Cochin by a very short cut

I urge this on the third ground of 
strategic importance also. The Ban- 
galore-Trichinopoly link-up was 
thought of twenty-flve years ago as 
of strategic importance, because there 
is the cantonment at Trichinopoly. 
There is also another one at Banga­
lore, with heatfquarters at Ptoona. 
Therefore, from all these points of 
view, I earnestly trust that top prio­
rity will be given to this line, so that 
at least next year it may be taken up.
I would earnestly request the Rail­
way Minister to give an assurance on 
the floor of the House not merely to 
the people of Salem District but to 
the people of the entire south, as this 
line will help the entire economfc 
prosperity of the »outh l  et it not be

forgotten that this link-up will help 
the movement of lignite, which is 
going to be exploited in the Neyveli 
mines. You can move this valuable 
stuff to industrial Mysore and other 
places. I request therefore once 
again that this assurance may be 
given.

The other point that may be urged 
is this. Looking into the accounts, I 
am rather pained to see that the com­
pensation that is being paid by way of 
loss of goods during transit or during 
storage or damage to consignments is 
distressingly high. While we have 
increased the amount spent on the 
watch and ward staff from about Rs.
2 10 crores in 1951 to nearly Rs. 3 
crores in 1953, the compensation that 
has been paid seems also to have in­
creased from what it was last year. 
During the last four years, I find that 
nearly Rs. 14 or 15 crores have been 
paid by way of compensation for da­
mages to consignments etc. Last year, 
it was Rs. 2-91 crores but this year it 
has increased to Rs. 3 89 crores. I do 
wish that the Railway Administration 
will direct its attention with a view to 
bringing down this compensation to a 
very low figure commensurate with the 
amount that we are spending on the 
watch and ward staff.

The third point that I would urge 
is the one relating to the speeding up 
of trains. On an average, I find that 
a mail train travels at a speed of about 
25 miles, the passenger train at about 
15 miles and the goods train at a speed 
Of between 9 and 10 miles. This is 
really low. In these days of air 
traffic, when we have to compete with 
other modes of transport, the Rail­
ways will have to suffer by way of 
loss of Income unless they speed up 
their trains. People generally want 
to rush through and they prefer other 
modes of conveyance. They should 
not be given that opportunity or even 
choice, and that is why I urge that as 
far as possible the railway trains must 
be speeded up. At any rate, our mail 
trains seem to be going at a very slow 
rate as compared to mail trains in the 
Went
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4 P.M,

The other question is about over­
bridges. It is a pity that more money 
is not being allotted for this purpose. 
In every town and city, you find that 
the level crossings are causing great in­
convenience to people involving loss of 
time. The rules seem to have been 
made long ago and I urge the Railway 
Administration to revise those rules 
and to see that they do construct the 
over-bridges wherever the railway line 
is causing this obstruction. It is again 
a question of money, but then this 
must be balanced by the other ques­
tion of convenience to the general pub­
lic and the saving of national time. I 
submit this also will receive due con­
sideration.

With regard to punctuality also, ef­
forts must be made to see that the rail­
way staff do not waste time, especial­
ly engine drivers and guards. When 
the whistle is given, it must be seen 
that the trains are started as quickly 
as possible and they must show grea­
ter amount of efficiency and see that 
the percentage of punctuality is not 
81, but almost 99. Then only can we 
be impressed with the efficiency of the 
staff.

Sir, the railway administration must 
also impress upon the lower grade 
staff, the porters and others responsi­
ble for transhipping goods and carry­
ing them from one place to another, 
that they should realise their responsi­
bility and see that nothing is lost or 
broken. Otherwise, it is a national 
loss. A high sense of responsibility 
must be inculcated in them, so that we 
may bring down this national loss to 
the absolute minimum. Not merely 
do we lose the goods themselves, but 
we pay compensation. At that rate, 
it works at a greater figure than the 
actual figures given in the accounts.

I would, therefore, urge that the 
railway administration should pay 
their attention to all these matters that 
1 have submitted. In conclusion, I 
submit, I welcome ^he suMestion of mn

efficiency bureau. I do not know, 
when the Anti-corruption enquiry will 
be completed. But, I must impress 
one thing; there are lots of complaints 
about corruption in the railways. The 
Ministry has not appointed this Com­
mittee one day too soon and I do hope 
the report will be expedited and every­
thing possible done to out down cor­
ruption. I hope the other Committee 
with regard to efficiency also will func­
tion and step up the efficiency of the 
Railway administration so that the 
Indian railways may earn the name 
that they are the best in the world.

Shri Natesan (Tiruvallur): Sir. I
rise to congratulate the hon. the Rail­
way Minister for having presented a 
realistic budget. It is not spectacu­
lar, but it is modest and solid. It 
breathes a new spirit of sincere zeal 
for the rehabilitation of existing lines 
and provision of increased amenities 
for both labour and the travelling pub­
lic. Of course, this is a matter for 
some satisfaction, but we also find that 
the budget reveals certain—I would 
not say disquieting—trends which we 
have to watch carefully. The passen­
ger earnings for the past 4 years are 
as follows. I am not dealing with 
upper class passengers but I am deal­
ing with third class. In crores of 
rupees, they are^

in 1950-51 
in 1951-52 
in 1952-53
for 1953-54 (revised)

84.09 
96.25 

88.42 and 
89.86,

so it is a bit disquieting to see that the 
passenger earnings are going down.

The Ministry has taken credit for 
Rs. 25 lakhs in earnings from third 
class traffic in South India in view of 
the favourable monsoon this year. Sir, 
unlike other countries, we, in India, 
do not travel for pleasure; we cannot 
afford it. Railway travel Is an abso­
lute necessity. There is no alterna­
tive transport system In this country. 
The commodities have to be moved to 
very long distances before they actu­
ally reach the consumer and, ultimate­
ly, It is the consumer, the last man
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who has got to be^r the brunt of the 
price of the commodities. Therefore, I 
welcome the Minister’s assurance 
about the adjustment of railway fares 
and freights in the interests of what he 
calls “developmental economy**. It Is 
essential that the rates for passenger 
and goods traffic should be studied 
from time to time. In fact, I was 
thinking that probably a small reduc­
tion of one pie per mile in the third 
class fare_ would be of some benefit to 
the masses. But, I find that one pie’s 
difference in third class fare comes to 
as much as loss of Rs. 17:5 crores 
to the Railway administration. And 
naturally I have not the heart to tell 
the Railway Minister that at least one 
pie reduction shpuld be given for third 
class. To make up that loss of Rs. 
17 ’ 5 crores, it looks as if 28 lakhs of 
passengers have to come, which is, 
roughly, 25 per cent, more than the 
present number of passengers. Sir, 
there is a cry that third class rates 
must be brought down, but it looks as 
if it is not possible at all for the Rail­
way administration to take that vnto 
consideration. Some economies have to 
be efrected. There should be scope for 
economy in construction, repairs and 
maintenance etc. Formerly, we had 
a certain amount of conflict; different 
companies were running the system in 
different manners. Now, all these 
conflicting interests are gone. I really 
think that this re-grouping of railways 
should facilitate easy and economic 
operations. The hon. Minister him­
self is not in a position to say what the 
effect of this re-grouping is, and he 
himself observes that these have to be 
looked into and that he is not in a 
position to say anything as to the 
effect of re-grouping.

The hon. Minister has pointed out 
that under the Five Year Plan, the 
railways have actually spent Rs. 131 *04 
crores and a sum of Rs. 77:88 crores is 
likely to be spent during the current 
year. This leaves a balance of Rs. 
Idl *8 crores, out of the Rs. 400 crores 
allotted.

Sir, the Railway Minister himself 
has said that arrangements are being

made to step up the expansion pro­
gramme. I would like to refer to 

 ̂ the overcrowding of third class com­
partments. Although the seats are 
arranged and it is said that only a 
certain number of passengers can sit 
in a compartment, still we find the 
compartments terribly overcrowded. 
But, I am happy to note the Minis­
ter’s statement that he is trying to re­
duce, as far as possible, the difference 
that exists today between the higher 
and lower classes and that amenities 
are being provided for the lower class 
passengers.

Then the Minister has observed that 
they are tiying to And out how far 
the idle capacity in the private en­
gineering industry can be used. I 
have no doubt that the Minister will 
get full co-operation from the Indian 
industrialists, if only they are made to 
know the particular requirements.

I am surprised to see an observation 
here that the scheme for the electri­
fication of the Tambaram-Villuppu- 
ram line is “receiving attention’* still. 
This has been a matter of agitation in 
South India for a number of years. 1 
want to read something from The 
Hindu and The Mail which fairly re­
present the views of South India. I 
also know that a number of papers in 
the regional languages have also 
brought this to the forefront. I will 
just read a little portion from The 
Hindu. This is what it says:

“The Railway Minister has not, 
however, recognised the urgency 
of extending the electrification of 
the line from Tambaram to Villu- 
puram, the plans and estimateii 
for which have been lying with 
the Railway Board for years. Mr. 
Shastri said this project was one 
of the six or seven new construc­
tions in regard to which surveys 
were being undertaken. Decisions 
regarding the construction of 
these projects, he added, must be 
deferred till all the survey re­
ports have been received and ex­
amined.*’

In the same way, the Mail has said 
that it is rather disappointing to find
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that it is yet in this stage. My point is 
that the scheme is before the Railways 
and the surveys have already been 
completed. It ought to be easy now 
^ith the availability of materials and 
of money under the Plan to go ahead 
with the scheme at once. For one 
thing, it is a paying line; for another 
there is an urgency for this more es­
pecially because Madras is getting 
congested and people have got to 
move out of Madras. Even if that is 
not possible. I request the Railway 
Minister that the Tambaram-Chingle- 
put line at least be taken up which 
is barely 22 miles and it ought to be 
easy for this line to be taken up. The 
electric power is available in Madras 
and the machinery is also available. 
There cannot, therefore, be any rea­
son why this should be held up for 
long.

About the speeding up of the 
Madras-Bombay Express and the 
Grand Trunk Express, I wish to say 
that with the return to normal condi­
tions, it should be definitely possible 
to speed up these two express trains.
I took up this matter in the Zonal 
Committee, of which I happen to be a 
member, but there, the technical peo­
ple come and say that it is not possi­
ble to do so. Why it is not possible 
to speed these up, I cannot under­
stand. The Bombay-Madras Express 
was first introduced nearly 20 years 
ago. It left Madras at 8-30 a.m. and 
reached Bombay at about 10-30 a .m ., 
taking in all 26 hours. Now it takes 
two hours more. If it was possible 
to do the journey in 26 hours before 
the war, I cannot now understand why 
it is impossible now. There is a gene­
ral feeling—whether it is right or 
wrong—but it is certainly a feeling 
of discontent prevailing in South 
India that only North India gets every­
thing.

Shrl Bhagwat Jha Azad (Pumea 
cum Santal Parganas): So is the fed- 
ing in North India.

Shrl Naiesan: I am only expressing 
the feelings of the people of South

India. There is this feeling and 
I can go on further illustrating 
how. South India has been neglected 
of all the areas. Take the Punjab 
Mail, which used to reach Bombay in 
the afternoon. It is now arriving 
Bombay at 10.30 or so and the track 
is at least as difficult as the Madras- 
Bombay track. If a distance of 790 
miles could be covered in 26 hours be­
fore the war, I cannot understand 
why, in spite of the advancement in 
engineering, etc., these trains cannot 
be speeded up now.

Mr. Deputy-Speaker: Is it not a
benefit for the traveller to travel in 
the train for a longer number of hours 
for the same money?

Shrl Natesan: Naturally everybody 
would like to go as quickly as possi­
ble and particularly so in the case of 
people who come from Madras to 
Delhi, for instance. I do not want to 
sit in a compartment, although I am 
enabled to travel in an air-condition­
ed compartment, longer than is abso­
lutely necessary. It is very necessary 
that these trains ought to be speeded 
up. If I were in the Railway admi­
nistration I would certainly see that 
the Grand Trunk Express comes pro­
bably 12 hours earlier than what it is 
doing now.

So far as the overbridges in Madras 
City are concerned, of course, my hon. 
friend mentioned something, but I 
was not clear on it. Year after year, 
we find in the Budget that a provi­
sion is made for this purpose, but the 
Corporation of Madras has also to 
find the necessary funds. The matter 
has been made very clear and the 
hon. Deputy Minister, while speaking 
in the other House the other day, has 
said that the Railway Administration 
has asked the Planning Commission 
to give public bodies one crore of 
rupees as loan. I do hope that the 
Corporation of Madras will apply for 
some loan, because it is a standing 
disgrace to the Madras city that a 
number of over-bridges should be 
held up for want to funds. So far
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as the Railway is concerned, they say 
they are prepared to help but it is 
the Corporation of Madras which is 
not able to do it. There is such a 
noise made in Madras that nobody at­
tends to the over-bridges. May I 
take the opportunity of telling the 
Madras people to agitate in Madras 
and not come over to the Railway 
Ministry.

Then, about air-conditioning, this is 
a special business, of course. We have 
got air-conditioning equipment on 
certain Railways, which are all done 
by foreigners. I cannot understand 
why, with our intelligence, we should 
not be able to develop air-condition­
ing in this country. If you offer, say, 
Rs. .50,000 for inventions in the field 
of air-conditioning, I am certain that 
a number of people will come for­
ward. I would draw your attention 
in this connection to the speech made 
by the General Manager of Central 
Railway when Ihe hon. Deputy Minis­
ter of Railways, Shri Alagesan, opened 
the Barkhera-Budni rail link.

I wish to say something about the 
administration, that is, about our own 
officials. The General Manager of 
the Central Railways has said that 
the entire equipment was designed by 
the Central Railway Workshop and 
this was the first time, he observed, 
that equipment of this kind has been 
designed and manufactured in India. 
When some of our people can do this, 
is it very difficult for them to put up 
some plant so that the second class 
compartments also are air-condition­
ed. In that way, there will be a de­
finite saving in air-conditioning pro­
vision,

Shri K. K. Basu (Diamond Har­
bour): Partial air-conditioning?

Shri Natesan: I have disposed of 
bridges and air-conditioning. 1 find 
that lignite deposits in South India 
are not being exploited as soon as 
possible. I am told that the use of 
Hgnite char as fuel for the locomo­
tives or the lignite oil in the boilers 
will relieve congestion of transport of 
coal from Northern India. That Is a

thing which the Railway Ministry 
should follow up, and mak available 
the necessary funtjs for the improve­
ment or exploration into the use of 
lignite,

I hope that the Railways are able 
to economise in all ways just as any 
business concern and I have the grea­
test praise for the officers themselves, 
because I have come across a number 
of officials in Southern Railway ahd I 
know they are doing their very best 
on behalf of the Railway Ministry,

I do hope that the Railway Minis­
try will be able to give us better figu­
res on the next occasion.

Shri T. B. Vittal Rao (Khammam): 
Our Railway Budget, according to the 
Plan, has been one of only rehabilita­
tion and very little of development. 
Last year when some criticism was 
levelled, we were told that during the 
first two years of the Plan, naturally 
the progress would not be much but 
it will gain momentum and will be 
accelerated during the third year. 
What do we find now and what are 
the reasons for not making any 
progress? One important thing for 
not making any progress is that we 
are dependent on foreign countries. 
We have indented for many locomo­
tives and wagons from outside, but 
we are not able to get them in time. 
It not only affects our factories and 
workshops, but also the manufacture 
by other indigenous factories. I 
would only cite one example. We 
have indented for underframes from 
Belgium at a huge cost. The cost of 
that underframe is nearly twice that 
of an underframe manufactured by 
Tata Iron Ltd., and yet we are not 
able to get it. What is the result? 
The Hindustan Aircraft Factory at 
Bangalore could easily produce about 
thirteen coaches a month and its capa­
city could be increased to fifteen coa­
ches a month, that is one hundred and 
eighty coaches a year. But it is not 
even able to produce one hundred 
and twenty coaches a year because of 
the short supply of underlrames. While
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the cost of a coach that is manufac­
tured at the Hindustan Aircraft Fac­
tory comes to only about Rs. 1,30,000, 
the landed cost of an imported coach 
is about Rs. 2,60,000. But instead of 
learning any lessons from all this, 
our Minister has indented for locomo­
tives and coaches from abroad. It 
seems a global tender was invited and 
tenders were received from West 
Germany, Italy, Austria and Japan. 
But, just compare the quotations. A 
locomotive manufactured at Chitta- 
ranjan costs something like Rs. 4 
lakhs to Rs. 4i lakhs, but the locomo­
tive that we are going to import from 
Japan, Austria or Italy will cost us 
about Rs. 5J lakhs. And from our 
past experience, we do not know whe­
ther deliveries of these coaches and 
locomotives will be made in time at 
all We all know what is happening 
in Italy. I do not for a moment 
want to enter into their politics. But 
we know that they have got no stable 
Government. We know what is hap­
pening in Germany; West Germany 
and East Germany could not even 
sign a treaty. By placing orders on 
such countries, we are not going to 
get our requirements to rehabilitate 
our railways.

Sir, I find from the Budget speech 
that a drive is going to be launched 
for conservation of our stores. The 
purchase of stores by the railways 
has been subjected to severe criticism 
not only in this House for a number 
of years, but also by the Shroff Com­
mittee. While in 1949 we had in­
dented only for Rs. 7 crores worth of 
foreign stores, in 1952-53 we import­
ed R .̂ 8 crores worth of stores from 
abroad. This is how our self-suffi­
ciency drive is working. Moreover, I 
have been repeatedly urging in this 
very House about a formula being 
evolved for the maintenance of the 
value of stores balances. But even 
to this day that formula has not been 
evolved. Now what do we find? Ac­
cording to the Railway Minister him­
self the value of the stock of stores 
balances on the 31st March 1954 will 
be Rs. 52*20 crores and it is likely to

be reduced by another Rs. 4 crores. 
Assuming our consumption to be 
about one hundred crores rupees 
worth of stores, we will still be hav­
ing a surplus of Rs. 8 crores.

I really feel that there should be 
some serious effort made to economise 
stores. But even though we are liv­
ing in a period of planning, in this mat­
ter we are becoming anarchic. What 
has been done in the railways in the 
name of conservation of stores? Es­
sential items are found in short-supr* 
ply. For example, there is a shortage 
of a common item like hose pipe, with 
the result that the hose pipe used in 
an incoming train has to be removed 
and fitted for the use of an outgoing 
train. Fuel oil is also in short sup­
ply.

Then I cornc to another important 
matter, namely the transport of coal. 
In the year 1952 the average number 
of wagons daily made available to the 
Bengal and Bihar coal fields worked 
out to 3,144, whereas in the year 1953 
it comes to 3,112, that is there was a 
short supply of 32 wagons a day. There 
has been a crying demand that the 
supply position of wagons should be 
improved. But in spite of repeated 
assurances the wagon position has not 
improved. Not only that, so many 
factories have been closed down for 
want of coal. Several questions have 
been asked in this House about the 
closing of factories on account of short 
supply of coal. When we are not able 
to transport coal even for our locomo­
tives, I do not know how we are going 
to feed the factories. Evidently our 
Railway Minister forgets that charity 
begins at home. The hon. Minister 
said that the railways would not mind 
making some sacrifices. But all the 
same I find that the bottleneck ir̂  the 
transport of coal continues and do not 
know when it will be removed.

One of the serious bottlenecks, so 
far as the South is concerned is Bez- 
wada. The hon. Minister has made a 
provision of Rs. 80 lakhs for the im­
provement of t'le yard, construction of 
looplines and other things in Bezwada.
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But I doubt whether the construction 
of a loopline would go to any great 
extent in removing this transport bot­
tleneck. Unless and until there is 
a double line between Bezwada and 
Madras, this difficulty is likely to con* 
tinue. Construction of loop lines is 
only tinkering with the problem. Un­
til a second line is laid, there is no 
solution to this problem. Today, on 
account of this bottleneck coal is be­
ing shipped to factories in the South. 
The other day I read a statement, in 
the course of speech, of the Chairman 
of the Board of Directors of the Dal- 
rniapuram Cement Works. He said 
that coal shipped from Bengal for con­
sumption in Dalmiapuram costs him 
Rs. 70 per ton. It is a matter of com­
mon knowledge that coal accounts for 
30 per cent, of the cost of production of 
cement. So, in the interest of the 
Industries of the South, it is high time 
that the transport bottleneck between 
Bezwada and Madras should be re­
moved. Sir, Bezwada is the common 
line of communication from Calcutta 
to the South, from Delhi to the South 
and from Hyderabad to the South. This 
bottleneck therefore should be remov­
ed at once.

Then again, in 1952-53 from coal 
freight alone the railways earned as 
much as Rs. 22 crores. But in spite 
of it the Railways are not able to cater 
to the needs of the industry with the 
result that the coal industry has to 
restrict its production for want of 
wagons.

Wheel sets are being indented for 
from Italy. Tt could be easily manu­
factured in the Tata Iron Works. 
During war-time we had manufactur­
ed them in the various ordnance fac­
tories. I was really surprised when 
I saw these things, keeping ip view 
the text of the speech of Minister 
introducing the Budget in which he 
said: *'I have found that the Mool- 
gaonkar Committee have found that 
there are surplus engineering capa­
cities and I am trying my best to uti­
lise it**. Here, at the same time, we 
find that even wheel sets for car­
riages, locomotives, and wagons are 
being indented for from Italy at a
758 P.S.D.

price twice as much as we can get 
them here. Wheels at Tatas could 
be got at Rs. 690 whereas wheelsets 
from Italy cost us Rs. 1600 f,0T. 
India.

This will be the Anal year when 
the general convention would be in 
operation. A Committee will be 'ai>- 
pointed to go into the finances of the 
Railway and as the Minister has said, 
it would be a Parliamentary Com- 

‘mittee—I hope it is so. I would 
like the hon. Minister to widen the 
terms of refererice of this Commit­
tee because there are so many things 
to be looked into. The whole finan­
cial structure and even certain other 
things connected with Railway re­
venue like rates and freights, etc. 
are to be looked into. I would very 
strongly request the hbn. Minister 
to widen the terms of reference of 
this Committee which will go into the 
general convention.

The time is short; many matters 
have to be dealt with. I would make 
a passing reference to the develop­
ment fund here. On looking into the 
Budget of last year, I tlfought that 
there was a provision of only ten 
lakhs of rupees for the Hingoli- 
Khandwa link: because it was a bê  
ginning year but this year also an­
other sum of Rs. ten lakhs only is 
provided; that is. as against the anti­
cipated cost of 7-50 crores of rupees, 
we are going to get for the linking 
of this Hingoli-Khandwa Railway a 
very meagre sum.

Another point which my friends 
were telling me to put before this 
House—I do not expect any favoura­

ble reply from the hon. Railway Minis­
ter; I will receive a reply after eight 
months from the Railway Board 
about the suggestions that we make 
regarding the Railway in thi.<? House 
—waai linking of Bombay-Mangalore 
section. Bharat Jyoti, In its edito­
rial. has written urging this con­
struction Immediately. How this 
area came to be neglected? Because 
British Government wanted to help 
the British shipping Industry this 
portion was neglected and there was
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no urgency for it. Chamrajnagar- 
Satyamangalam has not been taken 
up. This was decided by the Central 
Board of Transport in the year 1952 
—which met before provisional bud­
get which came before this House— 
it was clearly mentioned that this 
Chamrajnagar-Satyamangalam link 
will be taken up in the year 1954-55 
subject to finances. This is the rail­
way for which the people of Mysore 
have been agitating for the last 30 
years and suddenly the Minister, for 
reasons otherwise, wants to have an­
other link. That is very good; we 
welcome the Hassan-Mangalore link. 
At the same time we earnestly urge 
that these three links should be 
taken up.

Now, I come to labour welfare. 
The other day I saw a statement 
given in reply to a question that 

there axe about 1.300 Railway em­
ployees who are affected by T.B. Gov­
ernment said that hospitals with 300 
beds will be provided. They have 
changed their mind after two years 
for they are going to have annexes 
attached to the sanatorium and I do 
not know how many beds would be 
provided. For the whole Railway 
we have got about 2689 beds and In 
the Western Railway, I do not know 
why there are relatively less number 
of beds compared to other zones. 
When we have got Railway employees 
who have been affected by T.B. to 
the tune of 1300. you can imagine 

how having annexes and in hospi­
tals with 2689 beds is going to help 
our employees. There is very ur­
gent need for constructing more hos­
pitals and spending more on the so­
cial security.

Now, I come to housing, a very 
important thing. At the rate of 8000 
or 9000—we are having 8000 or 9000 
probably by the end of the Budget 
year—Jf we go, I do not know when 
every Railway employee will have a 
quarter.

Shri Namblar (Mayuram): Hund­
red years.

Shri Bhagwat Jha Azad: By then, 
you will come there.

Shri T. B. Vittal Rao: At least 75 
to 80 years. The other day when I 
saŵ  Railway Minister’s speech deli­
vered last year, J thought the Minis­
ter of Railways was quite earnest. 
He said: “ I visited the Delhi quar­

ters and it pained me-----I was real­
ly thinking that he was really in­
terested. What do we find? The 
quarters are not being improved. 
Twenty lakhs of rupees are spent on 
the construction of a Railway Station 
for the fast developing metropolis. 
It is nice that we should have a 
twenty-lakhs Railway Station. You 
do have it, not twenty lakhs but 
forty lakhs, but show some conside­
ration for the Railway employees. 
There are quarters at Delhi—I am 
not talking about quarters elsewhere 
—opposiie the Old Delhi Station. Dur­
ing rainy season all the rain water 
collects there and people who are 
living in those quarters have to wade 
through knee-deep water. There is 
not a single window provided for 
these class IV staff—not a single 
window provided. During the sunv 
mer of Delhi, how do you expect 
people to live there? They have not 
requested for other quarters, not 
even for alteration. They simply 
wanted one electric connection so 
that they could utilise fans and lights. 
That should be done.

About the temporary staff, I re­
member the hon. Minister said that

• they would be confirmed at the rate 
of 5,000 per month—I again repeat 
—the rate of confirmation is not at 
5000. Even now there are nearly a 
lakh of temporary staff excluding 
workshops. Now recently an order 
has been issued by the Railway Board 
asking them to confirm those who 
have put in three years of service 
and over. This applies only to work­
shops and this at least should, be 
extended to all categories of staff.

*Shri Kanda^amy (Tiruchengode): 
Mr. Deputy-Speaker, Sir, I thank jrou

^Original speech in Tamil.
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very much for granting me the faci­
lity of delivering a speech in the 
House in my mother tongue Tamil, 
as I am not acquainted with the 

English language or with Hindi lan­
guage. I am sure that this facility 
need not be given always but only 
on rare occasions. The budget speech 
as delivered by the hon. Minister 
for Railways discloses a surplus in 
all respects but when taken to indi- 

 ̂ vidual cases of certain railways after 
re-grouping I find that all is not well 
and that soecial attention is all the 
more needed in the intensity.

Sir, I am coming from Tiruchen- 
gode Constituency and in the third 
class compartments, the passengers 
are hurdled like inanimate objects 
without knowing the capacity of the 
compartment. Even the monkeys are 
allotted two feet space in the wagons 
and other compartments intended for 
carrying them but so far as human 
bemgs are concerned not even six 
inches are given for their spacing 
within the compartment. I wish 
that the Ministry would see that the 
capacity of each compartment should 
in no case be exceeded even by one 
passenger. There should be a train 
conductor for each compartment or 
each rake so that the conductor shall 
look to its capacity or prevent the 
excess of passengers getting into the 
particular compartment. After 
the compartment is full there should 
be a board indicating 'Tull*' to be 
hung at the doorway. Even in the 
buses carrying twenty to thirty pas­

* sengers, there is a conductor and it 
is bad that the whole train with ele­
ven or twelve compartments is given 
only two conductors to look after the 

N needs of the passengers. It is ridi­
culously low and it should be revis­
ed in the manner I have suggested.

As regards opening of new lines, I 
shall be permitted to say that the 
Salem line shall be linked with 

Trichinopoly touching Musiri, Totti- 
yam and Namakal and other Impor- 
tfnt places. A survey may be order­
ed ip study this proposal.

I am very sorry to say that after 
re-grouping the disposal of the cor­
respondence takes longer time than 
needed and so it should be expedited.

The allowances given to the Guards, 
T.T.R. and Conductors are very 
meagre and they should be given 
consistently with the expenditure of 
their journey.

As regards employees of the IV 
Grade, I wish to say a few words. I 
want them to discharge their duties 
properly and honestly and I want the 
Government to give them extra pay 

and other amenities to stimulate 
their enthusiasm so that their ser­
vices are towards the national cause

Shri Radhelal Vyas (Ujjain): Does 
not the hon. Member know English?

Mr. Deputy-Speaker: He could not 
express himself so well in English.

Shrl Kachiroyar (Cuddalore); Sir, 
the Railway Budget for 1P54-65, 
though considered as fairly satisfac­
tory in certain respects, is very dis­
appointing so far as the interests of 
South India and particularly of Mad­
ras State are concerned. It clear­
ly indicates to a certain extent the 
step-motherly treatment which the
South is receiving at the hands of 
the Central Government. During 
the first three years of the Five Year
Plan, which professes to make the
country developed all round, not
even a single new major work has
been started in the South, especially 
in any part of Madras State.

As in other parts of the country, 
there are several places in the South 
which are badly In need of railway 
facilities and which would give bet­
ter returns ii their needs are attend­
ed to. Even in the Budget estimate 
for 1954-55 not even a single new 
work has been included, though cer­
tain works have been proposed to 
the Railway Board: For Instance, as
the hon. Member on the other side 
pointed out Jtist now the work of
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electrification of the line from Tam- 
baram to Villupuram has not been 
included, though the necessary plans 
and estimates have been with the 
Railway Board for several years. 
The hon. Minister has simply said 
that the Question of the electrification 
of this line is receiving the attention 
of Government and that it will be 
considered along with other similar 
works when the complete survey re­
port has been received and examined. 
But the statement of the hon. Min­
ister looks rather strange in view of 
the fact that this scheme has been 
before the Government for several 
years and the scheme is of a highly 
remunerative character, apart from 
the fact that it will provide greater 
facilities to the public. However, in 
view of the assurances given by the 
hon. Minister that if finance and 
materials were available he would 
not hesitate to come to the House 
with a supplementary demand for 
starting construction of new lines, It 
is hoped that the Tambaram-Villupu- 
ram scheme will be worked out in 
the near future.

About a little more than one crore 
tons of coal are being consumed 
every year by all the Railways. Out 
of this total requirement only 24 per 
cent, is being supplied by the railway 
collieries, the rest being supplied 
from outside. In spite of the fact 
that such a huge quantity of coal is 
being consumed every year by the 
Railways, the Central Government 
have not so far paid any keen atten­
tion to the lignite mine at Neiveli in 
South Arcot, where different types of 
coal and several other by-products 
are said to be abundant in a fairly 
wide area. It is also said that if this 
mine is worked out satisfactorily 
there is every chance of setting up 
several industrial projects in the 
South and thus the economic condi­
tion of the South will be improved to 
a certain extent. At present a pilot 
scheme is working there with very 
few implements which are very jold 
and worn out. and it is said that they 
will become out of use very soon if 
they are not renewed immediately.

for which a large sum will be re­
quired. The exact position of the 
present working of the scheme was 
explained to the hon. Minister for
Production during his recent visit
to the mine. But I do not know what 
action he has taken so far in this 
direction. The Madras Government 
is now in charge of this work, with 
its meagre means. If the Central 
Government, for various reasons, are 
not in a position to attend to this 
work, they should place full grants 
and loans at the disposal of the Mad­
ras Government so that the work may, 
be carried on satisfactorily.

TJie hon. Minister has stated during 
the course of his speech that accord­

ing to the instructions issued by the 
Railway Board all Railways have 
been asked to purchase their require­
ments of <iertain articles such as bed- 
sheets, table covers, dusters, hand 
towels and durries in khadi only and 
the Railways have readily adopted the 
use of khadi. Only last year an Act 
was passed to raise funds by levying 
an excise duty on mill cloth mainly 
for the pui^se of developing khadi 
and other handloom industries. The 
funds so raised are to be utilised for 
improving the patterns, finding suita­
ble markets etc. for the cloths pro­
duced in these industries. One of 
the ways of finding suitable markets 
for them is the purchase of the hand­
loom produce by the Government for 
the use of their departments, institu­
tions etc. But if khadi alone is to 
be preferred, what will happen to 
the handloom industry which is our 
ancient and major cottage industry 
and to which lakhs and lakhs of 
people are wedded for their occupa­
tion and living? Thus, if the Gov-  ̂
ernment go on saying one thing and 
doing another thing, our country will 
never prosper and there will be no 
chance of our people to be better of.

The general public of the South 
desire that the name of the railway 
station Dalmiapuram on the Villupu- 
ram-Trichy chord line should be chang­
ed into Kallakudi for the main reason 
that the station is situated in the



1003 Railway Budget 1 MARCH 1954 Railway Budget 1004

revenue village of Kallakudi and Dal- 
miapuram is only the name of the 
colony which has sprung up recently. 
I also understand that hon. Minis­
ter has received several representa­
tions in this matter. I also hope that 
the House and the hon. Minister are 
aware of the recent agitation of the 
public in this connection. I do not 
clearly understand the reasons for 
the Government not having taken any 
steps so far to change the name. 1 
also do not understand the reasons 
for this reticence on the part of the 
Government from condesceding to 
concede to the request of the public.

Now I come to passenger amenities. 
In spite of the systematic policy adopts 
ed and special attention devoted by 
the Railways for several years to 
provide full amenities for passengers, 
the work has not yet been completed. 
Though financially or otherwise, the 
Government are not able to provide 
facilities in all the stations, at least 
the important and big stations where 
large number of people gather, ne­
cessary amenities may be provided. 
Stations like Chidambaram, Cuddalore 
Junction, Vallampadukai etc., require 
immediate attention. Chidambaram is 
both a pilgrim centre and an educa­
tion centre. To the west of the sta­
tion is the great temple of Shri 
Nataraja and to the east is the An- 
namalai University at a distance of 

about one mile. Students coming 
from the University and the people 
coming from the villages to the east 
of the station, are put to much in­
convenience before coming to the 
station on account of the crossing of 
lines. There is also no provision of a 
covered shed over the platform. Then 
again, there are no improved latrines.

I If a foot-overbridge is constructed, it 
will, to a great extent benefit the 
travelling public. Similarly, Cud­
dalore Junction also requires covered 
platforms and improved latrines. The 

station at Vallampadukai needs to be 
completely modified and necessary 
amenities provided as the present one 
is not catering to the needs of the 
public. This station when compared 
to the other stations on the section, 
is a very good epmlng one. There Is

good passenger, sugarcane, plantains, 
bricks, rice and paddy traffic and it 
is getting an income of about more 
than two lakhs of rupees every year. 

TTo this effect, a representation was 
also made to the hon. Minister, for 
providing necessary facilities.

It is gratifying to note that an out­
lay of Rs. 41,000 has been provided 
in the Budget for providing covered 
sheds over platforms and for extend­
ing foot-overbridge to the other side 
at the Cuddalore N,T. Station. I re­
quest..........

The Deimty Minister of Railways 
and Transport (Shri Alagesan): It
has been provided.

Shrt Nambiar: Not yet fully.
Shri Kachiroyar: X am coming to 

that. I request the hon. Minister, as 
represented personally to the hon. 
Deputy Minister during his last visit 
to Cuddalore, to construct another 
booking-office on the eastern side of 
the station so that it may be helpful 
for the passengers coming from 
eastern parts of the town, and they 
may not be put to inconvenience due 
to the level-crossing at a distance o£ 
a few yards to the south of the 
station which is located on an island 
platform.

As regards train services I have got 
sonfething to say. Some years back 
one Janata Express was running from 
Madras to Tiruchirapalli on the main 
line, but somehow or other it was 
diverted to chord line from Villupu- 
ram to Tiruchirapalli. As there are 
only very few through trains running 
on the main line, people are suffering 
very much to go to Madras. Fur­
ther, all the trains running from Cud­

dalore in Cuddalore-Vriddhachalam 
Chord line stop at Vriddhachalam and 
start back from Vriddhachalam and 
they have no connection with trains 

that are running on the Villupuram- 
Tiruchirapalli line. People who live 
in the south-western parts of South 
Arcot district which extends as far as 
Ariyalu are experiencing much 
inconvenience to come to and go from 
the District headquarters at Cud­
dalore. Therefore, I request the hoii.
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Minister to restore the running of the 
Janata Express on the main line and 
extend the running of the trains be­
tween Cuddalore and Vriddhacha- 
lam up to Ariyalur or at least up to 
Pennadam.

Shrimati Tarkeshwari Sinha (Patna 
East): Mr. Deputy-Speaker, Sir, let 
me at the outset congratulate the 
hon. Minister for the commendable 
speech that he presented to the House, 
I am not merely congratulating him 
for the facts that are stated in his 
speech, but also for the manner in 
which he presented them. There is 

an undercurrent of sincerity, modesty, 
and a growing awareness of devotion 
to duty.

Now let us come to the facts that 
have been presented before this House 
and examine them and see for our­
selves as to what we have been 
able to realise during the last year. 
We all know, that in the preceding 
Iwo decades, Railways had generally 
not been able to sustain their normal 
expenditure on maintenance and re­
newals. During the depression of 
the ‘thirties’, the problem was pri­
marily a financial one, as the decline 
in railway revenue imposed consi­
derable restrictions and diffttulties 
on the outlay required for re-equip­
ment and renewal. In the period of 
war, as well as in the post-war 
years, though there was a plentiful 
supply of funds, the severe shortage 
in the supply of specialised railway ma­
terials and equipment greatly cur­
tailed our procurement programme, 
and at the same time, we all know 
that there was an unabated and un­
precedented increase in the volume of 
traffic. From the flgures we can see 
that the passenger traffic rose to over 
two and a half times the pre»*war level. 
On Class I railways the figure In­
creased from 17,780 million in 1938­
39 to 39,780 million miles in the war 
years. The position was further com­
plicated by the large releases of as­
sets which the railway had to make 
in order to meet -ttie iftratagic re­

quirements in the Middle-East during 
the last war. Over eight per cent, 
of metre gauge locomotives, fifteen 
per cent, of metre gauge wagons, four 
thousand miles of track and four mil­
lion sleepers were sent overseas.

Partition brought in its train so 
many other problems. The main was, 
the emerging of Eastern Punjab and_ 
Assam Railways in the Indian Union, 
And they were without repairs, while 
the Assam Railway was left without 
any link with the rest of the Indian 
railways. The pattern of traffic was^ 
severely affected by the loss of Kara­
chi and the consequent diversion of 
traffic to Bombay at a time when it 
had already reached saturation point. 
The major concern was, therefore, re­
habilitation and re-equipment to meet 
the new needs. Attention had to be 
given as much to renewal of rolling 
stock, as to the track on which the 
traffic was carried. About one-third 
of the locomotives and coaching ver- 
hicles and one-fourth of the goods 
wagons on list as in April 1951 had 
already attained their normal age. 
The volume of traffic waiting to be 
moved had increased from 58,000 to 
over 106,000 wagon loads by the mid­
dle of 1951. Speed restrictions pre­
vailed over 3000 miles of the line 
thus creating severe bottlenecks. In 
addition there was the public de­
mand for the restoration of dismant­
led lines. Improvements in signal­
ling and inter-locking had to be car­
ried out in order to meet the require­
ments in the interest of safety and 
speed. Better passenger amenities 
had also to be provided and urgent 
measures put through for the welfare 
of staff. In these circumstances, if 
we judge the achievements of the 
railways, we cannot help in saying 
that they have been remarkable.

Let us take the case of passenger 
traffic. Are not the Improvements in 
amenities remarkable? What was 
the fate of passengers a few years 
back? I think it was a well-known 
fact that there were patsengem be» 
lonilhg to six dfirtwos and not bur.
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The last two classes of passengers 
were foot-board passengers and 'on 
top of the roof’ passengers. But, are 
they to be. seen now? We can hardly 
see travellers on the top of the roof. 
Even at the time of Kumbh Mela con­
ditions were very good. My friends 
from the Opposition will jump and say: 
"what about the three or four per­
sons who were killed?** I know that. 
But, the Kumbh Mela crowd was not 
a normal one; it was a crowd unpre­
cedented in the history of India, and 
we can say that the railways have 
done a remarkable job in carrying 
their burden. Any man who has any 
sense of patriotism, who has any 
sense of truth and fairness in him, 

must congratulate the Railway ad­
ministration for the huge traffic that 
they have carried and the burden of 
responsibility they have shouldered. 
As we find from the Railway Minis­
ter’s speech, they have run 327 or so 
special trains and 500 shuttle trains, 
and have not spared either effort or 
time in making the necessary adjust­
ments to provide transport facilities. 
Now if we compare our past ex­
perience in the handling of over­
crowding, what do we And? It was 
never as colossal as the Kumbh Mela 
crowd. It was even surprising for us 
Members of Parliament who had to 
come over to Delhi only a few days 
after the main day of the Kumbh 
Mela, that is. after the 3rd of Febru­
ary, we had expected that we shall 
be received by a big waiting crowd. 
What did we And? When we reached 
Allahabad, only the normal traffic 
was there. It was a wonderful thing 
that the passengers who had taken 
first class or second class compart­
ments were even able to sleep in the 
compartments. There were hardly 
four or five passengers in the conv 
paitmcnis. This is how the Railways 
have borne the responsibility for the 
abnormal traffic in the Mela.

5 P.M .

What is the condition of normal 
traffic at present? When we talk of 
over-crowding, we are not talking 
about the present. We talk about

the past and perhaps ;t is fashion­
able for my hon. friends in the Op­
position to talk about the past and 
the future, they go on lamenting over 
the past agony.

In other respects also, there has 
been a marked improvement. I come 
from an area which, has a large rain­
fall. In most of the lines, the sta­
tions were without coverings. Dur­
ing the last one jrear, they have put 
up covering on many of the stations. 
Water facilities, lighting facilities and 
flooring have been improved. It was 
surprising that in many of the
stations matti had been provided for 
washing hands and even in some 
stations they had provided datuuB a« 
well. Though it is a very minor
thing, I am mentioning this because 
it shows the earnestness of the Rail­
ways to look to the amenities of the 
passengers.

But the most striking improvement 
that one feels is in regard to the be­
haviour of the Railway officials to­
wards the passengers. There is now 
no more the burra sahib mentality 
of the olden days. The whole con­
ception of the behaviour of these
officials towards the passengers has 
undergone a vital change and that a 
wonderfully refreshing.

Now, let us come to the financial 
position of the Railwasrs. Last year, 
when the Budget was discussed, the 
Members in the Opposition thought 
lhat the budget was far from reality, 
and that it had no relationship with 
the facts. They said that there has 
been depression or rather a recession 
and that there has been an acute fall 
in agricultural and industrial pro­
duction and forecasted that the estir 
mated earnings would not be availa­
ble, and feared that the proposed 
gross earning would not be realised. 
But, 1 am sure that they would be 
happily surprised that the estimates 
were accurate almost to a mwee. I 
myself was surprised whether »:i es­
timate of that type could cover be 
formulated. For the Information of 
the House I must tell the House that
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for the year 1952-53, the revised es­
timate of the gross receipts was 
Rs, 269-55 crores and the realisation 
was Rs. 270*56 crores. As regards 
working expenses, the revised esti­
mate was Rs. 188-85 crores and the 
actual expenses were Rs. 187-96 
crores. The estimate under surplus 
^as Rs. 9*48 crores and the actuals 
came to Rs. 13-19 crores. So, I think 
that my hon. friends will have to
agree that the Railway administra­
tion made a more or less correct esti­
mate in this field and that their fears 
that there would be a fall in agri­
cultural production and industrial 
output, and that there would be a 
fall in the earnings of the Railways 
were baseless.

Coining to the year 1953-54, so far 
as gross estimates were concerned, 
the figure was Rs. 272-28 crores. The 
revised estimate was Rs. 272 crores. 
That is to say, it was less by a sum 
of Rs. 28 lakhs. But, even there, the 
explanation shows that the difference 
was due more to a different method 
of accounting than to actual loss. As 
regards working expenses, they have 
increased. The estimate was Rs. 190-90 
crores and the actuals were 
Rs. 197*63 crorep. But even this 
little difference is due to certain events 
that took place after the budget was 
presented and brought about by the 
circumstances, which are well known. 
I need not repeat all that.

So far as the figures for 1954̂ 55 are 
concerned, I think there is reason to 
be a little more optimistic than the 
figures presented to the House ap­
pear to show. The Railway Minis­
ter has rather been over-cautious. Any 
one who is conscious of the growing 
economic activity will certainly say 
that the earnings for the year 1954­
55 will be even a little higher than 
the budget proposals are inclined to 
show. According to the budget pro­
posals, the passenger traflftc earnings 
will be Rs. 101-.55 crores and I think we 
have no special reasons to expect a 
substantial increase so far as the pas­
senger traffic is concerned. But, so

far as goods traffic is concerned, I 
feel I must say that though the esti­
mated income is Rs. 148-6 crores, 
we are likely to get something more, 
if not appreciable, something more 
than what is indicated in the budget 
proposals. Even in passenger traffic, 
I feel that the earnings can be in­
creased, because, more than the eco­
nomic factors acting as a damper on 
passenger receipts, it is the leakage in 
revenue which is responsible for this 
state of affairs. I think that this 
question requires immediate and con­
tinuous attention by the Railway 
Board. For this purpose, it is neces­
sary to examine how the present cnnr 
ditions facilitate entry of tirketless 
travellers into trains and their exit 
from the stations. Also, the arrange­
ments for the issue of tickets at all 
stations have to be looked into. Only 
in a few stations are the booking 
offices regularly opened and closed. 
In most of the smaller stations, hard­
ly the booking offices are opened 
T^e train comes, and even then, the 
booking office is closed. The train 
leaves the station. Almost 99 per 
cent, of the passengers get into the 
train without tickets. If this state 
of affairs is allowed to go on, we can 
never expect to increase the earnings 
from passenger traffic. This has to 
be checked. Of course, the Railway 
Minister has given assurances on this 
matter. But, I think the matter re­
quires more vigilance than what they 
are showing now. I also feel that 
stimulants for encouraging travel by 
the offer of concessions In fares will 
increase our Railway earnings to a 
great extent.

Now, I come to a few suggestions 
that I want to make to the Railway 
Minister, I hope that he will look into 
the matter and give due attention to 
these suggestions. The first is about 
the coordination of transport as a 
whole. In economically advanced 
countries, which have a well-develop­
ed transport system, the emphasis in 
the problem of coordination is on the 
aspect of inter-carrler compel tion 
and its regulation. In countries like



lO II Railway Budget 1 MARCH 1954 Railway Budget 1012
ours with an under-developed trans­
port system, the problem in the words 
of the report of the Inland Transport 
Committee of the £CAF£*s second 
session in January 1953 is '*one of 
utilisation in the most economical 
manner of the existing transport capa­
cities and to a large extent that of 
overall planning of transport develop­
ment on a rational basis, to augment 
transport capacity in the most suita­
ble form*'. Now the question is 
whether the Five Year Plan for Rail­
ways and Transport is built on the 
solid foundation of such a coordina­
tion, Though the Planning Commis­
sion fully appreciates Ihe importance 
of coordination and observes that 
‘'different forms of transport are 
parts of an integral system” which 
cannot be considered in isolation, it 
seems that the Plan itself has not 
been drawn on the basis of the total 
need of the system, but it is drawn 
on the basis of the individual re­
quirements of the each transport 
system. The Plan, therefore, should 
be revised in the light of the blue 
print and the main objectives which 
have to be aimed at may be summed 
up as follows. Firstly, the different 
means of transport should be so in­
tegrated and worked as to provide 
in combination, through traffic facili­
ties from one place to another through 
different means of transport. Second­
ly, as a corollary to this Is the pro­
vision of adequate facilities of 
through booking between various 
forms of transport. Thirdly, arrange­
ments should be made to provide 
suitable dual purpose equipment and 
vehicles, etc., to facilitate through 
transport from one means of trans­
port to another. I also feel that a 
necessary pre-requisite for this is the 
setting up of a suitable organisation. 
The Planning Commission itself has 
stated that it is necessary that all 
central plans for the development of 
transport should be reviewed by a 
central body in the interest of over­
all co-ordination. Such an authority 
should be small high-power commit­
tee, representative of the various 
forms of transport which should bring 
to bear on the question before them. 
In the words of Mr. Herbert Mor­

rison, not a “Railway mmd” , “an 
omnibus mind*’, but “a transport 
mlnd'\ in drawing up the Plan and 
also in allocating finance for develop­
ments and new projects.

There is another small point that 
I would request the hon. Minister to 
make a note of, and that is, though 
Railway transport is predominantly 
a service, sale of this service by its 
providers is based on certain commer­
cial principles. The capital at charge 
is over Rs. 850 crores and the solven­
cy of the Indian Railway system can 
be ensured only by strict adherence 
to these principles. The responsibili­
ty of a welfare State owning and 
managing such a large undertaking is 
particularly onerous and they require 
very Intimate consideration on a 
financial and commercial basis with­
out hampering the convenience of the 
passengers or the goods that are to 
be carried. The users of the Railway 
transport, for conveyance of agrlculr 
tural produce or raw materials for 
industrial use or external export have 
to keep the cost of transport within 
reasonable limits, so that its inci­
dence may not be felt on the price 
of the commodities which are going 
to be consumed by the consumers be­
cause they are already poor. So, 
the charges on the goods carried, 
should be based on certain basic prin­
ciples. At present the Railway Ad­
ministration is charging on the prin­
ciple of “what the traffic can bear*’. 
I do not understand the reason for 
this. The interests of the providers 
of transport and those of the users 
must be co-ordinated in this respect. 
The present principle is very cum­
bersome from the point of view of 
the producers who send goods as well 
as the consumers because in the lon^ 
run they have to pay for the price 
charged on these goods that are car­
ried.

, Next to the method of charging is 
the safety of the articles entrusted to 
the Railways for carriage and the 
mounting claims. The reason for an­
xiety is the mounting claims for com­
pensation. Day by day the claims for 
loss, theft, damage etc., are going up
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and up. They are not decreasing, 
they are rather increasing. This pro­
blem is of great complexity because 
the State is the sole guardian of the 
life and property of its citizens, and 
Railways being managed by the State 
they have a double responsibility of 
safeguarding the property of the iiv 
dividual. The security measures now 
taken by the Railways have till now 
hardly proved effective. In the 
U.S.A. where all the Railways are 
company-owned and in the U.S.S.R. 
where all the Railways are State- 
owned as in our country, all the risks 
are taken on Railway account. They 
are on Railway risk. But here we 
have two classifications, owner's risk 
as well as Railway risk. This state 
of things does not help traffic much. 
The modern conception is to accept 
all articles on Railway risk and not 
on owner’s risk, as they are doing in 
the U.S.A. or in other advanced coun­
tries of the world. So long as this 
is not done there will be diffloulties 
and there will be dissatisfaction 
among the Railway users. The ideal 
therefore should be that articles 
should be accepted at Railway risk. 
But I appreciate that at present we 
cannot hope for this because it re­
quires larger responsibility on the 
part of the Railways as well as larger 
financial burden. But I should like 
to suggest that as early as possible 
this should be accomplished and all 
articles should be carried on Railway 
risk and not on owner's risk.

Another point I would like to sug­
gest which is of considerable import­
ance to the Railway as well as to the 
users is the condition of packing for 
carriage imposed under section 74-A 
of the Indian Railways Act. All ar.- 
ticles tendered by goods and pas­
sengers trains have these specific 
packing conditions from August 1. 
1950. Soon after the Act was amend­

ed in 1949, the Indian Railway Cor- 
fercnce Association, New Delhi, pro 
posed these conditions without actual 
test for want of time. So sometimes 
they are very cumbersome for the 
persons who send goods by passengers

or goods trains. Then also the me­
thods of handling at terminal points 
or at stations are largely by manual 
labour and until mechanical liand- 
ling is done, the strain caused by hand­
ling has to be taken into account. 
Further, the possibilities of introduc­
ing in proved methods of handling, 
such as Palletisation at terminal 
points, remodelling of goods sheds 
with conveyers for moving articles 
etc., have to be considered if we want 
to avoid the difficulties which pas­
sengers have to face. This is a pro­
blem that concerns the providers of 
the facilities, i.e., the Railway Ad­
ministration, as well as its users. So 
this problem should be discussed in 
consultation with the Railway users. 
Also I would like to suggest that 
there should be consultation with the 
Indian Standards Institution also. I 
may observe in passing that the Bri­
tish Transport Commission in U.K. 
collaborates with the British Stan­
dards Institution. So, the Railway 
Administration should also have the 
full co-operation of the users and the 
Indian Standards Institution.

Finally, the need for remodelling of 
wagons is also a problem because it 
will be a preventive measure for the 
losses that Railways have to bear. 
The wagons as they nre now fabri­
cated are liable to structural defects. 
Their doors do not close tightly, and 
it is very easy for the culprit to in­
sert a sharp instrument from ouU- 
side and bleed the goods that ^re in 
the gunny bags. In my constituency 
of Mokameh, most of the theft is 
committed in this manner. The 
wagons seem to be in order, but when 
opened, the gunny bags are found to 
be empty. This may be a minute 
matter, but this requires Immediate 
attention. It is inconceivable that 
our engineers so far have not been 
able to mrdel a wagon that can eli­
minate sudh interference from out­
side.

Before concluding my speech, I 
would like to say something about 
the Gaj^a bridge over Mokameh.
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It is a happy news that the work has 
been started in right earnest. This 
will be an outstanding achievement of 
the Indian Railways in \he whole 
world, because the bridge proper i« 
estimated roughly at Rs. 7 crores and 
the guide and protection works re­
quired to stabilise the mighty Ganga 
at the site of the crossing will cost 
another Rs. 8 crores approximately. 
The high approach banks, specially 
on the north side, the new trsnship- 
ment yard, the various diversions and 
flying cross-over lines and numerous 
other connected works may cost in 
all about Rs. 16 crores. It is stated 
that nothing on this scale has been 
attempted in the way of taming and 
controlling a river, in India or in the 
whole world so far. So in order to 
maintain the highest efficiency, the 
Railway Administration should take 
an all-India team together with ex­
perts of foreign repute.

But here, one thing requires the 
serious consideration of the Railway 
Ministry. When the land for the 
proposed Ganga bridge was acquired, 
the Railway Ministry had given an 
informal assurance to the people who 
had become landless as a result of 
the acquisition of land, that they 
w'»uld be provided with alternative 
employment. And now when the op­
portunity has arrived the results are 
very disappointing. The appoint­
ments are being made by the Zonal 
Selection Board which has its office 
at Calcutta. Tt is really surprising 
that not a single Member from the 
State of Bihar is included in that 
Board when there are already Mem­
bers representing Wesft Bengal and 
Assam. I do not know why this 
step»-motherly treatment is meted out 
to Bihar especially when it has a 
larger area and a bigger population 
than the other two States concerned. 
This has caused severe disappoint­
ment and dissatisfactiOB among the 
people there. I represent that area 
and I have received hundreds of 
letters complaining about this, stat­
ing that no consideration is being 
shown to them, that their applications 
go to the waste paper basket* they 
are not oonsidened at all. I have not

brought those letters here, but the 
whole file has become a huge one. 
I had a talk with the hon. Railway 
Minister, and when I asked him why 
a representative of Bihar was not 
included in that Board he said that 
at this stage, it could not be done. 
Why cannot a representative of Bihar 
be included in that Board. I really 
cannot understand? Unless this state 
of aifairs is put an end to, there will 
be widespread dissatisfaction, and it 
will go on growing in the future. 
I must warn the Railway Ministry 
about this matter, because day by 
day it is becoming very serious. 
Hundreds of people have been thrown 
out of employment, and in these days 
of unemployment, when so many 
persons have become landless, If Gov­
ernment are not coming forward to 
provide them with alternative em­
ployment.

Mr. Deputy-Speaker: Are there no 
Members of Parliament in that 
Board?

Shrlmall Tarkeshwari Sioha: The
result will be frustration. I am very 
sorry to say that I could not raise 
this matter in the consultative com­
mittee, because that committee does not 
deal with appointments or dismissals 
of railway staff. That is why I had 
to raise this matter in the House.

Now it is my earnest request to the 
hon. Minister of Railways and the 
Railway Board to reconsider their de­
cision about co-opting of a represen­
tative from Bihar. I am not saying 
this with any black heart or with any 
grudge, but it is my earnest request 
that when the appointment letters 
are issued, they shouid lie sympathe­
tic towards these landless persons. 
It is* not that I want any favour from 
the railway administration, but these 
persons have been thrown out of 
employment, and they are getting 
frustrated day by day. In order to 
save their lives and existence, I would 
request the Railway Minister to re­
consider this matter in right earnest, 
and do whatever is required in this 
mstter.
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With these few words, I thank the 

House for the indulgence shown to 
me, and I thank you for having given 
me an opportunity.

Shrl BCiagwat Jha Azad: May I know 
whether the time-limit has been ex­
tended to twenty-five minutes?

Mr. Deputy-Speaker: Fifteen minutes,

Shri C. D. Pande (Naini Tal Distt. 
cum Almora Distt.—South West cum 
Barielly Distt.—^North): It was for 
the lady.

Dr. Lanka Sundaram (Visakha- 
patnam): Nv> chivalry left in this
House, a matter of shame!

Mr. Deputy-Speaker: The time-limit 
is fifteen minutes.

Shrl Bhagwat Jha Axad: 1 find my­
self in a difficult position as to which 
class I should put myself into. There 
have been two types of speakers be­
fore me, one type consisting of per­
sons who were over-conscious of the 
other side, and therefore charged the 
hon. Railway Minister from the very 
start with a hundred years* plan and 
said that the hon. Railway Minister 

would not consider their claims with due 
respect, and the other type consisting 
of persons who started with the words 
‘proud*, ‘thanks’, ‘congratulations’, etc. 
I do not know to which category I 
belong, and it is for the House to 
decide it, after I have finished my 
speech.

Shri Baiual (Jhajjar—Rewari): We
have decided already.

Shri BCiagwat Jha Aiad: It is sur­
prising that Shri T. B. Vittal Rao 
started the attack on the Railway 
Ministry with a very weak point, viz., 
locomotives. When we had been to 
Chittaranjan along with our friend 
Shri Nambiar—who is not here now— 
he was pleased to say that it Is a very 
fine institution, because the loco­
motive produced by the Chittaranjan 
Factory is only about Rs. 1 lakh more 
costly than the foreign one which is

landed at Calcutta. Even thig extra - 
Rs. 1 lakh is met by loans given by 
the Central Government, and it is 
hoped that these loans will be repaid 
to the Central Government by Chitta­
ranjan in their heydays.

I now come to the Budget proper, 
which has some inspiring features, in 
my opinion, though according to my 
hon. friend opposite, it is very pessi­
mistic. I feel that one satisfactory 

point of the Budget for the coming 
year is the allocation of Rs. 95 crores 
for works, machinery and rolling 
stock. It is a good investment on which 
we can expect a reasonable return, be­
cause it will provide the country with 
proper communication facilities, there­
by adding to the general economic 
activities in the coimtry.

The hon. Minister has assured us 
that arrangements are being made to 
step up expenditure on construction 
works also, and we hope that the con­
ditions in the country will become 
more prosperous in the future. From 
the speech of the hon. Minister, we 
also find that he is striving his best 
to procure the necessary rolling stock 
from outside the country. In pur­
suance of this policy, we find that 
in the coming two years, 16,000 
wagons and 830 locomotives will be 
purchased. Though this unusually 
heavy procurement is being made in 
a very interesting and encouraging 
manner, I feel rather doubtful whe­
ther these things will be procured. Out 
of these 16,000 wagons, only 10,000 can 
be produced inside the country. There 
is still a gap of 6.000 left. Indigenous 
manufacturers and other engineering 
industries, which according to the 
Mulgaonkar Committee’s report are 
having a large part of their capacity 
lying idle, can fill this gap.

The cstlifi^tes for the year 1954-55 
anticipate a surplus of Rs. 5*14 crores 
as compared with a surplus of Rs. 
3*18 crores according to the revised 
estimates as against Rs. 9*31 crores 
according to the original estimates for 
the current year. During the year 
1959-53, the anticlpateij surplus was
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Ra. 23-47 crorea according to the 
original estimates, while that accord­
ing to the revised estimates was only 
Rs, 9-48 crores. So I am not very 
optimistic like the lady Member who 
has gone out, that the financial posi­
tion of the Railways is a happy one. 
This clearly indicates that the biggest 
nationalised undertaking in the coun­
try which has been enjoying a mono­
polistic position is fast falling a prey 
to the law of diminishing returns. The 
Central Government are pumping in 
more and more money into the under­
taking, but the return is becoming 
less and less. So. I am very appre­
hensive of the financial position, and 
I do not know how far the returns will 
diminish. So it is very necessary that 
this fall in returns should be checked 
soon. Viewed against this background, 
the surplus of Rs. 5*14 crores is not 
a very impressive one. In my opinion, 
the railway authorities might consider 
themselves fortunate ff they are able 
to balance the budget at the close of 
the year.

[P an dit T h ak u r D as B harcava in the 
Chair"]

I feel these estimates are based on 
certain assumptions which are widely 
open to Question. The first of these 
assumptions is that the gross receipts 
in the coming year will increase, and 
this point has been supported by one 
of the previous speakers. But I feel 
these assumptions are open to ques­
tion. The gross receipts are expected 
to increase as a result of an increase 
in the passenger and goods earnings. 
But I do not expect the passenger 
earnings to increase. ,because there is 
a fall in the prices of primary pro­
ducts, even though the agricultural 
prospects ’n the country are favour­
able. Secondly, we find there is also a 
fall in the operational efficiency. This 
has been responsible for a number of 
accidents in the last few months. The 
hon. Railway Minister has given us 
an assurance that “these accidents 
should not cause any undue appre­
hension or alarm.” And that a com­
mittee has been set up to report on 
these accidents, drid to recommend 
measures for ensuring safety. But I

doubt whether these reports and 
recommendations can remove the 
defect, unless Government are deter­
mined to check the same.

I am sorry to say that from j 
budget speech, i do not find there is 
any determination on the part of the 
Government to improve this operatio­
nal efficiency which is going down very 
fast. I feel that the appointment of 
a Committee and reference in the 
budget is more a routine work than 
any serious effort on the part of the 
Government to reduce these accidents 
which are fast taking place in the 
country, thereby causing apprehension 
in the mind of the common man. Not 
only that. There is a sentence in the 
Budget speech which says that “the 
implications and pi acticability of cer­
tain suggestions for adjustment In 
freights and fares are being consider­
ed.” Though the Railway Minister 
himself has said that there has been a 
halt in the downward trend of passen­
ger earnings, he is proposing another 
thing which, in my opinion, is not a 
wise move. So due to these four 
conditions which I view from my 
point of view. I do not think there 
will be any increase in the earnings 
from passenger traffic.

So far as earnings from goods traffic 
are cbncerned, 1 feel that though there 
is removal of control, there is better 
freedom in movement, still the opti­
mism of the Railway Minister might 
be shattered due to the reason that 
though there is increased industrial 
activity in the country, the turnover 
of the goods is not very heavy. It is 
not so rapid, because I find that the 
wagon shortage is still there, and 
though we have very reassuring pro­
mises from the hon. Minister in his 
budget speech, I feel that in spite of 
the .best efforts to increase the num­
ber of wagons uo to 16,000—because 
only 10,000 will be produced in the 
country—the supply cannot catch up 
with the demand in the next two 
years. Therefore, the wagon shortage 
will continue and I feel that there will 
be no increase in the traffic earnings
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as well. Viewed from all these points 
of view, I feel that the surplus of 
Rupees five point odd crores in the 
budget for 1954-55 is not very impres­
sing and it will be a fortune for the 
authorities if they close this finan­

cial year with a surplus budget. There­
fore, I disagree with my friend here 
that they may Ret increased receipts.

The hon. Minister has circulated a 
pamphlet showing the effects of re­
grouping. Very rightly. We demand­
ed it last year and it has been given 
to us. I have gone from page to page 
and line to line of this pamphlet look­
ing for the advantages of regrouping. 

The advantages written under the 
heading 'Advantages from regrouping’ 
are: that there has been removal of 
some* administrative and mechanical 
units here and there, there has been 
abolition of junction points for the 
through trains and there has been 
elimination of certain other small 
things. These are the advantages men­
tioned in that pamphlet. I am sorry, 
Sir, in my opinion the effects of re­
grouping are not worth the paper it 
has been written on because, to quote 
the Minister’s own words, ‘the data 
available are only for a limited period 
and do not permit a reliable comparison 
being made’. It is, therefore, strange, 
shocking and surprising that the Rail­
way Ministry has miserably failed in 
assessing the effects of regrouping, 
even though two years have already 
passed. Therefore, I say if the effects 
of regrouping are very good, then we 
offer our thanks; but if they are not, 
let us be bold enough to review the 
•ituation.

In the first three years of the Plan, tne 
Railway Ministry has spent about Rs. 
200 crores, only half of the amount of 
Rs. 400 crores to be spent in the full 
period of the Five Year Plan. That 
means that Rs. 200 crores are still 
left to be spent and the hon. Minis­
ter says that in the coming two years 
our development expenditure will be 
to the tune of Rs. 97 crore and Rs. 98 
crores respectively. But the Minister 
says again that the prospect of getting 
the flnance is not so bright within the

Ministry itself. The Minister has 
drawn attention to the prospect of a 
short-fall of Rs. 60 crores in the 
financial resources. But I go a bit 
further, and my grounds are: that the 
working expenses are rising, the 
surplus is progressively diminishing, 
the balance in the development fund 
is dwindling and not much can be 
expected of the inflated mileage, and 
we cannot hope to get more rates and 
fares, as I have already said. There­
fore, I feel that under these circum­
stances it is not possible to spend Rs. 
200 crores in the coming two years 
and the flnanclui aspect, so far as the 
Five Year Plan for the Railway Minis­
try is concerned, is none too bright.

The Railway Minister reports about 
the development programmes taken up 
in the country. I see these with an 
eye of satisfaction in the sense that 
some new lines have been constructed, 
some dismantled lines are being re­
started and there are proposals also for 
taking up other lines. But I feel in 
this vast country we are not pro­
gressing with the same speed as we are 
expected to, because if you want to 
keep the level of industrial activity of 
the country, of which you are very 
optimistic, you have to provide the 
wagons, you have to provide quick 
transport facilities to increase the 
turnover and you have to give more 
facilities to thoie areas where you ex­
pect good returns. That we are not 
getting in the plan. For example, I 
may mention, this by the way, will be 
a reply to my friend, Mr. Netesan, who 
has charged the Ministry for being 
very partial to North India. I belong 
to an area, the district of Santal Par- 
ganas, with a population of 25 lakhs. 
I am giving an instance of this very 
lopsided development. I do not find 
any reference in this plan to that 
backward area where Adibasis as 
well as non-Adibasis are living far 
away from the light of civilisation. 
There was a survey made years ago 
o£ this area. But the then Deputy 
Commissioner said: *Do not commit 
this mistake. Dp not give anything 
to S a n ta l Parganas. The people there
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are Adibasis*. So the proposal was 
dropped. So a big area still lies with 
no line of communication and no 
method of approach. There is one 
line in the north which goes straight 
to Calcutta; on the south also there is 
a line which goes to Calcutta, and in 
between there is this big area of Santal 
Parganas with no compiunications, no 
facilities—nothing of the sort. I made 
a proposal to connect Pirpainti on the 
E.R. loop to Dumka via Godda and to 
extend it to Deoghar. The nearest 
railway station even to Dumka, the 
Headquarter of this District is now 
about 45 miles away.

S') this is the way development is 
going on. without a balanced view. I 
suppose that this is an instance of gross 
negligence and indifference shown by 
the Railway Ministry. On two oc­
casions in my speeches I called upon 
the Minister to have this area survey­
ed in the name of justice and fair­
play. If you claim that development 
is not lopsided but on an equal basis, 
let this area fee surveyed. If not now, 
let this area get a chance at least in 
the next Plan.

TJie Minister says that so many 
things have been added to the sta­
tions—better lighting, drinking water 
ana all those things. True. I have 
gone through these stations in the 
North. I do not know much about the 
South. But I have seen that onLv such 
stations are provided with better light­
ing arrangements etc. as have got the 
prospect of being visited by the Minis­
ter or the 'bosses’. Small wayside 
stations like Pirpainti and others are 
still waiting for these *Shastri* facili­
ties. In my first budget speech, I had 
mentioned about the inadequate faci­
lities at Pirpainti. I was immediate­
ly given a big paper showing what have 
been available in my own station, a 
station which I am seeing from the 
age of five, saying that all these facili­
ties have been available to this sta­
tion. What I mean is the way of 
dealing by G\>vernment. This Parlia­
ment whose' single day's sitting costs 
thousands of rupees is my forum and 
after I sneak for fifteen minutes. I

am given a long list of amenities pro­
vided, which are false, malicious and 
what not. They refer to the provision 
of a III Class waiting room. It is not 
a waiting room. It is just a small 
space for people to pass through. So, 
there is no waiting room. Then they 
refer to provision of drinking water 
facilities. There is nothing of the 
kind. The well dries UD in summer 
season. There is no lavatory, and 
ladies and gentlemen coming from long 
distances have to suffer. Whether you 
give the public these amenities and 
facilities, or you do not give them 
these amenities and facilities, it matters 
less for me. To me, what matters is 
the way in which you deal with the 

matter.

I made a speech during the Railway 
Budget in Parliament last year and 
the year before last. I was given in 
reply a long list of items, which means 
nothing. It is useless: this piece of 
paper is nothing. I speak here as a 
Member of Parliament and people 
feel that perhaps I am talking for a 
very long time, but in spite of my 
speech, I find that there is nothing do­
ing. Still the officers go on in the 
same routine way. I have seen the 
Stf t̂ion Master in one place collect­
ing, not bribes, but bakshish from the 
passengers. Of course, for develop­
ment you require money but in spite of 
your efforts to remove corruption, the 
officers go on in the same way. They 
take money in the face of the passen­
gers for booking goods.

So, I feel that in spite of the re­
assuring promises and all kinds of 
contemplated development and the 
march of progress, things are no good.
I have spoken about the sort of things 
that exist both in my preliminary re­
marks and subsequently. I think the 
Railway Ministry should put in better 
efforts and they should give more 
time to small things which do not 
cost money ibut which onl.y require the 
sincerity of the officers and other 
friends who say that so long as there 
fre friends in the offices, they wiU 
supply us rotten rice, they will supply 
us stale meat, and yet we cannot do
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anything with them. If the hon. Minis­
ter knows these things, if he sees these 
things, if the officers know these things, 
if they are sincere, if they want to 
implement these things, then some-̂  
thing should be done. Every time 
tills question arises in my mind and 
overy time I express it. but I get no 
answer.

Shrl Raghavachari (Penukonda): I 
bad an opportunity of speaking on 
the Railway Budget in the flrst year 
of this Parliament, and we are now 
in the third year and I shall be here 
for a few more years. I suppose, every 
year we shall go on saying something, 
they will listen to it, and in the end 
we shall find that the problems re­
main, so that we stand up to com­
plain about them. That, unfortunate­
ly, is the kind of feeling that I have. I 
was one of those who said to the 
Railway Minister on the first occasion 
that I would wait and see the sincerity 
of purpose of the Administration and 
see whether they translate into action 
what they say before I would congra­
tulate him. Now. I find that Member 
utler Member rises from the other side 
to congratulate the hon. Minister. 1 
do not wish to congratulate him, but 
I only wish to say that there are cer­
tain things which have happened in 
the usual course which must happen. 
It is not thi«! Government or this 
Minister that is responsible for them. 
These are not things for which either 
they can expect that we should can- 
gratulate them, or that we should 
satisfy ourselves that we have done 
our duty by congratulating them.

What is it that we find? Year after 
year, the income is decreasing. The 
finances are not expanded and the 
discomforts and inconveniences suffer­
ed by the people remain there, al­
though to a lesser degree. Therefore, 
it becomes painful to stand up and 
say something again and again. But 
still, as this is the only way of getting 
tn in a democracy. I have to repeat the 
same thing a number of times.

One thing I wish to know. There has 
been a lot of criticism that there has

.been no policy in the matter of ex­
tension of these lines, and there has 
been a fund created for that purpose. 
Things that take precedence now are 
not the things which ought to take 
precedence in a planned expansion But 
there have been additional political 
forces and other considerations. In 
the Budget, we find that some lines 
have been extended because they 
must remove the congestion; they 
must therefore develop the lines and 
spend a few crores. Big cities and 
suburbs must be electrified, and there­
fore a few crores are taken away. 
Then there is another consideration; 
there is a new capital and some diver­
sion must take place. So, all kinds of 
considerations come in. We have a 
Five Year Plan; and the Minister, I 
read, stated in the other House, that 
they have been extending the line by 
about 150 miles a year. I should ex­
pect that there should be a plan to 
extend by at least 250 miles a year, 
and, in that plan, there must be one 

. consideration that areas which are 
not covered and served at all by this 
convenience must be considered first. 
In my first speech, I referred to a 
line connecting Rayadrug and Tumkur. 
The department, evidently, took a mis­
taken name and they could not find 
the mistaken name anywhere on the 
map of India. It appears they wrote to 
the Geological department and the 
Survey department and, finally, after 
a number of months of correspondence, 
a gentleman came to me and asked 
where this place was. If they had refer­
red ix) mo in the first instance it would 
have saved a lot of trouble. At last I got 
the reply that it was uneconomic. 
Economic convenience should ^ot be 
the only consideration for a plan of 
extension. You must give these facili­
ties to all parts of the country. In 
the Posts and Telegraphs Department, 
some standards have been ftxed, that 
there shall be a post or telegraph 
office within a radius of so many miles. 
Similarly, the railways may at least 
say that a passenger need not walk 
mere than 60 or 75 miles to catch « 
train; that would be something. As 
I said the other day, there are places
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where people have to walk more than 
a hundred miles to look at a train; 
they have not seen an engine or a 
train. They are not desert tracts like 
Rajasthan: they are in Hayalaseema 
and Andhra.

Then, we come to the statement ^hat 
they have provided some facilities for 
removing overcrowdihg. I was happy 
to read one sentence and that is the 
truth. The removal of overcrowding is 
not due to facilities alone but it is due 
also to the lessening passenger traffic. 
That is true; and, to thaf extent, we 
must thank them. It is also true that they 
have extended a few trains and added 
a few more; decrease in traflftc is also 
one of the causes that have come to the 
rescue. Regarding this overcrowding, 
I want to say one thing. It is most 
unfortunate that this railway system 
is the monopoly of the Government. 
There is no law to prevent or punish 
overcrowding. If the owner of a bus 
or a taxi takes in more than the fixed 
number of passengers he is charged; 
but, in the railway there is no such 
thing. There is no doubt the initiative 
for the passenger is there and what 
should he do? He must pull the chain 
every time a person over the required 
number gets in. Who could do that? 
Therefore, it is the responsibility of 
the Government because it is their 
monopoly and they must necessarily 
see that overcrowding Is  prevented. 
How can it be done is the only point. 
They have no doubt added a few more 
trains and so on. They say they have 
abolished the first class and that must 
necessarily have added to the space of 
the third class passengers. Is it that 
every first class compartment has been 
replaced by a third class one? No. 
My impression is that it has not led 
to the increase in the accommodation 
for third class passengers. Strictly, 
more third class compartments could 
have been added and there will then 
be some’ more convenience. The 
engines can cartainly pull some more 
load.

There is the question of long-dis­
tance passengers. There is a long­
distance compartment and a few long­
distance passengers get into it at the

758 P.SD.

starting station. But, afterwards, 
there is no check; everybody gets into 
the compartment—whether long-dis­
tance or short-distance. There is a 
train conductor; God knows where he 
will ibe. It was once a problem to 
get out of a compartment; it was so 
overcrowded and a lot of luggage was 
packed that it was impossible for a 
man to get out. There is only one 
way of escape for about 28 passengers. 
These conductors must be told that 
they should really enforce the res­
trictions about long-distance travelling. 
Certainly, it would add somewhat to 
the convenience of the passengers and 
avoid overcrowding.

Coming to amenities, you have 
spent, according to the budget, some 
crores of rupees on water, platform 
extensions, station covering and all 
that. I have seen some stations on 
which thousands of rupees have been 
spent and a covering erected. The 
covering would save the people either 
from the sun or from rain. In our 
parts, rain is a rarity and, therefore, 
it serves only to give shade. I would 
.suggest that instead of these coverings, 
trees might be planted over the 
Station platforms.

They have in the report stated some­
where that universally or uniformly 
the platform would be made pucca 
and with cement. Very few people 
have stimibled, broken and injured 
themselves, and it is unnecessary to 
make a pucca floor at every station. 
S'; far as amenities are concerned, my 
submission is that things should ba 
so done that it will be a little more 
beneficial.

Bangalore-Guntakal and Dharma> 
varam-Pakala lines were laid as early 
as 1880 or so and there are old 
stations on these lines and not a brick 
has been added. In fact, many bricks 
have gone out.

i: Perhaps ancientShri K. K.
monument*.

Siirl RaghaTAChmrt: This year they 
have improved a few stations. Parti­
cularly, I would refer to Anantapur 
station. I found that a new station
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was opened up there and they must 
have spent Rs. 60,000 or Rs. 70,000— 
I am not perfectly sure about the ex­
penditure incurred. The very first 
thing I noticed was that the floor was 
lull of cracks. It was opened only 
one month ago, but the walls have 
developed cracks. 1 asked the station- 
master the reason, but he simply said 
that the cracks are there. Who is 
responsible for this? Is there any 
supervision? Thousands of rupees are 
spent and new buildings opened, and 
immediately for maintenance purposes 
a few hundreds of rupees are required. 
What is the use of providing amenities 
at public cost which are done in this 
way, the whole thing adds to the waste? 
In the same station, there are station 
staff. Their houses are not enlarged, 
provided with eletricity and they axe 
living in the old rooms. It is all very 
well that they have provided for a 
second class passengers* gate, but the 
gate is always locked because there 
are not staff enough to keep it open.

Mr. Ohairmaji: Thirteen minute.^
are over and there are only two more 
minutes.

Shrl Baghavacbari* There is some 
need to make these amenities a little 
more carefully and see that the money 
that is spent is well spent.

About the reduction of fares, thera 
was a sentence in the Minister’s speech 
which made us feel that there is the 
risk of the fare being increased, but 
later on the officials explained that 
it does not mean that. It is to that 
satisfactory extent, I would suggest 
that in respect of fares, there need 
not be a flat rate, but for distances 
beyond 700 or 1,000 miles, there may 
be telescopic rates as they will certain­
ly encourage traffic; and again in these 
days when people have relations from 
one end to the other, it will add to 
some convenience for them.

About corruption, there has been a 
committee for this purpose and it

takes its own time to submit its report 
and it will take considerable time to 
take decision upon it; my fear is that 
it will take one or two more years and 
by the time it has been decided to put 
its recommendations into operation, 
the term of this Parliament will be 
over and corruption will continue to 
prevail as before.

Then. Sir, about catering, I wish to 
say a few words. The Deputy Minis­
ter said that this requires to be 
examined. While on the Southern 
Railway we And that meals are 
cheap, and at the same time good and 
well serviced, on the Northern Railway 
it is the other way about—bad and at 
the same time more costly. In tlie 
same station while one caterer charges 
a rupee and two annas another man 
charges a rupee and twelve annas for 
the same stuff. Catering contracts are 
either sold or sub-let to small contrac­
tors. This is a matter which should 
be carefully looked into and the 
standard of catering must be brought 
at least to the level of the Southern 
Railway.

The other crsdng need so far as 
Railways are concerned is the reduc­
tion in expenditure. Crores andcrores 
of rupees are being spent. Why should 
not the Railway administration instead 
of placing orders for sleepers ia
foreign countries purchase wooden 
sleepers in India. I find from reports 
supplied to us that about 38 per cent 
of the metre gauge sleepers are still 
iron and not wooden. There are so 
many forests which would be in a 
position to supply wooden sleepers for 
our railways; there are workshops and 
idle engineering capacity which they 
want to utilise. These things can 
easily be done and industries encourag­
ed in India. But all this requires 
some drive. It is not a matter of
spending so many crores within a
particular period. By placing orders 
for locomotives and wagons because 
we should have them within a stipul­
ated period, the foreigners alone will 
benefit.
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The other phenomenon that we 
notice in the Budget is an increase in 
expenditure. I should not be mis­
understood by anybody here. Qf all 
the services in India we And that it is 
the railway service which is most 
coveted. Because there are 30 many 
conveniences provided everybody 
wants to enter the railway service. 
But are they turning out the minimum 
quantum or standard of work expected 
of each man in the workshops’  This 
is unfortunately not the case. Bv all 
means give him (an employee) all the 
conveniences, but get as much work 
out of him as possible. That is very 
essential.

As regards regrouping the hon. 
Minister himself has admitted that 
efficiency has not increased. In justi­
fication it was said that efficiency has 
not decreased. There being no 
decrease in efficiency is not a factor 
in favour of regrouping. There has 
not been any reduction in staff. All 
sections of the House have ur/red that 
regrouping requires re-examination and 
I hope the hon. Minister will do it,

S'hri M. Khuda Baksh (Murshida- 
bad): Sir, whenever I have had occa­
sion to speak in this House, it looks 
as if it is your eyes alone that I 
succeed in catching. For one in my 
position Sir, it would perhaps be the 
accepted thing to paraphrase the Rail­
way Minister's Budget speech and 
perhaps sing praises of it. But I shall 
try and place before the House my 
reactions such as they are and I am 
afraid my remarks will, therefore, be 
a melange of boquets and brickbats.

The picture that emerges from the 
Railway Minister’s speech, if not 
absolutely gloomy and bleak, certainly 
is not very bright. Dwindling surplus, 
steep fall in passenger eamiags, a
short fall of about Rs. 80 crores to­
wards the contribution to the Five
Year Plan §nd also the possibility of 
the dubious method of chargint{ inflat­
ed mileage, these are the highlights of 
the Railway Minister’s speech.

6 P.M.

He has gone on to sav that expenses 
have increased and he has said tliat 
the fuel bill accounts for an increase 
of about seven crores. Now that we 
are faced with a recession, almost a 
slump, hon. Members had said that 
the Government would be lucky if 
they had a surplus towards the ciosc 
of the year. I also subscxibe to the 
apprehensions and views olactxi before 
us by those Members who xtq not over- 
optimistic about the Railwu.v’s financ­
es. Therefore, we should now try 
and explore avenues for augmenting 
the revenue. Last .year, when I spoke 
on the Railway Budget I said in all 
humility, that the return tickets and 
other concessions that we give to 
passengers should be re introduced in 
an attempt to seek more oassengers. 
We must attempt a little more to moke 
travel the attractive and try to attract 
more passengers to use our Railways. 
From the Minister we have heard that 
for the same number of passengers we 
have given more coaches that is in­
creased passenger accommodation. 
There was a time when we wanted to 
restrict travel on account of paucity 
of accomodation. When that objec­
tion does not prevail any more, I do 
not see the reason why we should not 
now resort to the reintroduction of 
other concessions. He has mentioned 
about the introduction of some conces­
sions and I shall come to that later.

Coming to this fuel bill, J would like 
to say that this also includes surrepti­
tious sale of engine coal by drivers. 
I shall relate to this House a personal 
experience of mine in the station that 
I come from my home station. The 
loss accruing to the Railways is of the 
order of Rs. 20,000 per annum. It is 
a very small station, omy a watering 
station, a wayside station of no im­
portance at all except that it is a 
watering station. I brought this 
matter to the knowledge of the Deputy 
Chief Mechanical Eniflpcer or probab­
ly the Superintendent o! power I for­
get his designation; any way he has 
his offices in the D.Visional Head­
quarters Sealdah. I explained to him 
that this matter was rather becoming
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personally awkward for me; I huppen 
to be a Member of Pariianieiit and I 
had taken public notice. 1 also told 
him that 1 am a member of the Nation­
al Railway Users’ Consaitative Council 
so that he would better concentrate 
on that particular station and make a 
beginning with it. I re ;̂eived all kinds 
of assurances but nothing has been 
done yet and the tliintr is merrily 
going on as ever. The name of the 
station I may tell you is Beldanga.

The Railway Minister has said that 
it is his intention to step up produc­
tion in Chittarajan Loc*omotive Work* 
shop. It is a very commendable move. 
I have heard uninformed criticisms in 
this House—hon. Members perhaps do 
not know that Locomotives manufac­
tured in Chittaranjan cost more. We 
shall certainly have to be self-sulflcient 
in ever3Tthing that we need and loco­
motives are certainly an essential com­
modity and we shall try and build as 
many locomotives as we can—out spy­
ing that we spend more money on 
foreign imports, particularly locomo­
tives, I thought, was certainly not 
based on facts and figures.

It is heartening that the Railwasrs 
propose to increase the number of 
wagons by about 16,000. Certainly, it 
will go a long way to make up the 
deficiency but the apDrehensions ex­
pressed by an hon. Menr.lx»r are true 
that since a portion of this is coming 
from abroad we cannot be too certain 
that deliveries will be effected, especi­
ally now that war clouds are gather­
ing in the horizon and we are going 
into uncertain times; therefore, we 
should concentrate especially on these 
and we should try to l;e self-suindent 
as much as we can. V̂ c have heard 
from the hon. the Rpilway Minister 
that no further orders for coaches are 
being placed abroad. That is very 
good. But we have also to see what 
has happened to the orders already 
placed abroad, what is the progress, 
how far the shipments are Lelng 
adhered to and how much exactly we 
have still to get from them, especially 
from the Swiis concern Schllereni.

About the new projects, they have 
taken up the electrification the 
suburban services in the Calcutta 
area. I should have been happier U 
something had been said about the 
circular railway that the West Bengal 
Government have proposed and about 
which they are so very keen. I am 
very happy and I congratulate the 
Minister, coming from Bengal as Ido» 
for having decided to undertake the 
Teldanga-Khajuria-MaHa project. ' 
This shortens the distance re­
moves avoidable inconvenience as it 
short-circuits* it by about one hundred 
and twenty-miles. If I have to go from ’ 
Calcutta to Malda I have to undertake 
a detour, an unnecessary travel of about 
one hundred and twenty miles. There­
fore it has come not day too soon 
and I congratulate the Minister for 
having included this project

The Minister has said that the 
Railways pay 4 per cent, as dividend 
to general revenues, and it would be 
interesting for the House to know 
how it compares with the Posts and 
Telegraphs. I am reminded, in this 
connection, of the opening speech of 
an hon. Member from the other side 
of the House who was suggesting that 
there should be an amalgamation of 
all these budgets into one budget. I 
am not of that opinion, for obvious 
reasons. I, as a layman and as one 
not having any great grasp over eco­
nomic matters, would welcome if not 
only the Railways and the Posts and 
Telegraphs but all other government 
undertakings were spilt up and sepa­
rate budgets provided in respect of 
each of them as it would enable us to 
understand their working in a better 
manner.

The hon. Minister has said tliat he 
is '̂examining in the above context”— 
that Is, In the context of development, 
etc.—“the implications and practic­
ability of certain suggestions for 
adjustments In our fare and freight 
rate structure*’ which, it js claimed 
”are necessary for a developmental 
economy” . Prom this statement one 
hardly understands anything. But
when this was »upplement«d by the
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press conference given by the Flnw- 
cial Commissioner of Railways it ap­
peared to us that thel Financial Com­
missioner was thinking of lowering 
the rates of certain commodities and, 
in order to avoid an overall loss to 
the railway revenues, he was thinking 
of increasing the rates of certain 
others. It appears to me to be peri­
lously like robbing Peter to pay Paul. 
Why should there be any necessity t^

• reduce the freights of one and to off­
set the loss incurred on that account, 
to raise the freights of another? 
Particularly dangerous to me would 
appear the novel proposal of the 
Railway Ministry to charge on the 
basis of inflated mileage. What the 
Railway Minister, in essence, 
proposes to do is to charge me for five 
miles when I have actually travelled, 
let us say, three. That means charg­
ing in excess of the quantity sold. It 
is clearly an offence against the 
Weights and Measures Act. I wonder 
whelher the Minister has examined 
the legal implication of his novel pro­
posal. Charging on the basis of inflat­
ed mileage is charging for a quantity 
not sold. This should be obvious to 
them. The Railway Minister in some 
desperation says : how are these
going to be flnanced? He is in need 
of money. 1 appreciate his difficulties. 
We are all in need of money! But, 
when we launch into an ambitious 
programme of this kind with deflcit 
flnancing, I should have thought that 
this, which is cletarly bad in law, 
should not have been proposed. He 
should certainly have thought of being 
above board and charging, if he felt 
that these could not be sold for any 
price lesser than what he proposes to 
take. He should have been clear about 
it. Even that to my way of thinking, 
would be improper for a mwiopoly 
undertaking. He should have certain­
ly thought twice before coming before 
this Parliament with a proposal which 
attracts the provisions of some law in 
India.

Coming to the punctuality of 
trains......

Kamari Annie Masearene (Trivan­
drum): Always late.

Shri M. Khuda. Bakflh: The trains 
are eighty per cent to time. But, 
when I tell the House that all these 
trains have an inordinately long time 
to play with and even then it is only 
eighty per cent to time, this is certain­
ly not anything to feel flattered about.

Sir, coming to amenities, I have 
always thought that we should strike 
a balance in providing new amenities 
and restoring old amenities. I have 
particularly one thing in my mind. 
After the abolition of first class travel 
the seating accommodation in the 
second class compartments has been 
lessened. That means, a coupe which, 
before the abolition of first class, was 
meant to carry three sitting passen­
gers, is now meant for four. There­
fore, the space allowed per passenger 
has been lessened. Now he has to 
accept the conditions of being sand­
wiched between passengers and he has 
to give up a certain amount of space 
which he used to have, to other pass­
engers. Therefore we must strike a 
balance. I appreciate the Railway 
Minister’s anxiety for providing she«:ls, 
raising of platforms, providing cold 
water, and improving station build­
ings. We must also try to give the 
passengers what they used to have. 
Now, when the first class travel has 
been abolished there is always a 
rush for the old converted first class 
compartments, only because the old 
compartments are still provided with 
certain fittings which the administra­
tion has not been able to provide in 
the new second class compartments. 
Therefore, I feel, and it is my sugges­
tion, that the administration should 
try and divide their budget in such a 
manner as to provide new amenities 
and to restore old amenities which the 
passengers used to have.

About pilferage and thefts, I am 
very happy that the administration 
are trying to devise ways and means 
to eliminate them. The claims that 
have been preferred against the rail­
ways on this account, I understand, is 
of the order of Rs. 3 cror^s. It would 
be advisable and profitable for ih» 
administration, when they are going 
into this question, to see how much of
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[Shri M. Khuda Baksh]
it is due to the collusion of officers 
with the miscreants.

Mr. Chaimiaii: The hon. Member 
has already taken 15 minutes, 
ordinarily allotted to Members.

Shri M. Khuda Baksh: I shall finish 
in two minutes, Sir. I come to the 
Committee that is going into the ques­
tion of corruption. I have also been 
given a questionnaire by this Com­
mittee. It appears to me that the 
questionnaire makes the scope of the 
investigation by the Committee too 
narrow. They have only taken the 
Traffic department into their purview. 
But, what is more important and 
what we must apply ourselves to is 
the rooting out of corruption that pre­
vails among the Railway officials 
themselves. At some stage or other, 
in the long run, the public are involved 
in this because, to reimburse himself 
or recoup the bribes that the railway 
man has had to pay to the superior 
railway officials, he has to realise it 
from the public. I want an assurance 
from the Railway Minister that this 
enquiry covers all kinds of corruption 
that exist in the Railways. My 
opinion is that the terms of reference 
have been made very narrow and it 
may not be possible for the Committee 
to take the entire field of corruption 
that exists in the Railways into their 
purview for examination.

Mr. Chairman: The hon. Member 
need not touch all matters under the 
sky. If he takes up a new subject, 
he will take another two minutes on 
that.

Shri M. Khuda Baksh: One minute, 
Sir. One humble suggestion about 
circular tours. I am sure this will 
prove very popular, and it will certain­
ly augment the Railway fin­
ances. My suggestion is that in mak­
ing the itenerary, the Railway Ad­
ministration should prepare a special 
one which covers aU the developmwit 
projects and national undertakings 
and the tickets should be issued at 
even lower rates than have been sug­
gested by the Railway Minister. I 
would like also to make

another suggestion that such tickets 
should be made available to the 
Members of the legislatures, if ' not 
free, at even lower rates. I do not 
want to take more of the time of the 
House.

Mr. Chairman: I have to make an
announcement.

 ̂ A certain number of copies of the 
report of the Industrial Finance Cor- * 
poration Enquiry Committee have 
been received from the Ministry of 
Finance, twenty copies out of which 
have been placed in the Library fon  
the use of Members. The remaining 
copies have been placed in the Notice
Office and can be obtained by Mem­
bers on request.

^  TT^ W'T : P̂TT-
ift, if, ^

IS’ ^  ^  ^

'3TFR1T ^ ^  ^  ^
^  T?:, ^
# ^ Prrn:
iir?7TT ^  I  I

?T3r ^ Jrrr t  ^

WT? ^  w  ^  ®rnr 79^
I  ftr ftrPfHT ^  fi’TO’

ŜTPTT I ^  ^
iftvT fir̂ rr ^  ^ ^  5 ^

^  RshI'*
%ftr: IT?
^  «flr
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^  fWFT #■ fS[ 5«TR t,

^  ^  rR'?) ^  ^  ^4Ki
mft? #* ^T^HT^^rj^^frf^nrnT,
1 ^  TT I  ^
^trr  ̂ 3nr ^

^  ^ wu ^  ^pr? ^  ^
%  ^  ?r ^rrrft
^  ^ ^  «fn̂  ’FHTHT t  ^  ?ir
^  ^  ^ y s  ^  ^  f  1 ^
^  f ?  ^  11 ^  ^
^ ^  *̂ §Hi ^’ttRrt

^ ^  ^  ?TT̂  ?PT
IT %" MWin VnA «t"W 5«k< 
iftr rfv^h?) ^3T VT ^^5T r% 5rvrt^  
*FT % ^  ^ ^ ^  ^
^  v t f w  ^  *T5
T̂R) CTIiWr ^ fV ^  T̂RT ^ ^  vyffff ^ 

^ ^  ^ \ *T^ ̂ TPT ?Sr«T *1?
^  *TFHT f% f̂fFSr ^  ^
Vl^BT^̂  ^  1 ^  ^fcftrSRV ?Tl|lf I  %  
^  3if «rr5TT̂  ^  % f ^ , ^
ft» ^  TI5̂  f , -̂«d{> ’f?^ ^  I
w f ^  ^  ^njf vsfhc f fr^  ^  ^  f»PTt 
% ^  V^ 3̂W ^ fW  ^
^̂ TTT̂ ŴT̂  irtr ^  >d«̂  5T fTRT % 

^  ^  ft^Tpft f  ^  ?fW %
fH(T ^  ^  <i4(iT4>'̂  »  ;nn:
t  ^  f% %nft iJ5?r 5 ^  JTW
«fT<# WT  ̂ t  ^  ^
>5|?̂ t '<(l(̂ M I

tJV FfFnftV TOW .* ^  F̂FR*
^  I

isft tn n  t iw  : 5ft ^rrf ^  ^

%  % r  ?rMy #  ?>ft I,
^  5f«rT t  ?rl7 tttt 

^  ?r«fKTr t, ?rrftn: ^  ^  vmrsr 
^ ^  w  ^  n̂Ph" I  Pf»

^  rR? ^  wrnr Tc ^  jcj 
t ’ ^  ^  ^  ^wfW ^  T̂T
*T»T ^  Vnr ^  ^  ^  WT3R̂  VT

^ I ^  flnrft ^  ?TOF ^  ^  
«n?T fi; r̂RT ^rr?^ f  i ^ 'e w m  
^ ft> W K  ^  ^  % ÊfPT ^ ^
ĤFT ^  «HR ^Wrm WKTi 

®TFT§^ 4Hnl 
irtr ^  ^RTW ^  t  I
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^ fv  % SpF ^ <̂1̂  H(H|’*I ^
5 ^  j f  «ff Pr ftR  ^
^ O l^^H  ^ ^  wr^ ^
inn- «TT ftr ^  ^

ftRHT ^  ĵTRTT t  ^  
5T̂  I f̂ifvrT ii^ rp> ^  î?r ^
f% rnPitti  ̂ flHrT ^
^  '̂♦iWci JP5 ?̂)k»T w<fV
Srenft ^ f̂tK ^  ^ wpn ^rnr v th t ^

SpF VT f̂ PTT ^ I ^ IpT
S^dHllff ^  fRTTT ^  f^im r fTT#

m r ^  t^ h'i iftr
^  pvarnrtt ^  ^
5*n^ WT^ VTT^ifhc m  % *rfî »rnr- 
PRF9 $ ^ ^ p k ^ rm fv t

^ ftr^pr ^  I
ftrPfRT ^ ftnp
M r  t  ^  % ftrrj, ^ f? :^
% f̂tr ^  % %i3[ ^  ft?
irm toF r%  iTfTfrr
T̂T|̂  f  ^  ^  3ft %nr ?TV iff

«ftr ^  fWT t  I V t igWRVlpl

j P F ^ ^ q r ?  ^TOTT^ftr
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#  ?rnr It 
’̂ T%T sin’ I
ft' 'S'f,! ^ ^  ^  ^  ^

f% ^  JIT d^Tw 'T ^  X'R̂  dl<5l  ̂
3fT  ̂ ^  ^  3ft iTWTrT fJTSRft «ft 
«nr ^  ^  ^  *(ft ?TKiT #

I ^  ^  SWT t  ’'<V̂
ssfvFT^ft It •»>%*! ^nft r̂tsff
^ j|foe ff^ur % ai|?r 5!n^

T̂?5 ^ I ^  WT9T ^  ^
ft' Vh*i ^̂ *1
^  «i5t !T5^ ir « #  *Pt

^  5f\^PTt ^  Wt «TT#
? ir T ^  ?rt^

Tft 5 I ^  ^  fH*( r̂*ix ?W *̂T ^  
®7T<T It 3Jni?r tf{|FHt|d ^ ?IT 5Tt StfrT 
< 1 ^  ^  I  I jR t ^ r  t  fti f a  ^
t5T# r̂r fS5 !T*TOK >fr 5T  ̂ ^  I 
^ntWT ^ f t  *ntr #PTTvf %

^  ft  ̂ tj*ii\ '̂̂ t % vt^  If 
S’?  *feft J’f  5 *^5  ̂ IT̂ Bit

^ « F T ‘̂ t ,  H^fgt g ^Cfjfih^d TT
f?PR 45T % ^  *f? +'h<Jai** f w  arnr
?fr ^  % ?*n^ fft'iRKf #  3rrn% 

^t*ft ^  ^  ^  ^r TT
•^41 *Pt 5w‘ i r»(  ̂ ^  ^  %■ ft^  ^
^  *fii*i 'dxd

^  ^  % *Tf?T ^
^  ftR»wr •fTt# ^  I ^

* t1 ^  t  ftr V ^  n ^  «l*t inp
f f w  ^ *ftr ^ i^t 5̂t *l«i'<R(’ j 
jft in  % ?WR ^ j f
I  I ^  w i f f  T t «fiTi ^  I' 

iftr ^  % «fft^ f*Rft ift fTBT ^  ^  
^IW, '*1̂ 1 ft? VTj^ ^

ijft^ w  'wt'̂  W t ^ I *njt Tc ftw % ^

#  ?r(^  ^r ^  firfjT?^ SFT
®TR #sfT »PTT «rr fsftr^ ?pflY ffjp ^
*1^ ’tft^rr »r^ f?iT6TT 11 f  ff Tt 

^ ^nt# WTf =̂T|pTT ftr 
^  f>nt ^  # |, ^?r It 

5^ ŵ T̂ixff % i t m  I  ?(Vt snj ^
I jp i T ^ f i r fif̂

^rww'f % frWflrff ftpr % 'trt

ms[f fejt ^  JTf  ̂^ ft: ^
ft«mT̂  TIT?: trv qft  ̂

lr^5r% 3TT rft If
^  5tnT ^  5T| ifhRH 3ft f̂ PTt
^  SiT % ^cT ^  ^  It qi ftrjft 
J^ t T ^ lt ,  W<T̂  ^  ¥t «n# t

^  f t f ^  I
*rn  (*ifHw  ̂ Tt sjT^ ft^ighti I 

>nw 3ft r*tPiw< ?t{^  # ^  
%■ ^T «i^ ^ f t  j f  I ^  ft?

VnA ^ I *ff TX^PT rft (5»jWt*1
»npp*ff I  % ftwTB

« n w  ^  »3?r iT5i55 «ift arrsft t ,  fttrtJm 
^  STT It •W ?f*l? TOBt ^  3tl^  ̂ I

^  T\'"»i'i *Ft ^ int T ^  ^  <Wl(̂ si  ̂
art ^  ?lr ^tJrt q i ^ - ^  »nrTf«t 
1̂  ^ ft? ^  TO ̂

viH m rsfijf^«T t^f«ftr
^  ^  %  ^ t f t  »tPIT I  I

^^niirsTf ftr f»T ^  w  flTOB % 
3T?? ^  ^  ^  ĝ tSTT Mfnr 
vffftr ^31 Î t ^ s f H  
^ ?ro ii^ T ?r|  I %ft«T »irir?*t^«T# 
ftfft^^ Aia fiT 5 5 ?  *Tf
<Rt ^nr VT ftipiRI 5^ ft? n»Piter. 
<jT?ir # WPTĴ  fsemft ^  inateRTT
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^  f’P’IT ^ ^  Pp
^  ^  I ^ T  «»!WT
I  W  1$t Vt I ^  ?T*rfT5tT g ft>
rm pft ^  ^  irt̂ T f  rftK

»«TRT % WITCT ^  t  I ^  WRT 

W  JRff’T ^ ft> ^  W  *ra^ <17 8*n»T
?»f »fk Ir ^  ^ftnr^t 
?«fift5r ajif«T f r  ^  Ir t o t r t
^  sftr f^rtV r*<rH -̂< %?p<r? ^

VRPT PfHTT ^  5% fftr ijw  P̂ ?f 
VTW5T ^  ?r 5If5 ^  ^  I

c"F ira 4' w rf^ #  ifK
jf I *1^  ^ ?ft ^TT

WRff ^  ^  w **TH ft^rr I ^
II? f̂fTT ^n??n i  ftf ?#5r #
ftfro rt  ^nfT # v ifuvffT Hiian: x <rtr
'HIPmT̂. 5TWIT  ̂ % ijm#5JT JH T̂T̂TT 
WTH ftiJTT t  • *1?
jMrr̂ V  ̂ fti r̂ 3?t It 
Pre^^TRT^ ^ *n iT < T T *ftr^
^  ’PTT ^ *ftr tvFrv 's^'fl
AT® VHKT ^  PfJTT ^ I

^  ^ ^̂ PTT V̂ *TT
^ 15̂ 1 if *1?  *RRT 5>rn(t *rvMt
% v (  ^  ?r r̂arr writ t  *ftr
*1? tr^rrt»f ^ ftf vw ipr fH

^  M^W< &■ ^ WRT
1̂  ?ft ^  *F^ ^ Pf w r w n r t 
iftr wra  ̂ w?rf % '*i‘in  ^  ^ I
%r^ i tw ft fw y v  «OTTf ^  ^ < *r 
4t ^  *fl*fT ^  RTO % infte ftmr *i*iT 
^1 I ?pci5 ^ VTRT X i^rro  ̂
irw K  >prr fir  ̂ •r̂  i wfft> iw  *n[
*4 <4141 'IH? *nrr <#K w m
^ » n r i  5*Tw weira^vifhcv r 54h  

<ftr OTPRTi in ft *(?f ^|?r f̂t
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<(l*)'̂  T ^  t  I ’RT»K ̂ t#f 
# f T  i r i ^ f f t r ? » T  rT9>frtff 3Bt 
P im  ^ ?nnT ^  ft# eft f̂ »>?: ^
^  ^ fR" ?r»)H ?5T

^  5[7 ^  !T ^
»rk ft r̂r 11 atr? #

??r ^  ^  ^
ftp f>T ?HTR TT T̂T̂ T̂̂ T̂t

t  «rk rPTnr f^ W K  ^ t^n^zix 
^  spnPT «rT5iT ^ I

w  %rf%% #  qH 5̂?r r̂ M ­

I  i fk  ^  itt w  w tfvcm w  ift 
^  t  I H’ TNfir ^  «rrr srr 
WJH r̂ T«! flft ?TOF feTRT 
g f ^ & ' #is?rri)5t
fv?pfr «T5  ̂I  5V sft 3R^

fr?m ^ m5T#*ppfr pfrr ^

*W 3tK 5ra?fNr ^  ^
vtftrer T O ,  ^  f<r ^  jnflH 
*nff ^  ftr ^
^  3nw ^  ^  ,

^  «PT «IR  ^  fTOF 
ft^RT w r g y ;?r ^  g %  
1 ^ 5 1 ^  ^(PFO TW ^H ^.irftvnv

^ ^ H w -f l  ^  JT TT^rv ?ftJJf(^

*fh: 5̂ 5R»T ^ «fr r̂
^ ! W i f  arnnft i gt^'srtvTSTr’irpTT 

“ r̂iN’ fiJ’fipr fsnrikv <PTP# 
wif #  JT5 f w r  t ;

''LongHitanding iDjustict tufler- 
ed b7 lUflwaTmeiL

**ln hig budget speech in Parlia* 
meat in February 1953, Shri Lai 
Bahadur Shaatrl* the hooljle
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TWr v m ]
Minister for Railways and Trans­
port announced that the ratio sei 
aside for promotion of Class II 
and Class III officers to Class I 
Service (the Superior Railway 
Services) had been increased to 
33| per cent, of the actual 
annual recruitment From the 
year 1949, it had been fixed at 25 
per cent, and before that it was 
20 per cent. Actually nothing 
approaching these percentageft 
has ever come to this body of 
officers and a check-up of tiie 
figures from the year 1942 on­
wards alone shows that they have 
been deprived of no less than 145 
promotions which should have 
been made from amongst their 
ranks. Moreover since the 
Class II service is fed from Class 
III, it is estimated that at least 
1000 staff on class III durj^ig the 
same period have been deprived 
of the permanent promotion to 
the successive grades above the 
lowest in class III, which they 
^rould have received if their 
seniors had been promoted in the 
chain of the 145 persons entitled 
to promotion to class I. l%e 
following facts are expressive of 
the position......... ”

Mr. Chairman: Order, order. Is it 
a long document? If it is a long 
document, he can pass it on to the 
hon. Minister.

Shri Radha Eamaa:
saying

What I am

Mr. Cbatrmaii: It is already late

zism  TO ^

5̂ rr I, Wk TO ^  w  'T̂ fhrr

W  irk  ^
^  ^  I

% ^ ?ft ^  f̂ TiT
^  TOT fWV 1

ft? #5^ gtj ^  ^
% fy  jpnt 

^  wuf t o

f  I flTsr ^  ^  ftr
^  ^  I  iftr

^  ^  5 , ^  ^  ^  t  *

f, ............

Mr. ChAlmum: Order, order. I
would request the h<xi. Member to 
conclude. It is already late. Yet 
he is going on. He has already taken 
more than the usual time.

Shrl Radha Raman: Only one
minute more. I wish to refer to a
local matter. In one minute I shall
conclude.

Bfr. OlAimaii: But the *one minute* 
is unending.

Shrl Radha Raman: It won’t be
more than one minute and then I 
will close.

^  ^  V?: TfT •n* Pf RiWl
# T  ^  ^  %mrft ^  ^

TO ^  w(t^ wtm ^
OT5T ^ I
fTTT ^  winrr Pf fiPFFft if f^Rr#
H'W, ^  ^
iTr3r ift 11 TO ^  ^
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^  I  I iTRT ^  ^
q^iqi 'Srnĵ rr i ^

T̂TT ?t ^  ^ 5̂T|f fe
RTf̂ T̂ PTE

^  ^  ^  ^  ^
^  11 T̂RT '̂rer ^  ^  ?T ^ - 

firw fd^H 5|fr iTTcr «ft*,
^  WFFT >ft ferr ’TOT ^  5ffh: *rr#ft

I ?nftn: h

HTOT W  f% ^O ^to tpjo TO
r̂f%̂  ^ SFHT ^  ^snw frtr ^

'4T̂ <̂  »T5̂  ^ I ^ ^ ftf̂  WT^
T̂î  ^ f̂tK ^  «n^ ^

WT^ ^9)4 >̂H*l ŜTR
^  %rm̂  7m  ^  ?> 1

A ' x m ^ ^  ^jPwT j
^  5T ^  ^  fw r I

SbH R. K. Chaudlmri (Gauhati): 1 
am grateful to you for giving me 
this opportunity to speak on one of the 
most favourite themes» viz,, the Rail­
way Budget. I do not know whose 
face I saw this morning to entitle me 
to get this opportunity. But, I can 
assure you with all the emphasis that 
I can command~that my room was 
lived in by myself alone and the 
empty bed by my side was Uttered 
with parliamentary papers and no­
thing else. It is, perhaps, on account 
of the reverent glance at those par­
liamentary papers which had put me 
in this fortimate position today. In 
days gone by, I used to revel in some 
sort of amusement in describing the 
ludicrous state of things in our 
railways. But, dtie, I must say, to 
the able administration of the rail­
ways during the last tew j e in ,  some 
wind has taken out of my sail 
and what 1 shall now speak would. I 
am afraid, not be delectable to the 
hon. Members of this Hown^

At the outset, j  wish to express my 
gratitude to things which have been

actually happening in Assam. My 
hon. friend, the lady Member here, 
said that Bihar was being treated in 
a step-motherly way. If the treat­
ment which Bihar is getting now is 
due to a step^motherly affection of 
the Railway Administration, I should 
have liked to have said—if I did not 
conform exactly to the strict truth— 
Assam was treated with step-step- 
montherly affection. I am very 
glad that survey has recently 
been ordered to be taken of a 
route between the plain districts 
of Assam and Garo hills. This is a 
very Important step. Lots of minerals 
are there, and. on account of the 
absence of proper communications 
between Garo hills and the rest of 
Assam, that district has remained 
still in an undeveloped condition. I 
believe it augurs very well that steps 
are being now taken to have rail 
communication between Garo Hills 
and Assam. It will be possible to give 
a better account of that State in 
producing more cement, coal and 
other mineral products.

In this connection. I should also 
like to draw the attention of the hon. 
Railway Minister to the urgent neces­
sity of having a connection between 
Silchar and Lushai Hills. i do not 
say that immediately the rail link 
would be making good earnings there, 
but, railways in Assam should not be 
looked upon on considerations of 
rupees, annas and pies, which the 
Railway Administration gets, but for 
considerations of the safety of India 
itself. Lushai Hills and Garo Hills are 
very near Pakistan, and Pakistan has 
adopted such a stubborn attitude on 
account of the encouragement given 
by the Americans that it is highly 
necessary for Us to have as much 
railway communication as possible in 
between the districts of Assam and 
also the districts outside Assam.

The North East Frontier has practi* 
cally gone out of our hands. If it 
has not gone already, it is going to 
get out of our hands. Let U9 not 
look like ostriches for a moment 
closing our eyes in the sand, but let 
US realise the whole position. We 
must not lose our sense of safety or
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[Shri R. K. Chaudhuii]
security in the North-East Frontier 
by neglect, by only counting the num­
ber of passengers, by counting the 
luggage and goods that we send. Let 
us not merely think of profit, but 
think of safety not only of Assam, but 
the whole of India. If you take that 
view, it will be well worth to recon­
sider the whole scheme of re-group­
ing and to think whether il would not 
be in the best interests of India to 
have a separate headquarters in 
Pandu as we had before. I am not 
saying this in a sense of carping 
criticism. As a matter of fact, 1 pro­
tested against this re-grouping before, 
but I have seen some good points of 
the re-grouping also. 1 am not entire­
ly saying that re^grouping of railways 
has been a source of loss or incon­
venience to India, but I would say 
that in the interests of broader affairs 
in future, this question is well worth 
looking into again. We Were told 
that there will be a high-powered 
officer in Pandu. I am afraid that 
promise has not been put into action 
as yet, with the result that the R.T.O. 
there is absolutely in a helpless posi­
tion when important matters are con­
cerned and he has got to frequently 
refer to the headquarters in Gorakh­
pur. X consider that a lamentable 
state of affairs and I would ask the 
hon. Minister to take Assam as a 
different unit altogether and try to 
develc^ the railway administration 
there as far as possible. I would say 
that there has been a birth of railway 
administration in Assam only about 
four years ago. We had lost our com- 
ijiunication through the Parbatipur 
line, which was a much easier com­
munication. In those days people 
could travel from Assam, to Calcutta 
in 18 hours. Now, the distance has 
been elongated to such an extent that 
we cannot reach Calcutta from 
Gauhati by rail in less than 42 hours, 
according to scheduled time. When 
one undertakes a Journey of 42 hours 
or so, naturally a certain percenUge 
of delay would also occur. Therefore, 
normally speaking, one cannot reach 
Calcutta from Assam in less than 46 
hours. This is very lamentable, but 
the fault is not ours at aU. I had

suggested at some time that if Pak­
istan is really serious about a com­
promise with India, why not initiate 
the talk on this basis. Let them hand 
over to us the administration of the 
railway between Ranaghat and near- 
about Karimganj. Actually it is run­
ning at a loss and the passengers 
that come over this line are bound for 
Assam. The passengers amd goods 
within that area are for Assam, and 
naturally on account of dislocation 
and traffic being diverted through this 
line, they have lost their revenue 
altogether. If there is still any hope 
that India and Pakistan may come 
to a compromise in certain matters, 
let them hand over that railway line 
to us and we shall give them a certain 
percentage of the profit every year. 
Whether we have profit or not— 
though I hope we shall have profit— 
we shall give them a percentage. 
Otherwise, that line is being ruined 
and neither Pakistan nor India stands 
to benefit by it. I suppose, Sir, the 
hon. Minister will give serious atten­
tion to this proposal which I am 
making. Alternatively we can run 
our service from Assam to the Pak­
istan area only halting at certain 
watering stations, not Interfering with 
their affairs at all. We can halt at 
certain watering stations and carry 
our goods from Assam to Calcutta. 
Pakistan may agree to this, if there 
is a genuine desire on her part to 
come to terms.

Shri Sarangadhar Das (Dhenkanal^ 
West Cuttack): Good for them.

Shri R. K. Chandhuri: It will be
good for us also. If they forcibly take 
away, I cannot say.

Now, Sir, I want to come to another 
matter, which was foremost In my 
mind—in fact I should have taken it 
first. Those of my hon. friends like 
you who have the charity to invite 
me to dinner or lunch—a thing which 
has been entirely going out of our 
memory during the last two or three 
years—will notice the avidity with 
which I take my food. I am not 
ashamed to admit that it stiU ^rslsts.
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And when I am travelling in a train 
that appetite seems to sharpen. I 
do not know whether it is due to the 
smell of the coal or due to constant 
movement. I feel more hungry than 
I usually do at home. Naturally my 
attention is diverted to the Indian 
catering. I prefer Indian catering to 
soups and Ash and all those kindg of 
things. It is more spicy and more 
tasty. But looking through a pamp­
hlet of foolscap size which was sup­
posed to have been presented to the 
National Railway Users’ Committee, 
or something like that, I was simply 
startled to find that in Departmental 
catering the Railways were suffering 
heavy looses from year to year. The 
loss in one particular year—the hon. 
Minister will coi^rect me if I am wrong 
came to the extent of nearly Rs.
3 lakhs. So, I was wondering how the 
private caterers were managing. Even 
now we fln<j that certain private 
Indian caterers use ghee and do not 
use vegetable ghee. That Is an 
advantage which you cannot enjoy 
now-a-days even in a first class hotel.
I was simply startled by the amount 
of the licence fee; by the fact that 
the licence fees have recently gone up 
by leaps and bounds. My hon. 
friend, the Deputy Minister will re­
member that when the question of 
licence fees was raised in a Com­
mittee in which fortunately, I happen­
ed to be a Member, it was in a sense 
decided that the licence fees would be 
enhanced by not more than 50 per 
cent. If my reading of the figures is 
correct, then the licence fee has 
creased tOKJay by ^00 per cent in 
some cases.

Mr. Chalrmaii: Catering Is very in­
teresting but the clock refuses to be 
still while Shri Chaudhuri is speak­
ing.

Shrl R. K. Chandhnri: I want only 
equal rights with women. Some 
wdinen Members ha<i got more time.

I now leave catering. The ban on 
night hawking 'shoxiia 1>e absolutely 
removed. I do not know for whose 
benefit the night hawking has been 
abolished. Is it for the benefit of the

second class passengers alone? Do 
they really have a ’ regular sle^? 
These people who go by train are dis­
turbed by the rumbling sound; those 
p^ple who are going to meet some­
body, they think with pleasure and 
excitement of meeting those people: 
those people who have left some peo­
ple behind and feel their separa­
tion in their mind, they think of 
them. There is practically no ques­
tion of any good sleep in Journey by 
a Railway train and it is very wrong 
to stop hawking of pan or c^arette; 
it could not really disturb people. I 
hope the hon. Minister will see his 
way to remove the ban on the night 
hawking.

Shri Alagesan: They can hawk tea, 
milk etc.

Shri R. K. Cliaudhiiri: What about 
cigarettes and pan? Third class 
passengers like to talce pan. I know 
older people waking their consorts 
only to have pan several times at 
n i^t; they have got to do it, at least 
once or twice. I want to say certain 
things. What I say Is that this Gov­
ernment, the Railway administration 
of which there are two hon. Minis­
ters—they are very shy and behave 
like coy maidens— t̂hey do not suffer; 
it is not that they are not doing any­
thing; they have done many a thing 
which is not even known to the 
public. Take for instance, Assam, Re­
cently, so much improvements have 
been made; even my colleagues, the 
hon. Members of this House, do not 
know. Platform sheds: these are 
things which people need. I am satis­
fied about these. My hon. friend 
should not think that I am entirely 
satisfied about these and that I should 
not criticise them in future. These 
are things which we do very much 
appreciate. Coverings over platforms 
were a thing almost unknown in 
Assam; I never saw it; I have seen 
it recently In Gauhatl and Lumdlng; 
steps are being taken to have covering 
of sheds in Manipur Road, Mariani, 
Barqpathar Road, etc. My friends 
may think I am giving undue import­
ance to these things. Remembering
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[Shri R. K. Chaudhuil]
the rainfall in Assam and the incon­
venience that it causes to the public 
these amenities have really grown to 
be a source of benefit and I long for 
the day when we have this sort of 
platform coverings throughout all 
the stations.

Mr. Chairaian: The hon. Member is 
creating a bad precedent by taking 
much more than the usual time. I 
am calling another Member.

Riunari Annie Masoarene: It is...
Shri R. K. Chaudhiirl: I have to

suffer in her hands.

Kumari Annie Mascarene: It is my
misfortune that i should get a chance 
at the fag end of the day when the 
shades of evening are falling and the 
glimmering light even in this House 
is deepening into darkness leaving all 
and you too to grope in the darkness 
and the administration..........

Shri Namfclar: And the latest
results in the Travancore-Cochin 
elections coming...

Mr. Chairman: If the hon. Member 
chooses to postpone her speech to 
sometime tomorrow in the noonshine 
she may stop after four minutes. ‘

Kumaii Annie Maaearene: Elections 
have been going on in Travancore- 
Cochin. True to the principles of 
democracy the financial administration 
of this country has been placed before 
the representatives of the people here 
and now we are at the advent of the 
financial year 1954-55 inaugurated by 
the Railway Budget presented to us for 
the serious consideration of the Parlia 
ment by the Railway administration. 
At this juncture. Sir, it is our duty to 
have a review of the railway adminis­
tration so that we may have before us 
a picture of what the adminis­
trators were doing on behalf of the 
people, a picture of the direction, con­
trol and the healthy functioning of a 
department like this, a department 
whose stability and development mean

much to the nation and which contri­
butes to the financial stability within 
and without. To do justice to the
Minister at the helm of affairs I think 
it is necessary that we should look 
into the facts and figtu’es contributing 
to the financial structure of this de­
partment.

A look behind before we look ashead, 
in order to reckon with the income, 
expenditure and surplus, if any, of the 
deparement. The Indian Railways, 
primarily developed for military 
operations by the Britisher, subse­
quently connected with the cities for 
administrative purposes, and further 
extended throughout the length and 
breadth of the country to dominate 
and exploit the vast resources of the 
country, were finally converted into a 
commercial concern by the British 
companies. At the time the Congress 
took up the administration, World
War II had monopolised the Indian
Railways and had committed the Rail­
ways for war purposes, so much so 
that the department presented a com­
plicated problem of war commitments, 
of depreciated, war-worn locomotives, 
together with the grave consequences 
of partition of its assets and liabilities, 
grave enough to upset the financiial 
balance of any country; within the 
State, the State Railways and their 
Integration; the payment of compensa­
tion; and the fundamental duty of 
feeding the nation by transporting im­
ported food throughout the length and 
breadth of the country; the develop­
ment of factories for the production 
of railway materials for which till 
then they had to go abroad even for 
spare parts.

Mr. Chairman: The Hon. Member 
may continue her speech tomorrow. 
The House stands adjourned till 2 p.m. 
tomorrow.

The House then adjourned till Two 
of the Clock on Tuesday, the 2nd 
March, 1954.
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